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INTRODAUCTION

I, the Chairperson of the Committec an Government Assurances {2020-2021), havirg
been authorized hy the Committee to submit the Report on their hehalf, prescnt this Twenty-
Sevenlh Report {1/th Lok Sabha) of the Committee on Gavernment Assurances.

2, The Committee on Government Assurances (2019-2020) at their sitting hald on 31
July, 2020 jater-gliz considered Memorandum Nos. 200 la 733 containing requests received
from various Ministries/Departments far drapping of 26 pending Assurances and decided 1o
drap 24 Assurances.

3, Al their sitting held on 03 December, 2020, the Committee on Govermment Assurances
(2020-2021) considered and adopted this Report.

4, The Minutes of the aforesaid sittings of the Cornmittee farm part of the Repprt.

NEW DELHI;

05 Marcth, 2021 RAJENDRA AGRAWAL,
--------------------- CHAIRPERSON,
9 Pnalguna, 1942 (Saka) COMMITTEE ON GOVERNMENT ASSURANCES
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REPORT

While replying to Questions in the House or duriné discyssions on Bills, Resoluticns,
Mosdons, etc., Ministers sometimes give Assurances, ungetakings or pramises eithoer to
consider @ matter, take action or furnish information o the |louse at scme later date. An
Assurance is reguired to be Implementad by the Ministry concernad within 2 period of three
months. In case, the Ministry finds it difficult to Implement the Assurance on one ground or
the other, it 15 required to reguest the Comarittce on Government Assurances to drop the
Assurance and such requests are cansidered by the Committee on merits and declsions taken

to drap an Assurance or clherwlse.

2. The Commlttee on Government Assurannes (2015-2020) considersd Twenty-Five
Memoranda (Appendix-I) containirg reqrests-received lrom various Ministries/Deparments

far dropping of 26 pending Assurarces at their sitting hald an 31 July, 2020.

3. Afer aving considered the grounds cifed ny the Ministr'ies;Depautments, the

Committee are convinced and decide to drop the following 24 Assurances -

S. N, SQ/USG Nao. Ministry Subject
& DatE - - . . f e e = .
L, USO No. 1185 Railways *Freight Charges
dated 23.11.2018 (Appendix—11)  _
2. USQ No, 1637 Jefence Review of Stores of Military
dated 25.11.2016 [Cepartment of Defence) | Engineering Services
I . ' (Appendix — T7T)
3. SO Np. 141 Corporate Affairs Co-porate Secial
dated 25.1°.2016 Respcnsikilicy
Supplementary by Sirf fanpendix = IV)
_.. .. ..}Jagdambika Pa, M.P.)
| 4. (i} SQ No. 141 Carporate Affairs (i) Cormarate Sacial
dated 25,11.2016 Responsibility
(Supplementany Jy | ]




dated 22.03.2017

Railways

'S.Np. | SQ/USQ No. Ministry Subject S
& Date J
Smi Kirrar Kher, M.R.) [
() S No., 141 (i) Corporate Social
deted 25.11.2014 Responsibility
{Supplementary by (Appendix — V)
s Klvror Kner, M.F.) _
5. USQ Ko. 31690 Culture Promotion of Folk Art
veted 05.12.2016 Forms
_ | (Appendix—vi)
a. US0 No, 3595 Railways Pending Raii Line Projocts
dated 07.12.2016 in UpP
. {Appendix - VIT) L
7. SQ No, 4617 Power Scheme to Energy Security
dated 15.12.2016 Programme
- _ .. (Appendix - VIII)
8. LUSQ No. B78 Social Justice and Welfare of Transgerders
dated 07.02.2017 Empowe-ment (Appendlx ~ TX)
3. S50 ho, 182 S«ill Develapment and 5« Development af
dated 15.03.2017 Entrepreneurship Women
(Supplementary hy Shri (Appendix ~ X)
B Kaiyan Banerjee, M.P.) _ '
10. US0 No. 2949 Culture - Missing official of Indian
dated 20.03.2017 Museum
_ (Appendix — XT)
11. 5Q No. 218 Culture Public Librarles
dated 20.03.2017 {Appendix - XIT)
12.. USG No. 3431 Survey of Rail Lines

{Appendix — XTI

dalen 27.07.2017

13. S5 No, 385 Commurications Competition in Indian
' dated 29.03.7017 (Departrment of Telecom Market
Talecommunications) (Appendix — XjV)
14. LIS No. 4514 Railways Hoil Coach Faziories
- daled 29.03.2017 _ tAppendix — Xv)

150@ |50 No. 546 Hewasing and Urban Agreement Betworn NBCC
daled 12.04.2017 Affairs and Mauritius
(Suaplementary oy Dr. (Appendix — XVT)
shrikant Exnath Snirde,

| M.P.) . |

16. L50Q No. 1358 Culture Indira Gardhi Naticnal

dated 24.07.2017 Centre for Arts
_ (Appendix -- XVII) ]
1/.% J5Q Mo, 1972 Jal Shacti Grourd Water Level in Dark

Zone Arcas
(Appendix - XVIII)

@ Implementation Report lald on 16.05.2020
* lmplerentation Reperl laid on 20.09.2020

2



- @5, No.

SQ/USQ No. " Ministry Subject
& Date )
18. SQ No, 161 Shipping | Inland Waterways
tased 27.07.2017 (Appendlx — X1X)
{Supplementary by Prof.
Sugata Bose, M.P.) _
19. USQ No. 2347 Culture Vinlation of Guidelines by
dated 31.07.2017 Lalit Kala Academy
; . : (Appendix — XX
20, SQ No. 243 "| Hailways Rall Engineers
dated 02.08.2017 {Appendix — XXI)
(Supplementary by Snrl
Ram Charitra Nishad,
i M.P.) _
21. S0 No. 243 Railways Rail Engineers
dated 02.08.2017 (Appendix — XXIT)
(Supplemantary by Dr.
Farpog Abdullah, M.P.) _
22, UsQ No. 29587 Railways Internet In Trains
3 dated 02.08.2017 - (Appendix — XXII1} }
23. SQ No. 3868 Housing and Urban Infrastructure Projects
 tizted 09.08.2017 Affairs (Appendix — XXIV})
4, The detaiis of the Assurances arising out of the replies and the reason(s) advanced by

the Ministries/Departiments

Appendices -IT to XXIV.

5.

for dropping of the above mentioned 24 Assurances are given In

The Minutes of the sitiing of the Committee dated 31 July, 2020, whereunder the

requests for drapping of the Assurances Were considered, are given in Appendis-XxV,

NEW DELHI;
% March, 2021

{ L} Phalguna, 1942 {Saka)

RATENDRA AGRAWAL,
CHAIRPERSON,

COMMITTEE ON GOVERNMENT ASSURANCES






Statement showing summary of
regarding droppirg of Assurances and Cansidere

Anpandix- I

COMMITTEE ON GOVERNMENT ASSURANCES (2015-2020})

requesls received from varioys Ministries/Depariments

d by the Committee on 31 July, 2020

s T Memp | Question/Discussion | Ministry/Deptr. Department | Brief Subject

N | Na. kReferences

a.

1 13204 UsS3 No. 1185 Railways Freight Charges
datcd 23.11.2016

2 210 | USQNo. 1637 Defence Department | Review of Stores of
deted 25.11.2016 afl Defence Military Engincering

| | Services

3 1211 S0 No, 141 Corporate Affalrs Corporate Sodal
dated 25.11.2016 Responsibiiity
(Suppiementary by
Shri Jagdambika Pal,

B M.P.) _

4 21 (i) SQ No. 14l Covporate Affairs (i) Corporate Socil
dated 25.11.201b Responsibility
(Supplementary by
Smt. Kirron Kher,

M.P.)

(i) 5 No, 141 (i1} Corporate Social
pated 25.11.2016 Responsibility
(Supplernentary by

Smt. Kirron Kher,

| M.P.) | | _

5 213 | USQ No. 3169 Culture Pramotian of Folk Art
dated 05.12.2016 Farms

6 | 214 UsSQ No. 3595 Rallways Pending Rall Line
gated 07.12.2016 Projects in UP

7 1215 | USQ No. 4617 Fower Schetne to Energy
dated 15.12.2016 Security Programme

8 216 ' USQMNo. 878 Soclal Justice walfare of
dated 07.02.2017 and Transgenders

R N Empowerment |

9 217 50 No. 82 Railways Safety Technology
dated 0B.02,2017 '

(Supplementary by
Smt. Aparupa

Poddar, M.P.)







-------

%5l | Memo | Question/Discussion | Ministry/Deptt. | Department | Brief Subject
N | No. Roferences :
Q.
10| 218 | SQ Mo, 182 Skill Cevelopment Slil Development of
: dated 15.03.202 and 1 Wornan
(Supnlerrentary by | Enreproneursnip
Shri Kalyan -
Banerjee, M.P.}
111219 US0 No. 2948 Culture Migsing Official of
- dated 20.03.2017 ' Indian Mussam
12 220 | SQNo. 248 Culture - Publc Llbraries
dated 20.03.2017
13221 LSO Mo, 3431 Rallways Survey of Ral Lines
dated 22.03.2C17 '
14| 222 {50 No. 385 Communications | Deparlment of| Competition in Indian
dated 29.03.2017 Telecommun- | Telccom Markek
_ ications -
15 | 243 USQ No. 4514 Railweys Rail Coach Factorles
dated 29.03.2017
165|224 50 No. 546 Housing anc Adrearnent Bebween
dated 12.04,2017 Urban Affairs NBCC and Mauritius
(Supplementary by
Dr. Shrkant Eknath
Shinde, M.PY . ]
i7 | 225 USC No. 1358 Culture Indira Gandhi Naliunal
dated 24.07.2017 Cantre for Arts
1B | 226 UE0 ko, 1572 I Jal Shakli Ground YWater Level in |
dotod 27.07.2017 Dark Zone Aress
19227 . |50 ho, 161 | Shippirg Inland VWaterways
| dated 27.07.2017
(Supplementary by
' Prof, Sugata Bose,
- M.P.) . .
20 . 228 USQ No., 2315 Culture " Reglonal Centre of
dated 31.07.2017 Natlonal Schoal o -
L Drama |
21| 228 USQ Nuo. 2347 Colture | Violatian of Guidelines
dated 31.07.2017 by Lallt Kala Academy
22 1230 | s0Q No. 243 ' Rallways | IRail Engincers
dated 02.08.2017
(Supplementary by
Shri Ram Charitra
Nishad; M.?.)




<)
5! [ Memo | Question/Discission | Miistry/Dapt, Depariment. | Brief Subjec:
N | No, Refarencas
Q. _
23| 231 5Q ho, 243 Railways Rail Englneers
: dated 02.08.2017 '
{SUpplementary oy
Lr. Farcoq Abduliah,
M. .
24232 | USQ No. 2087 Railways Internet in Traing
dated D2.08.2017
251233 | USQ No. 3868 Housing and Infragtructure Projects
cetec 09.08.2017 Urban Affairs .
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i
MEMORANDUM No, =0

Subject: Request for dropping of Assurance given In reply to Unstarred Question
Na. 1185 dated 23,11.2016 regarding “Frelght Charges”

————

on 23 November, 2016, Prof. Saugata Roy, M.F,, addressed an Unstarred
Question No. 1185 to/the Minister of Rallways. The text of the Question alongwith
the reply of the Minister Is as given in the Anhesure,

3. The reply to the Question was traated as an Assurance by the Committae and
required to be Implemented by the Ministry of Rallways within three months from the
date of the reply but the Assurance 15 yet to be implemented.

3. The Ministry of Railways vide O.M.NoTCR/1100/2016/13 dated 12,03.2013
kave stated as under:-

“pual Frelght Polley for transportation of Tron Ore Was issued In June 2009, Tn
accorgance with this Poliey, Domestic and Export Tron Ore were charaed at
different class and rates. In the case of export Iron ore, Distance Baser
Charge was levied additionally. Frolgnt evasion cases were noticed on
Rallways that transporters are carrying export lron ore traffic at domestic rate
by partial submissian/non submission of documents/ stbrlssion of lnvalld
documents. Show Cause Notlces were served on those firms who prima facle
appear to have subimitted misleading declaration regarding the end Use of iron
ore, Various flrms challenged the show cause nollces In respective High
Courts. Calcutta High Court had dellvered a Judgemant upholding the Rallways
policy of Dual Freight for Iron ore, It directed the conslgner to transport lron
ore at export rate and after satlsfylng Rallways about the end use can lake
refund. The Court also held that Rallway do nat have powers to recover Its
dlies gingl can recover through civil sulls etc, Agninst the declslon of the High
Court of Calcutta, Mfs Rashmi Metallks Ltd. & Anr, has fled an SLP(C) 15869
of 2015 and other fiied by South Eastemn Rallways as SLP(C) 19925 of 2015,
Transfer Petition (C) No, 832-859 of 2015 also filed by South Eastern Railway.
All these cases are Intércopnecied and heard together and are subjuclice
hefore the Hon'ble Supreme Coutt of Indla, The Apex Courl hias heen
requested through Central Agency Saction of the Supreme Court o take up
the malter so that the casa could be heard on priority. The cases Were st
caplously for heating, but it was elther dropped from the Cause Lisk just
hefore final (isting o given nearly hottorm placing In the list which led to non-
hearing of the case, SLPs were last listed In the Cause LIst, for hearing on
91.07.2017, Although more than ane and a half year has now been elapsed

7




|
|

ut no effective hearlhg has wken place for these coses, Cential Ageany
s=ction I ke Suprema Court of Incla has been approached for early bearlng
of the cases. I view of the above, It s o state Lk the lssue imvelved
requires ledal exarination and dedislon has to be aken by ke lon'ble
supreme Court of Ingla,"

4, In vlaw of the a'rmve; the Minlstry, with bre approval of the Miristar Q" Siate n
tha Mhisiry of Rallways, heve equosted the Comimillee to droo the above
ASSUIANCR,

vho Commilles may coasidar.

Dairz - 29 ’o".l ]sz vedU
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GOVERMMENT OF 108014
MINISTRY OF RAILWAYYS

LOK SABHA
UNSTARRED QUESTION MO,4485
TO BE ANSWERED ON 23.41.2016

FREIGHT CHARGES

1105. PROF. SAUGATA ROY:

Wil the Minlster of RAILWAYS be plonsod to states

(@) whothor the Rallvnys could recaver o fivtge amount from ths
uxporters who transported lran ore moant for axport on frolght
charges meant for domestic sonsumption movemeiis;

(b) I 8o, tho dotalls tharsofl;

(c) the steps taken so far to recover the huge amount from
axporters;

(d) whother the Rallways has Issued now frolght rate clreular to
help the defaulters by alrolishing dunt frelght rate polley In
ratronpeative mannory nnd

(e) If so, the detalls thereof and the reasons for a hasty clreular In
the regard?
ANSWER

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
- (SHRI RAJEN GOHAIN)

(0) ta (e} Demand-cum-show cause noticos have been served on

those who prima facio appear to have submitted mislendlng

declaration rogarding the ond use of Iron ore. Prasently, the mattor

In subjudice In the Hon'ble Suprame Court of India, So far, ¥ 172067

et | o

Eo

H
T e e

aerore has bean recovaorad,

e E———

(d): No, Madam,
{2): Does not nrisa,

L Whwee

——
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Lot SE : N o
COMMITTEE ON GOVERNMENT ASSURANCES ﬁ/’/éﬁﬁ?ﬁf UL
MEMORANDUM NO. = |o

Subject:  Request for dropping of Assurance gl'u!ran in reply to Unstarred
Question No. 1637 dated 25.11.2016 regarding “Review of Stores
of Military Engineering Services”,

kS

On 25 November 2016, Adv. M, Udhayakumar, MP., addressed an Unstarred
Question No, 1637 to the Minister of Defenca, The text of the Question along with the
raply of the Minlster 15 as glven In the Annexura.

2. The reply to the Question wes u'e:;.t_ad as an Assurance by the Commitiee and

raciulred to be Implemented by the Ministry of Defence within three months from the date
of the reply but the Asstrance |5 yet to be implementzd,

9. In this Tegard, the Ministry of Defence wide O.M. No. 10(2)/2017-D{Works-IT)
dated 04.02.2020 have statad as uncer:-

weadre Review of Barracks and Stores Cadre In MES has been completed and !
finallzed In consullation with Ministry of Finance/Department of Expenditure, The i
Government had issued @ Sanction [etter ENo, 76002/1% (CR/BS
Cadre/CSCC/23(1)/2017/D (Work-TT) dated 15.12,2017 on the subject ‘First Cadve |
Review of Barracks and Stores Cadre of Military Engineer Services (MES)'.

..
GG S
"-‘f-;' el s IR SRR

o

e
{!“M. "f"!“..

f-. :i:l.

Further, the distribution of posts sanctioned in the Cadre Raview was lssued F.Na,
76002/1* CR/BS Cadre/CSCC/23(1)/2017/D (Worle-11) dated 10.05.2018. One post
at the SAG level was also recommended In the cadre review. As per the procedure, -

.8 8AG |avel poat 18 to be craated with the approval of Cablnet, Henea a Cabinet

. Note was prepared and as part of Inter-minlsterlal consultation, DOPAT and Dok
were consulted. DOPST called for a meeting on Cabinet Note on 20.08.2018 with
the representatives of Mob, DoE and DOPAT. Tn the minutes of the meating lasued -
vide DOPAT OM dated 31.00.2018, it was stated that the Cadre Review of the BS
Cadre has cartaln discrepancles, Tt was noted by -DOP&T that though the proposal
does not mention the cadre 0s Organized Group *A’ Cadre, the: propesal has been
finallzed on the pattern of organized Group *A’ Cadre Incarporating the attributes
of such cadres,

% J':jil
By
i

Loyl

S, it
. AT i LR
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g

o
25
b et

5

|
DOPET advised that MoD's letter dated 15.12.2017 needs fo be immediataly
withdrawn/kent on hold w.r.t, Group ‘A" posts till the approval of the Competent
Altharity (le, Cabinet approval) on the Cadre Review/formation of Group 'A'|

Cadre/ Group ‘A service/ organized status, DOPUT also stated that, If MoD Intends |
|

—— e E———— ==
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2 elair the canme 4 Grour '8 and Group 'C'and not ag Group "W, thn pmﬂﬁ?ﬁa an '
midy 22 levis|*ad Fzcordngry, in conatitation with Ceparthens of Expenu‘jtr:_-fe aiig ™
e Wlintshy of Defence Intends o retaln Barrace ynd Stores rodre as (ioug 4
cedie then 25 per DOPRT OM dated 14.12,2610, broposal may be submitted bo
QOPRT, E4n-C's Branch weg auviser eccardingly, vide our fetiar dated 17,09.2018.
E-In-C's Brancit hay not yar submittad tha caga,

E-in-C's Branck, whizh is noddal agercy in Hh's regard, has stated Evg' the sarrac:
Steie Cadre Asscgation hes cha'lcroed the Cadre Qeview Commilizn Bog+d In one
of the Miscailanzoys Applizabiens fleg Ly them, Furthar the epplicants heve alsg
challenged DOPET letter daled 31.08.201g, Frurt ho zbove # |5 giear hat (he
et iz sufyidice before he Hon‘ale Trw-al, Thaver Ure, no further action Ir the
Mt could be aker by the Mialstry, Fyep, after B pronouncemant of the
LUEgrnant by Hon'ble Tribrnal e applicans may again flle Cout Cases i highar
Courts. In view of this SHustlon, Minlstry of Daferce l5-10t I @ posiion 0 [ulfil the
Partament Assusanea, :

4 I view of Hhe abova, the Ministry, with tha approval of Rekisha Rajyy Manli, have
requested the Commitles g Crap the Assuranca,

The Cenmittec oy t:unsﬁn:gr.

Mevy DEyz
aTL0: o3 IJI oy {:,?-;;! Q
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GOVERNMENT OF INDIA
MINISTRY OF DEFENCE
DEPARTMENT OF DEFENCE
. :  LOK SABHA
UNSTARRED QUESTION NO.1637
TO BE ANSWERED ON THE 25" NOVEMBER, 2016
REVIEW OF STORES OF MILITARY R?IGINEE-RING SERVICES .

1637, ADV, M. UDHAYAKUMAR: N

Wil the Minister of DEFENCE eqim 1
be pleased to state:

(a)  whether the Government proposes to review Burracks and Stores of the Military
Engineering Services and if so, the dotails tHeteof, .

()  whether poute shortage of personnel hag led to massive shortfull in collection of
dues from cantonments,

(c) if 5o, the dmni!n thereaf; und

(d)  the carreetive measures tuken by the Goyernment in lhm regrd?

A NS WER
MINISTER OF STATE (DR, SUBIIASH BHAMRI)

TN THE MINISTRY OF DEFENGE
T AT ' @T. AT AT)

(a) MELM reviaw of the Barracks & Stores (28) Cadre
Is uncer conslderation of Ministry of Defence to review the number of posts «”

of different categorles In view of thelr requirement In_present scenarlo. s
- |

(b) & (c);- No study has been conducted regarding shortfall in revenue
due to shortage of officials in Barracks & Stores Cadre.

(d) Government has. sanctioned one time filling of 1673 posts in the
Cadre. Besldo this, the Cadre Rau’law of Barracks 8 Stores Cadre In under
gonsideration.

WANANAA
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COMMITTEE ON GOVERNMENT ASSURANCES i —] Lt
@ MEMORANDUM NO, 3 || AP

"'Jsuhjer:t: Request for dropping of Assurance glven H reply to SQ No. 141 dated
25.11.2016 (Supplementary by Shrl Jagdambika Pal, M., at Page Nos, 8-9)
regarding "Corporate Social Responsibility”,

b

e LR
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On 25" November 2016, Smt. Kirron Kher and Shrl Nishikant Dubey, M.Ps,
addressed a Starred Question No. 141 to the Minlster of Corporate Affalrs, The contents
of the Question along with the reply of the Minister s given In Appencix,

b
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2, During the' discusslon, Shii Jagdambika Pal, M.P, ralsed the following
Supplementary Question to the Minister of Corporate Affalrs:-

"Hon'ble Speaker, It Is a very important question... It has been decided that the
! dividend eaming companies, whether Private or Public Sector Undertakings (PSUS)

would spend at least two pér cent of thelr profits as Corporate Soclal Responsibility
(CSR) for the development of that reglon,,. The private companles are being sent
natices, The Sectlon 135(5) came Info force In 2013 which are the profit earning
PSUs which have not spent two perlcent on CSR In the past three years... How
much amount has been spent on. Sansad Adarsh Gram Yolana..As per my
knowledge o fund hias beén spent In any Sansad Adarsh Village."
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7 In reply, the Minister of Corporate Affalrs stated as follows:-

. "If private sector companies will not spend money in the aréas in which
they are set up or where the land of the farmers have heen aequired for
such companies, DPE (Department of Public Enterprises), PUC and our
Department, etc, will collectively review it. A mechanism for the purpose
is being prepared. You will see its useful result in the coming days”

4,  The above reply was treated as an Assurance by the Committee and requlred to
be Implemented by the Minlstry of Corporate Affalrs within three months from the date of
the reply but the Assurance Is yet to be Implamented. :

S In this regard, the Ministry of Corparate Affalrs. vide O.M. No, F.No.08/17/2017-
CSR dated 14,08.2019 have stated as undpr: '

"Ministry monltars. compllance of CSR provisions by companies through'
examination of mandatory disclosures made by them In thelr Board Reports under
provislons of Saction 135 r/w Section 134(3)(0) of Companles Act, 2013 (Ack).
Whenever violation of CSR provislons Is taken cognizance of, due process 1s
followed for examining the matter in keeplng with the principles of natural Justice
before attracting penal provisions for non-compliance.
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I'or Flnanclat Yaar 20.4-13, basgd on Ingulry mrads under the Act, sanction for
prosecution has been acterded agast 66 compales, induding PSUs (Annextdre-
A). Under the Act, contraventior of CSR provislons is compoundabie cifance, ane
so [ar, appleaticns for compounding have baen filed by A0 Companlas (Annexare-
L.

For sorubiry and prosecution of CSR noncompllance from Finznclal Yeer 2015-16
cnvalds, Miristry establishad the Centrglized Soriting and Prosecution Mecharnism
(CSPM) :n April 2018, Based on scruliny, letters calling “or Information have beon
Issued to 5332 companles, Including PSUs, which were found to ba pime fce
nen-sempliant of CH5R arovislons of the Act.

The xrocass of scrullny and fillng prosecutiors for non-compliancs §5 o contlnuous
orz. Once prasecatlen is/filed, matter bacomes sul-judice, ord It Is for the Court
oG loke the proceenings to thetr logleal canclusion. Therefore, 1t iz nat pesslile to
amvidae a i fame tor conclusion of proseculions.”
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(. In view of the above, the Mimistry, with the. approval of the wirlster cf State,
Corporate Affalrs, have requestec the Commities to drop the Assarance, :

Tha Commitiae may cors'der,
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Annexure A

£ |
List of Companies far whom penal action u/s £34(8) pranted datq:ﬂ tilf date ¢ Plesse Ace P J
{ 5Na, G oy ~ Hameof campany |
T TS RODL00SFTE 20aAG | PEREGRING GUARDING FUIVATE LIMITED 1
T | UIRIOULZONERTCLFGA3T | PLUTO SOFTWARE PRIVATE LIMITED t
TU7a0HATO0IPTCO2654 | PACE COMMODITY GNOKENS PRVATE LIMITED o
S0 UGI0TOLISA5ITE 172011 | AW INSLTANCE BROKENS PRIVATE LIMITED ]
15| u29esspiaTaR CoaesT SARPAR EXHITORS PVT LTD 1 .
& | UasolnosricIa306 | SHARDA SUILAWELL FTOVATE IMITER . i
7 UET 2020006 TGRAETIA | RAMD ESYAYES PIUVATE LIMITEO Il
B 1 UBIS00MHI00ALEL 3707 | CEMOS PRINE PROSECTE LIMITED
“8 T nmanoMIISRTGATNA66] | G0 WA MEDICAL IESEATCH ANG EDUCATION FOLINBATION 1
i [o11{oMA1S9aPLO0YA2ER | AGRITECH (INCIAY LIMITED |
1 | UASIBAMHGERATCII0N0E | EUCH INDIA PIUVATE LIMITED e T
:_ 13 | U0 MHA0ARTEASeA5E | TRETAN INFRASTRUCTURE RIVATE UMITED S !
¢ 13 UI5100MIZ005PTCI53112 | BEAM DEVELOPENS PRIVATE LIMITED
LAV UI7I0SMIER0GITCIGAGAES | G2 IEWELLERY PIIVATT l.ml"rEE e
TG OOV IOSHICIG0S0T | ANITAS EXPONTS PRIVATE LIMIVED: o ;
r i UBTIASCT2001SGE01GAY | CHRATIISGANH RAIA VAN VIKAS NIGAM LIMITED i
' I? Wﬁ!ﬂﬂﬂﬂ?lﬂﬁﬂ'ﬂﬂﬁ %E}IIUHHTHWFHMMTUM PRIVATE LINITED !
(" w URAIICTIONAMED0Z5SE | HINA POWERAND STEELS UNIITED T |
i wumﬂmmmmn I, I ENFNGY LIMITED
30 TITADIRGETISARPFCOLINGG | XHYATI (SPAT PIUVATE LiMITED
]' n 1Lu151mmw?rf'mmm;; AVINASH BEVELORERS PIVATE UMITED ‘
wr | USSI00CTRO0SMTCOZINAN | 0K, ASSOGCIATES & Hnrmimmww {imATEn '|
4] i ’ oA miNasFTo0 108 NARSAL CLASSES PRIVATE 'IJMIT[['I
.M [Tsfanannaospicaioasy | LAl FOODS [NTENNATIONAL UMITED o -
© ST AT OROFTEDO RG] | GANGAUR EXPOTS FIUVATE (IMITED ==
(8 L17/ANI13BOPEROTIT | MOPERK THIEAS [INDIAT HIMITED ) )

Ie

U7 f0GhI2005F TCOINa0S | PINKCITY JEWELHOUSE PRIVATE LIMITED Tt T
3§ (RAIGTRIZODFTEGIRATA | NAVI INTHABMILD FROECTS MUVATE LIMITED bt

UBFL20AINORAPTCN182YY | SANDREP STOCKS PRIVATE LIMITED ==t ==xp

_'l'n.nuamummmm SANGAN (INDIA) LMITED i

| e GaIpLENZo06 | SICURE METERS LINITED AT -

LOIIZIREISIC01 LI5S | SOV AERcv L ) i

ummmuuﬁﬂtnum REL NBWATENOUSIRG AND COLLATENAL MANAGEMENT LIMITED :
\ umumnmm_umm NIVERSAL TIATING CI3,UTT, =
| L3691 1N 1 3ELMLCODIRS VAIRHAV 0L LIMITED
MDD AIR00SFTCOMNGAG | VIDIANT ACABEMY [|NDIA) PRIVATE LIMITED
5y | TIETA TR FLCOAZ? | VARAY SOLVEN IMITED ;
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GOVERNMENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

(ot}

LOK SABHA
STARRED QUESTION NO. 144
ANSWERED ON FRIDAY THE 25 NOVEMBER, 2096/
AGRAHAYANA 4, 1938(SAKA)

CORPORATE SOCIAL RESPONSIBILITY

QUESTION
"149. SHRIMATI KIRRON KMER:
SHRI NISHIKANT DUBEY:

Will the Minister of GORPORATE AFFAIRS FRYE @RE HEY
be pleased to stato:

{(a)whether companies, both public and private sector ave regquired to
spend certain percentage of their profit on welfare/ davelopment activitles,

as part of Corporate Soclal Responslbility (C3R) and if so, the detzils
thereof;

(B)the funds weilissd and miajor activities undertakeyn by various Public
Sector Undertalings (F8Us) and privats sector companles under the C3R
during the last three years, coimpmmy type-wise;

(c)the number of Gram Panchayats provided CIR funds under Sansad
Adarsh Gram Yojana, Sate-wiss;

{-IwhtmuthummmitMWthaummm
implementation of CSR, and If =0, the detalls therasof?

ANSWER
THE MINISTER OF CORPORATE AFFAIRS  (SHRI ARUN JAITLEY)
WIINE & wdy (oft Irgor Sl

(@) to (o) A Statement Is Isld on the Table of the House,

26
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ORAL AHSWER-._S TO ﬂUEETIéNS
HON, SPEAKER: Queation Na. 141,
Shrimati Kirren Khor.

(Q. 141)

'SHRIMATIKIRRON KIHER ; Madam Speaker, out of the (otal Rs. 11,883 crore

that has 1o be spent for Corporate Social Responsibility, companies have only
apent Rs. 8,803 crore in'the year 2014-15, While it is evident that there is n serious
iasue of non-compliance, it is oroinl to monitor how the meney allocated to
Corparate Socinl Responsibility is tllised. ... (/nterruptions)

Therefore, will the Minister be pleaged to state what mechanisms are put in

plnce to evalunte whether the money spent by the companies as  part of Corporate

Sociel Responsibility reaches its infended goal and, whether there i any

regulatory body which checks how the finds ove utilised? ... (Tnterruptions)
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SHRIMATI KIRRON KHER : 1 would fike to thank the hon, Miniater, T would
like to also say that an assessment of CSR expenditure of 7,334 companies for the
year 2014-15 indicates that 4,195 companies did not incur any expenditure on
GC3R. ... (Interruptions) PSUS are the bigger defaulters than private companies.
The reasons giyen by the compunied for not spending, includes “suitable
implementing ﬂg-:’s'ncy not found', ‘inability to formulate wnl’t conceived CSR
policy’; ete. .., {Imermpirinﬂa)
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In this regead, whal uie the initiatives taker by the National Toundation for

Cmpum[é Seelal *{ecprntibrlit}', NIFCSR, which iz lhe apex netdotial instition

organisations for Active  contribution towards  susiainable grrm‘r.:l Blid
developnent] ... (Interruptions)
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SHRI NAGENDRA KUMAR PRADHAN : My parliamentary constituency,
Sambalpur, covers a number of mines and mineral industrics, Implementation of
CSR is a good step ftom the Government.

In my conslitucncy, there are a number of industrics and & lot of mining
activitiey are going on there. ... (Inferruptions) Thousands of families have been
displaced in my conslituency, they have lost their land and they have been
suffering like anything. ... (Interruptions) But the CSR activity has not come to
{heir resoue 50 far, .. (fnterruptions)

So, T want to know from the Government as to whether a special drive will
be conducted in areas where CSR aclivilics have not been implemented so far,...
(Interruptions)
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COMMITTEE QH QQ?EELHUMEHIM" ASSURANCES ). 1=
MEMORANDUM NO, = |2 ’ﬁﬁ

i
Subject: Request for dropping of Assurances given }n reply to SQ No. 141 dated

25.11.2016 (Supplementary by Smt. Kirron Kher, M.P. at Page Nos. 5 and 6)
regarding “Carporate Soclal Responsibility™,

wEgk

On 259 November 2016, Smt. Kirron Khef and Shrl Nishliant Dubey, M.Ps.

addressad & Starred Question No. 141 to the Minister of Corporate Affalrs, The contents
of the Question along with the reply of the Minlster Is given in Appendix.

2&

Durlng the discusslon, Smt, Klrron Kher, M.P,, ralsed the following Supplementary

Question to the Minister of Corporate Affalrs:-

4.

"Madam Speaker, out of the total Rs, 11,883 crore that has to be spent for
Corporate Soclal Responsibllity, companles have only spent Rs. 8,803 crore In the
year 2014-15, While It Is evident that there Is a serlous lssue of nnn-mmptlanm It
Is crugial to monitor how the money allocated to Corporate Soclal Responsibility Is
utilized...

Therefore, will the Minlster be pleased to state what mechanisms are put In place
to evaluate the money spent by the companies as a part of Corporate Social

Responslbllity reaches Its Intenided goal and, whether there Is any regulatory bady
which checks how the funds are utilized?”

In reply, the Minister of Corporate Affalrs inter-alia stated as follows:-
“After serving the notice, we will take action following the non-

complinnea Repork, It is somewhat a long process, but many companies
and PSUs have begun spending on this account, Prasently, only one year

has lapsed and the progress Is very good.”

* Further, Smt. Kirron Khet, M.P,, raised the ﬁnllnwing Supplementary Question to the

Ministir of Corporate Affairs:-

"T would like to thank the hon. Minister. I would ke to also say that an
assessment of C5R expenditure of 7,334 companles for the year 2014-15 indicates
that 4,195 companles did nat Incur any expenditure on CSR... PSUs are the bigger
defaulters than private companles. The reasons glven by the companles for not
spending, Includes ‘sultable Implementing agency not found’, Inablllty to formulate
wall-concelved CSR policy’, etc.

In Us reqard, what are the Initiatives taken by the National Foundation for
Corporate Soclal Responsibllity, NFCSR, which Is the apex national Institution that
alms to faclltate the corporate sector to wark In partnership ‘with varfous
organizations for active contribution towards sustalnable growth and development?”

\
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Iri reply, Lhe Minister of Corporete Affairs inler-clia stated as folows:-

"We have served them. show-cause noticd. After the shaow-causc n ti%:;"é?s
served, therc is provision for disclosure In 1r:ha Companies Act & their
part as ta why they are not spending. Aftar scrutinizing the reply of the
show-cause notice, if we feel it proper, we will have to adopt the
provisien for natural justice and will have to give & hearing to them.
After that if we find that soine irregularities have been committed under
Section 134(8) of the Companies Act, certainly wae-will ensure further
action agafnst them."

ks sbove replies wore freaked as AssUrances by ti2 Commiten and recuired Lo be

tvplemented Ly the Ministry of Coraorate Afairs within three momths Fom the date of tho

reply but the Agsurance are yel b be implementag,

7.
CSk and F.N2.08/19/2017-CSR both datec 26.08,2019 have stated &s under:

g

In this rogard, the Ministry of Coiporate Affairs Vie M, Nus. F.Na.ﬂlﬂfiﬁ,&ﬂl?’-

"Ministry menticrs compllance of CSR provisions by companies Ehrough cxamination
cf mandatory disclasures made by them in thelr Board Reports under arovislons of
Secllon 135 riw Sactlen [34(3)(0) of Compaives Act, 2013 (Act), Waanavar
vielzlon of CER provisions 1s taken cognlzance of, due process is folowed for
e@miniag the malter in keeping with the princloles “of raturl fustice Lefore
alracting penal proviskons for non-compllance.

Fer Financlal Year 2G14-15, based on ingquiry made under o Act, sanclion Tor
prosecution has hern acoorded against 366 compenies, incluging FSUs (ANrexure-
A). Under the Act, contravention of CSR provisicns |s campoundable offence, and
s0 far, applcations for compounding have been filed by 60 Comparles {Annexiro-
). The process of scrutiny and fling prosecution for nor-compiance |5 @
continuous one, Cnee prosecutlon is filed, matter becomes stb-udias, and b 18 for
the Court Lo take the proceedings Lo thalr logleal concluston, Therelorg, it is not

possible Lo provide a Bme frama for conclusion of prosecutfons.”

Ir view of the above, the Minlstry, with the approval of the Miplster of Slalzs,

Corparabe Affeirs, have requested the Cuinimitlon o £Iop Lhe Assurances,

The Committec may cansider.
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i  Annexure- A
(I it B (Elumse b pagenn,35)
List of Companles for whom penal nctlan u/s 134|8] pranted dotdd tll date
& Nou CINNay itama al Compamny I
[ | U/A9200I2003PTCI2I506 | PEAEGMNE GUARDING PRIVATE LIMITED |
3 |72 MOUL2005FTCA38437 - .| PLUITO SRETWARE FRIVATE LIMITED |
3 [ UTAB00)R0GIPTCOA2654 | PACE COMMODITY BRGKENS PRIVATE LIMITED ' _F
T A mIDLBUsFICITE] | SMC INSURANCE BAOKERS PRIVATE LIMITED .
[T | U748930L397AFTEOOSEET . | SARDAR EXHINTORS FVT 7D ' JI
. "% [ U9A7010L20080TC138506 | SHARDA DLILDWELL PIIVATE LIMITED i
o Py UI0N0NA TEaTAsTY | RARID RTATES FRIVATE UMITED -
| LS1809MNI00IRC13476] | COSMOS FRIME FROIECTS LIMITED :
' |75 | UBDI0OMHISRZGATONIE61 | | G.D.IIMLA MEDICAL RESEAEH AND EFLCATION FOUNDATIEN A
: S [0 | DI ioMHasIRLCorIzes | AGIETECH [IRCHA] LIMITED
AT | RSIEIMITISSERTE LI035 | | EIfUCH INDIA PIUVATE LIMITED Yy D,
S TRISTAN INFRASTRUCTURE PAATE UMITED
. 11| UAS200NMIIONSFICIEANIE | BEAM DEVELTERS BHIVATE LMITED B
14 | U27205MHER0GITCIRIS5A | G| 2 IEWELLERY PAVATE LIMITED: |
{45 [ USTODOMIIBIBRTCIG056] | ANITAS EXPORTS PRIVATE LIMITED o {
| | UnJia5CT2ONSACaLBe] | CHHATTISGARN AAIYA VAN VIKAS NIGAM LIMITED " 1
I “UasameTianreremaaal | SMESHIVNATH RERASTROCTURE PRIVATE LMITED. - _ 3
| UZALATETIORAMCO0ZIIE | HIMA BOWER AND STEELS LIMITED : r
‘\o | U4010SCTIOOAPLCOLLSEN | A ENENGYUMITED =3
T30 [ TAEI0GT10I6HTEOIAG06 | KIYATI SPAT FRIVATE LMITED N
A [ UASIVETISTTICIINS | AVINASH DEVELOIRS PRVATE LIMITED s
i 33 "' FEENOCTROSFTCHAOIN | Tl ASSOCIATES 8 HOTELIERS DAIVATE UMITEO =
JE1 | UBOIOINAODSATEOII0NR | NANSAL CLARSES PRIVATE LIMITED g ] ;
T | LA BASNS05ALEON0R5E | QIKAT FOORS INTERNAVIONAL LIMITED ] R
LSS 00UaoaneTConaing | GANGAUR EXPORTS PRIVATE LIMITED
EE2LISANGBOPLCO0INYYS | MOORRN THIEADS {INOIA} LIMITED L =
UAI0SINRAPTRONEI0S | PINKCTTY JEWELHOUSE PRIVATE LIMITED = Ny i
6| LUAG201/UZ000FTCORNITA | MAVIINFRARLILD PROJECTS PRVATI LIMITED e YT
UGTI2ARI200MFTCMEZ7S | SAMDEEP STOCRS PRIVATE LIMITED e I
0| THERSRAPC00317S | SANGAM [INDIA) LMITED
UIABHSRIBRIPLCOZEI06 | SECUNE METERS LIMITED
UO111RNI1995MEEI1353 | SHIVABREVD 1D A i TR
| UB{ZI0RI20060C072477 | STAR AGAIWAREHOUSING AND COLLATERAL MARAGEMENT LIMIIED
USTIUA A BABPLEO007E | UNIVEREALTRARING CO 110, I Tl
(3601 IRINOBOPLEDOABAE | VAIRHAY GLONAL Lin|TED ‘
R30I RIZOOFTCARAEIA | VIDUANT ACATEN Y (INOIA) FIVATE LMITED
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. e @H - T h0 T UDSUOSAVISUSFTLOLRT ) SAUMATINE EXPORTS PRIVATE UIVITED. 1
W TR T UASIUOTEIU0BPLCUNSAYT | VICTAI HOMES LINITED - =

3| USID0ATEI003RLC0ND00E | WARVY COMTRADE LIMITED ~ —
i - | ARTIZ0CHIYSRPLEDIZE0] | ORI T MLiMTED
li& UARIDLPRAESINTEONI96S | GIARHAN LA CONSTAUCTIONS PIINVATE LINITED
B5 | UFSSASPEISHAPLEONGIS WIAHASFAN T ENERGY i TED -
i | UES1I0GISRAFYCOI0340 | AUNBERKING TYRES (0 FIIVATE LIMITED
7 | UI0L00GROOGFTEONNEAN | 5. N, TRADELINK PRIVATE LIMITED
| o 2 |88 | UZ8810GHO0TFIC0S166. _ | SIMPOLO VITHIFED, PRIVATE LIMITED
i ' b . B Liﬂﬂ-H'lEﬂ'lJﬂ'lFTCﬂiﬂiE] SPARSH BIES-TECH PAIVATE LIMITED

B0 | UZ23IGI19RBPTCOTIIAY | STANDIAND PESTICIDES FRIVATE LIMITED
© | 8L | UTAZAIGIIDBORTCOLAIAL | SHOBER PHARMA FRIVATE MMITED TS
31 | USHOOGHSEMIDIZAZE || SURYAEXMOMITED. | =i
9 UZ4162G 15967 TCORINT - TIRTVA ml'h{'l'_hﬂ FHAINA CHEM FIUVATE LIsMITED &
94 | UTI0I9GNSEITCOBIZSE | PHE LIFPEN IND{A COURER PARER MILLS COMPANY PIIVATE LIMITED i
85 | LADIONGIVSSIPTEOIERE | THADEX FOLYMENS PvT LD
06 | UPCIDOMITISSSPTCONIESY | | ORRAMMOUSE COMSTRVCTIONS FRIVATE LINITED
L1 UETEIOMH2005FTCIE4031 || ViU D ERGINEEMING PRUVATE LIMITED
U9 | UGIDAZMMZODZALCIZATIA | DEEP WATEN SERVICES (INEIA] LIMITED
49| I3E010MMIGRITCOAZTSH | | AARTI IFWELLERS PRIVATE LIMITER
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100 | U2T3ADNHIGASPTCOBTEND | ALPS REMEDIZS PAIVATE LIMITER i . < i
10% | UBSDABMHISBARTEO39201 | IND-FiNANGE ANG SECUNTIES TAUST FRIVATE LIMITED - 1
107 | U247U0MHISEIPTCO3408 | SOTTON PLANTS (INDIA] PVT LTO ; : 0

| 103 | UASIIMHA0OLPYCLILETS | | ACME HOUSING INTIIA PRIVATE LIMITER ) 7
104 | UPaN9sbLIBiORTCOLONLS | SLIOD AND SDOD DUILDERS PIIVATE LIMITED e T

308 [ 17a8090995FTCGT666 | SUMMIT APARTMENTS PRIVATE LINITED
106 | UISTIIDIASHAPLEDZI 4G | HPM CHEMICALYAND FERTILIZERS LMITED
107 | LSI3THARBOUPTCOIEH00 || GLEN ARPLIAMCES FilIVATE LIMITRD
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GOVERNWENT OF INDIA
MINISTRY OF CORPORATE AFFAIRS

LOK SABHA
STARRED QUESTION NO. 1481
ANSWERED ON FRIDAY THE 25t NOVENBER, 2016/
AGRAMAYANA 4, 1930(SAKA)

CORPORATE SOCIAL RESPONSIBILITY

QUESTION

144, SHRIMATI KIRRON IGHER:
SHRI NISHIKANT DUBEY:

Will the Minister of CORPORATE AFFAIRS RN & #hlr
be pleased to state:

(=) whether companies, both public uml- private sector are reguired to
spend certain percentage of thelr profit on welfare/ development activities,

as part of Corpurate Social Responsibility (CSR) a2nd i 20, the detalls
thoreof;

(b)the funds utiilsod and major activities undevtaken by varlous Public
Sector Undertakings (PSUs) and private sector companies under the CSR
during the last three years, company typa-wise;

(c)the number of Gram Panchayats provided CSR funds under Sansad
Adarsh Gram Yojana, State-wisa;

(d) whether Instsnces of non-cemplisnce of CSR Policy Rules, 2014

guidelines have been reported during the above perlod, if so, the detaiis
thareof and the coirective action taken by the Government thereon; and

{njmmmmm:mﬁcmmmﬂm
Impiementation of CER,; and if so, the detsils thoreol?

ANSWER
THE MINISTER OF CORPORATE AFFAIRS  (SHRI ARUN JAITLEY)
TRENE Hf Y (ol 3rwor Sreel)

(a) to (e): A Statement is laid on the Table of the House.

LT
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csn Expenditure during 2014.45 (in Rs. Crore)

r————____________ - —_"_‘———-—___,______
8r. Compayy Total No. of No. of Actual csn
No, Typs Companies Companjes Companias expenditurs

With C8R | witnh no SR (in Rs.
expenditure expenditure Crore)
(2014-18)
e —— . . —_—
1. | PsUs 226 142 84 2497
Z. | Privage 7108 2907 a1 6306
Sector
Companies
R
Total 7334 3139 4105 8803
——-________—-—__________—-_________J

(d): Show Sause notices haye beon Issyag by Registrarg of Com
Companies for lomcempliancs of saction 138 read with section {34
iz Companieg Act, 2013, andg rules made thereundor,
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ORAL ANSWERS TO ﬂUESTIéNH

HON. SPEAKER: Question No, 141,
Shrimati Kigron Kher,
(Q. 141)

SHRIMATI KIRRON KHER : Madam Spenker, out of the total R4, 11,883 erore
that has o be spent for Corporate Social Responsibility, companies have only
spent Rs, 8,803 crore in the year 2014-15, While it i evident that there is o serious’
issue of nor-compliance, it is crucinl to monitor how {he money nllocated to
Corporate Social Responsibility is utilised. ... (Interruptions)

Therefore, will the Minister be pleased o state what mechanisms are put in
place 1o evaluate whether the money spent by the companies as a part of Corporate
Soeinl Ilv.-.eq:;vz:n.";i‘zaiHl;;.r reaches its intended gosl and, whether there is any
regulatory bady which checks how the funds ave utilised? ... (Interryptions)

ol swf v v s A @l e B P o B 195 o 60 Wi wdive
ViR w1 e Rey b, () avey e i w g s @
qm-—tvwmﬁaﬁrmﬁ?&rmewﬂmmﬂr&mgﬁwwtnﬁmw
a8 v § 8 gt mfefn st wray ) g 7 o W i @it grea), &
ST SIS P T 498 WP 4 AR R L, o) AR 4 b o ol
PSS ) R e, S i et st o8 o 8, S a o
TR 1 e dhay son, X e e o oy R 1 aplt v @ s e ot
ST e ot B1.... ()

SHRIMATI KIRRON KHER : 1 wauld fike to thank the hon, Miister. T would
like to also say that an nssessment of CSR expenditure of 7,334 compitnies for the
year 2014-15 indimﬁus that 4,195 companies did not incur any expenditure on
CBR. ... (Imterruptions) PSUs sre the bigger defmulters than private companies,
The reasons given b.:,f the companies for not spending, includes ‘sultable
Implementing &g%i’_‘my nat found’, ‘inability to formulate well-concelyed CSR -
paliey', ete. ... (fnterruptions)
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In this regard, what are the initiatives taken by the National Foundation for
Corporate Social Responsibility, NFCSR, which is the apex nalional institution

that aims to facilitate the corporate sector to work in partnership with various™*

organisations for active  confribution' towards sustainable growth and
development? ... (Interruptions) |
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st St 135 (5) € w5 a8 ¢ w@ & R “The extant provision under Section 135(5)

that preference would be piven to local arcas and nreas where the company

apetales, companies may also implement CSR al places other than local arcas.”
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rs?. @ .
SHRI NAGENDRA KUMAR PRADHAN : My parliamentary. constituency,
Sambalpur, covers o number of mines and mineral industries. Tmplementation of

CSR is a gond step from the Government.

In my conslituency, there are a number of industries und a lot of mining

activitics arc going on there. ... (Interruptions) Thousands of families have been
displaced in my constituency, they have lost their land and they have been
suffering like anything. .., (Interruptions) Bul the CSR activity has not come to
their rescuc 50 far. ... (Interruptions)

S0, I want to know from the Government as Lo whether a special drive will
be conducted in areas where CSR activities have not been implemented so far...,
(Interruptions) :
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& LOK SABHA S - /E’ﬁ/:wwr-ﬂ

COMMITTEE ON GOVERNMENT ASSURANCES
MEMORANDUM NO, & 13 .

Subject:  Request for dropping of Assurance glven In reply to Unstarrec
Question No. 3169 dated 05.12.2016 regardi.g “Promotion of Folk
Art Forms".
o

On 5" December 2016, Shri Nalin Kumar Kateel, M.P., ardressed an Unstarred
Question No. 3169 ta the Minister of Culture. The text of the Quastlnn alang with the reply
' of the Minfster Is as given In the Annexure,

2 The reply to the Question was treatad as an Assurance by the Committee and
required to be Implemented by the Ministry, of Culture within three months fram the date of
the reply hut the Assurance s ?E'E to be Implemanted

I e The Minlstry of Cullure vide Q.M, F.Na. 1?-14,-‘2_015—2{1: dated 27" March 2017 have
stakad as unden- X

".d simifar reply was sent in response to a Rajya Sabha USQ No, 2423 answered
on 07.12.2016 regarding Action Plan for Development of Cultural Cenlres, Now the
Rajya Sahha Secratariat yide thelr communication has informed this Ministry that it
has been déclided not lo treat the reply lo the question as. an Assurance and
e:an.s:equenfm this Asstirance mam's defeted from the list of pending A.'iﬁ‘ﬂmﬂﬂﬂ.'i‘. -

4,  Inview of the above, the Ministry, wllh the approval of the Minister of Culture, h:wa
rEEil.}E!.'-‘.iiEﬂ the Committee to drop the Assurance,

The Committee may consider.
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Moo MINISTRY OF CULTURE

@ LOKSABHA Wi
UNSTARRED QUESTION NO, 3169 A
N TO B ANSWERED ON 5™ DECEMDER, 2016 |

PROMOTION OF FOLK ART FORMS
3169, SHRI NALIN KUMAR KATEEL:
Will the Minister of CULTURE ba pleased to state;

(a) whether the Government ls aware that many of the rituals, cultural *~
traditlons, Testlvals, s and folle arts are dylng outand '.ranlshlng In the
country;

(b) If 5o, the detalls thereof and the steps taken by the Government to

~ protect these coltural traditions folk arts, artlses/ardsing and (o

i promote cultural development programimes;
o (¢) whether the Government has concucted any study In this segard and If
5o, the detalls thereol

(d) the finds sllocated and expenditure Incurred [n this regacd during the
last three years, Stata/UT-wise,

(¢) whether the Government has any propesal o open  Reglonal
offices/Cultural Centres for promotion and preservatin of varlous
citltural Mol arts-and padition n the cownty; and

{1, the detalls thereal, Statewlsn?

UL ]

! | ANSWER. -

MINISTER OF STATE (1/C) FOR CLILTURE AND TOURISM
(DR. MAHESH SHARMA)

(a) gz (b)  No, Madam. To protect antl prtmw Vitklous forms of art nnd folk art,
cultural  tradidons, ardsts/artlsans and to  promote ol development
proglamimes, the Govermment of lndls has set up seven Zonal Cultur) Genbres
(#CCs) with headquartars at Patlals, Nagpye, Udalpur, Allababad, Kolkata, Dimapur
and Thanfavur, These ZCCe argiblze varlous ciltaral activitles and progrmmes on
regula basls and nnrmr’artf.mw throughout the country are Invited to participate In
thne festivaly,

{c]  'Nao, Madam,

{d) Poesnotarse. g

(e) & (1)  The Govemment of Indla has Inltiated action l‘m:sutﬂu uir of rultura)
%%me LHM'TM

wat include dand free of -cost and_al fund :nntrlbuﬂun Tlmm:
_culfimal ceptres would be mmﬁminmmhmmmml

l‘EnEt‘lhrE ZCCs. Al present, no prapes for setting up of Reglonal Dm:nfﬂulmﬂ
CETITE (i iy member State of ZCC Tias bean finajized.

Sé
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& LOX SABHA SECRETARIAT i =
) COMMITTEE ON GﬂVERiVMENT ASSURANCES

MEMORANDUM No. 2 14-

Subject: Request for dropping of Assurance given In reply th Unstarred Question
No. 3595 dated 07.12.2016 regarding “Pending Rall Line Prajects In UP"

On 07 December, 2016, Shrl Ajay Misra Tenl, M.P,, addressed an Unstarred
‘Questipn No. 3595 to the Minister of Rallways. The text of the Question alongwith
the reply of the Minister Is as given in the Annexyre,

2. The reply to the Question was treated as an Assurance by the Committee and
required to be Implemented by the Ministry of Rallways within three months from the
date of the reply but the Assurance Is yet to be'implemented, '

3. The Ministry of Rallways vide O.M.N0.2017/W-II/PQL/AG dated 25.03.2019
* have stated as under:- : .

' "Out of the 22 Projects, DPRs have been prepared for 24 projects and for 01
projects, |t is under preparation. Examination of the DPRs has been taken up
and present status Is  attached (Annexure). New  Line/Gauge
Conversation/Doubling projects are Inclded in budget every year subject to
requisite clearances. After |ncluslon In budget, Zonal Rallways are directed Lo
prepare the Defalled Project Report (DPRs), which are then examined by
Rallway Board, NITI Aayog, Expanded Board for Rallways and Cabinat
Committee of Economic Affalrs, The entire process takes conslderable time
and some of these factors are beyond control of Minlstry of Rallways due b

' which timeline for complation of DPR examined may not be profected, In view
of the position brought out above, It may not be appropriate to keep this
Assurance pendlng for long. Lok Sabha Sectt.”

4. Inview of the above, the Minlstry, with the approval of Minister of State in the
Ministry of Rallways, have requested the Committee to drop the above Assurance,

R R e ¥, o W A e i S

The Committea may consider,
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o |
S.NoBlan Flend Pinject Pragent Stotug
I NewLine | Saljanwa-Dalirighnt Petuiled Prajeet Report inder sysminaiion:
2 NewLine | Hohraich-Shravasti-Bansi- Projeet sunctioned in Oct, 2078,
Khalilabad
3 NewLine Megrut-Finipat Detnlled Projees Repart prepuentlon tlon up,
4 [Cltige Indurn-Dolirlghat Praject hns hoen sinetfoned ang works takun up,
Converslon '
5 Cnuge Bahrealeh-Mailuni [nel byapnsa Dewilad Projest Report tnken up,
Converslon| at Mallan] ,
6 Doibllng | 3rd Tiny Mughnlasnid- Prolect sinationed In Nareh, 2019,
Allshabod
7 Poubling Jhonsi-Khaltar-Manlkpur & Sunetioned in March, 2018,
Khairor-Bhimsen
B [Doubling | Yomuna Br-Apra Foit With Wark sanctioned In Marel, 2017
mujor Brat Yamung rlver
Y Poubling | Imtintann|-Kunwadih - conat ol Delniled Projoct Teport examination tnken up,
Nyovar '
10 Doubling Nafni-lendntgnn] - Const, of Demiled Project Report sxamination Inken up
fyover '
1T Doubling | Jeannthpiir- fyover Detnlled Project Report examination taken up
12" Doubling Muthurn-Muchesi-Rampue. - niled Project Report oxnminet) nid projest
flyover tropped, .
13 Doubling | Flyaver ot Aligrh Dealled Project Repor eximination mken up I
4 Doubling | Lolitpur-Bieart with llyaver nt Project sanctioned Tn b, 2017 and works tnken
Lalltpur M)
15 Doubllng Buthwml-Gonila 3™ Tine . ‘rajoct  sanctioned |n November, 2017 qnd
| rla talton up,
16 Doubling Shuhganj-Bhatnl-Phapfing. — Project sanotioned 1o Mity, 2017 gnd works
‘ Indaen,  Mau-Suhugan]  oxel foken up
A Muy-Indiim
Tom 17 Doubling | Bhunl-Aurniline with 18 sxel Warka gunctioned ln Murel, 2015
Muu-lndnra - .
18 Doubling | Aurnihar-Taumpur Projoct snctloned 1n July, 2017 mnd works
= tlken Up
19 Doubling Bambonkl-Addhnrpur Project eanotloned in Sepiember, 2007 aml
- works tnken up, )
20 Doubling dunghai-Pratapgach-Amethl Pedfest sanctioned in November, 2017 g
ks tnkay up.
21 Doubling Akbnrpue-Jnumpur ti's.'njmi sunetioned fn August, 2017,
22 Doubling  Delhi-StmlETaprl Tl SILE [Dataifisd Project Report examination iken up
byepngs ' '
Avranoa o ple. -h
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GOVERNMENT OF INDIA
MINISTRY OF RAILWAYS

LOK SABHA
UNSTARRED QUESTION NO. 3505
T0 BE ANSWERED ON 07.12.20186

PENDING RAIL LINE PROJECTS IN UP

43808,  SHRI AJAY MISRA TENY

Wil the Minfstor of RAILWAYS bs pleassy to state:

[a) the detalis of the under constructlon and pending rall line
* projacts In Uttar Pradesh as on date;

{b) the position of each such projects; and

-

(e} ihe dotalls of sources of funds and time Himit for complotion of
projects in Uttar Praclesh?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF RAILWAYE
(SHRI RAJEN GOHAIN)

(n) to (e)r A Statemont Iu lnkl on tho Trble of the Housoe,
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m._.h..._.muﬁmz.._. REFERRED TC I REFLY TO PARTS (a) TO (c) OF UHNSTARRED QUESTION MNO.3585 BY SHRI AJAY .
MISRA TENI TO BE ANSWERSD IN LOX SASHA OM OT.12.2018 REGARDIME PENDING RAIL LINE PROJECTS IMUF. *

{a1) & nﬂ&lﬁﬂ?ﬁﬁ%!ﬂuﬂn%ﬁnﬂm wise. Hows=ver, the details of under construction and pending
r=il line projécts viz New Lins, Gauge Conversien and Doubling projects falling fully/partially in the Stnie of Uttar

Fradesh ars as onders-

5. Flan Head Froject Your | Latest| Exp == | Budget Allocation Prosant Status
of cest oh Z04&17 (Tin o)

leanc- | (€ In |31.3.20) Groes _ﬂﬂ_.u_.
tien er.) |18(% Wﬂnﬂﬂgﬂlﬂ—ﬂnﬂ

o

1 New Line | Laifipur-Satna, o5y | 3%co [1014.98 400 " |9 Lotitper-Tikamgarh (51 km) and
Réws Singranli & 83 i Mahoba-Khajuraho (65 kem) :
MahoBa-Khajuraho comnsssicned. ii) Tikamgarh-Mawsi-
Chhstarpur-Kharagapur -Kh=jursho W

(114 km): Completad | and train
services - introduced. | «* _

@) Ehajurahc-Panna (74 i)
Alignment passes through buit=r
Zone of Panna Mational Park and
Gangoi Wild Life Sanciuary. Modifiad
sfigmment finalissd. iv) Panna-Saina

(76.60 kam): Land acquisition has i
taken uwp with siste Government. {v} _
. | Rowa-Sicni (88.75 km): Eartiwork |
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Planning Commission has turned

) | dBewm in princigle approval for the
— profect. .
w Line ﬂwﬂuﬂnﬁﬁmm&cﬂ 2043 | 1242 | 0.0004 10 Work includsd in 2013-14 sobfect to
Raibarsilly 14 obt=lning necessary spprovals from
Planning Cemmizsion. Hewsver,
Flannirg Commission has tumed
down in principle spprov=l for the
! project.
S MNew Line |MawShazipor 2615 | 845 |p.o001| 150.8 Tendar for msjor bridge ot ...E"_Eﬁ,
..-l.m Tarighat 18 =, on Fangs river finalised. /\\/
10 Meow Line Szhjanwa-Dohrighat (2018 | 7435 0.0z E:ivled Project Roport proparation
= 47 4 : takan op.
11 Mew Line Bahraich-Shravasii- |2046 | 1500 0.0 .01 . | Detalied Project Raport proparaiion
Bansi-Khalilsbad A7 | taken Bp.
12 [New Line | Meend-Fanipat 2016 | =200 0.01 0.01 | Betsiied Project Repori presaration
AT taken up. - |
13 =1 Gonda-Baharsich 4907 | 228 |172.68 50 53 km main line tmack linking
rohversion a8 completed and other works have| =
besn t=ken up. - .
s e EBhojlpur=-Tanskpur [2007 | 313 | 17324 110 Bhojipura-Piiibhit (39 km): Completad
nvession | via Pilibhit =00 =nd authorisation for passanger| -
" | services rsceived. Pilibhit-Tasakpur
(63 kem): 63 track linking completed.
15 uge Locknow-Pilibhit via [E011 | 1061 | 1435.18 250 Esrthwork, major and minor bridges
rersion | Sitapor, Lakbhimpur 12 . have been takenup.
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Rolfboreflly-Akbarpur (47 km) &
Sulsnpur-Amethi (28 km), Seltanpur-
i{adivar (32 lon) : Esrthwork & bridge
works bave besn iaken up.

2p0e | 1

17442

10

18

) Lohta-Sewmpurd (i7lem) &
SewspuriBhadol (22 km)-Track

10

174

an i

Enﬂ.ﬁ-ﬁ!ﬂ!ﬂ: (15 &m) -
ﬂuﬂnmmnuﬁnim in Jume 2016,

15347

have been t=kon up.
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Chapan) : 1
33 Doubling Jhansh-Bins 37 s 5| 1= | =32 £8 sa 120 | & tenters of earthwork, minor
13 B & finalsed. !
39 Doubling | MathuraJhene: 3rd [R015 | 2438 20 2E0 | Earthwor==, bBlanksiing, msjor sad f
— Iine F18 L - minor bridges have beentakanua, | i
huﬂunh.mda MathursPatwal 4th 2015 | €89 | 11.98 2 78 | Werk of muisor bridges, earthwork ) :
line . . srd res=iniag wall taken up- | ol
41 Deoubiing | 3rd line Mugholessri- Q05 | 2550 o 40 280 |Demmss Project Report . under |
Aligh=bad =i precsrotien. i
42 Pouhling Eyos-aes =t Saimthis, 2013 | 30 Q 10 40 | Gombimmd Finml Locmtion Survey
SitsrmenT, A5 tanfer ehmbed with Mughsl Saral
Mughaisaral, Allakskosd 53 lino sgsin recpensd.
23 Doubling | Domingerh-GXP-GKP 2045 | 198.8 | 0O o1 G.07 |Werk f=dudsd in 201517 and _
: Canit-Hoesmmnii P17 E sr=liminssy worls takon ug. [ _
44 Doukling | Jhansi-ialirar 2016 | 3000 | © .01 | 0,04 | Betafisd Projéct Regport examinstion A
Manikpur S Kalrer A7 ta=hon ef. - J.\)
Bkimsan + r i
45 poubling Y=muna Br-figrs 016 | 107.7 o 2.6 0.0% | Detalled Frojesti Raport examinstion /R r
Fort Vit m=jer Brat 7 3 =ien =p | S ~
Yamuna rivar i :
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Subject:

LOK SARIA SECRETARIAT

COMMITTEE ON GOVERNMENT ASSURANCES

Request for drapplng of Assurance
No, 4617 dated 15,12.2016

Rrogramme.”

MEMORANDUM No, 2 1S

——

Apperals T

glven In reply to Unstarred Question
regarding “Scheme to Enerqgy Security

On 15 December, 2016, Shrl PR. Senthil h;athan, Shrl P.R. Sundaram and Smt.
V. Sathya Bama, M.Ps.. addressed an Unstarred Questioh No. 4617 to the Minister i
of Power. The text of the Question dlongwith the reply of the Minister Is as given n :
the Annexiire, A
2, The reply to the Question was. treated as an Assurance by the Commitiee and |
required to be Implemented by the Ministry of Power within three months from the
date of the reply but the Assurance |5 yet to be Implemented. |
3.  The Ministry of Power vide OI,M No. 1/2/2017-PG dated 25 February, 2019
have Inter-alla stated as under:-

"Award for transmission scheme of Banaskantha Solar Park (Z00MW)! has
already been awarded and the same Is under implementation matching witl
commissloning of above Solar Park. Further, Connectivity & Long term Access
application for other Solar Parks In Madhya Pradesh Is an on-golng process
which are based on the commerclal requlrements of Solar Park Davelopers.
Detalis of Sofar Parks In Madhya Pradesh (as on 31.12,2018) as Intimated by
K MNRE, |5 tabulated as under:

SL. | Name of Solar|Sdlar Projects Remarlks
No. | Park -
1. | Rewa Solar | 20 nos. bidders have participated In the | Around 280
Parl,  Madhya | RFP process, Old opened @& reverse | MW of Solar
Pradesh auciion started on' 09.02,2017. The | projects  has
Capicity: 750 | Profects (three units each of 250 MW) | been -
MW were  awarded to the  [olfewing | commissioned.
successiul bidders: _ |
1 M/a Mehindra Rs 2.979 per unit .
: . M/s Acme Rs 2,97 per unit
- 4 M/{5 Solenergl Rs 2,974 per unit
: -.lp Tarilf will be escalated by 5 palsa from
| ¥ 2" year to 15" year. The levelized |
;' Tarlff over 25 years Is Rs, 3,30 per Unlt, !
LOA of project heve been lssued on i
6
- == s s L
N ¥ES T R A




Agree~ents  signed  on 120440017,
1004 lard Fanced over to the selactec
bicleers.

Constructan woer'e ot all tirae sltes has
szartad,

Unit 1 370, Maklvdra  Ranowables
Privele Umited has commissoned 26,87

My of curmulakve capaciy,
Lnit 2 5PD, 200 MhW
coirmissioned by I /s Achig,
CLmin 3 525, 40 MW has  heen
corrimissloned M{s Adnsen Energy Lid,

has hecn

022017 accordirgly FRPA anc other )

[l

Neemucli-
Mandsaur Salar
Parle Capacily!
700 MW

projects developed by MNP,

Phase 11! <50 MW al Neoruch

Fhage-1 EPC wuntracls we e awahdad by
NTPC In de menth of March 2010 to
M/ GHEL: A0 MW

Mfs Lancoi2Ksl MW

M5 Vikrzim Pover 50 MW &

Mfs Taka Poveer:50 KW

50 MW Mancsaws Sular Projecl has
selleved  COC  Im Sep-2017. 1009
power Ering suopbed W L FFPMIL
RFP hzs bee+ fssued for development
of 2L70 MW and 1x150 MW soiar paid
at Neesyuch,

Preperalion ol Solar Park NPR wnd
centractua documents 15 undsr
proyress, Power from Neemuch Park
aroule ke sunpbed to MPPMCL and. West
Centrzl Rallways,

Agar Salar park
MP  Capacity:
550 MW

Phase-1: 25D MW ak Ma'ndsau" Loa

=n My
Marwlsar
Solar © Frojecl
[z Eear
complated.
Carnmre~dal
Cparation

start=d  from

Lea-2017

Preparation of
Sclar Park
JFR
easlracousl
documerts s
uncer
progess.

RF % salar peojocts  has  been
reeased online oh B Golgbar, 2018,
TR206 My and 1x350 MW solar park s
pruposed for dgal,

Preperaion of sola- park PR and
contractual  documents 15 under
progress, Power ram Agar Fak wauld
be suppied lo MPPMCL and ‘\West

Shajapur Snlar
Park
Capaciky: 500
MW '

has aisu been signed with Ralways,

Centrzl Railways, In this regard ToR

Srepagien oF
salar park DPR
ar

' contrackual

documenls %
Lnder
Proyress.

RFP for solar  prejecss has  been
released oaline o 80 Gulebar, 2018

Frepzrabion of solar pars OPH ard
conlractua docurents s Under
hrogress, Power fram Agar Park would

Praparatdon gf
colar park NFR
and
contraclJal
doguments |3

a0 supplled o MPPMCL ahd West | bneo

and -

L G

CUEERETTOTT T WL ST AT

B

R LA A
LR T



G ' Central Rallways. Tn this regard ToR wil | Prograss.
. be signed with Rallwpys and fssue of
G RFP s expactad soop ! _
5. | Morena Base line survey is belng carried out in Fralization of

(Chamhal) Marena, o ascertain the land parcels | fand Is undar
S;ﬂar park for Eﬂtabl[shlng 2 250 MW Salar pﬂﬂ{, prﬂgmgu
Capacity:250° .
Mw

4. Inview of the above, the Minlstry with the approval of Minlster of State (/g
for Power, have requested to drop the above Assuranca,
| The Committee may consider,

NeEw DeLHr:

DATED : a9 |.ﬂ l 2aaD
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% GOVERNMENT OF INDIA
- MINISTRY OF POWER r Amesene
.3-1:_1 ______._.-—-—""'.F
LOK SABHA
UNSTARRED QUESTION NO.4617

TO BE ANSWERED ON 15.12.2016
SCHEME TO ENERGY SECURITY PROGRAMME

AG17, SHRI PR, SENTHIL NATHAN:
SHRI P.R. SUNDARAM:
SHRIMATI V. SATHYA BAMA:

Will the Minister of POWER
be pleased to state:

(n) whether the Union Government has any plans to expedite the "Green

Corridor" projects to provide Grid Connectivity for green energy in the
country; '

(h)  If so, the details thereof and if not, the reasons therefor;

(¢}  whether the Unlon Government has any special component schome

to  provide support to States to Implement the energy  security
programmes;

(d) if so, the detalls thereof and the funds allocated during the last
three years, State/ year-wise; and

|
(o) the financlal asslstance recelved from the external funding agenclas

and ‘International organlzatlons to Improve the anergy securlty in the
country, State/UT wise?

ANSWER

THE MINISTER OF STATE (INDEPEMDENT CHARGE) FOR POWER,
COAL, NEW & RENEWABLE ENERGY AND MINES

( SHRI PIYUSH GOYAL )

(a)te (e} : In order to facilitate Integration of large scale renewable
peneration capacity addition, a comprehensive scheme Including Intra.
State and lnlnn&%nta transmisslon system has boen Identifled as o part of
“Green Energy ('Corrldors”. Intra-State Transmission System Is helng
Implemented by respective State Transmlission Utilities {STU) and Inter-
State Transmission System Is being Implemented by POWERGRID.

2. »




i

w B

Further, to integrate solar parks with the grid, Ministry of
Power assigned POWERGRID ¢ Iimp]nment Infer-Statc transmisslon

schamme Far evacuation from elght (8) solar parks (7200 MW). Transmission
scheme for slx {G) splar parhs'- (5730 MW} 1s alveady under Implementation
[Ananthapuram [16500 MW}, Pavagada (2000 MV), Rewa {750 MW, Bhadla-
. NI {500 MW), Bhadla-IV (250 WW), Eseel Saurys (750 MWL Tonder issuoc
"1 for Eanaskan!ha Solar Park {700 MW), whercas Long Term mmTA]
applmatlun for othor I'u’IP solar park from the drﬂru[nper Is awailed, —
[—— | - : . ———

Te evacuate power from the renewable capacity addition in
renewable rich States {Andhra Pradesh, Gujarst, Himachal Pradesly
Hamataka, Maharashtra, Ralasthan, Madhya Pradeosh and Tamil Nadu),
Iratistnissian aysiem stmnnthéning. butl Intra State and Inter State, atong .
with setting up of Renewable Evergy Management Cuntre [(RENEC) aind the '
contrel infrastructure is belny Implemented ynder Green Elliﬂrg;-,r Carridors
[GEG).

For the funding of green energy corrddors In both infra and
Infer State transmisslon projects, under the framework of uuuperati_un
hetwern Govt of India and Govt, of-‘,ﬁermany,' K Eur'many [s providing
soft Ioan to the tune of Eure Une blillon. Intra Stats transmicsion schamas
under Gl*ll:: are to be funded a8 20% equify of the State Govty 40% gran
from Natlonal Gleun Energy Fund {NCEF) and 40% coft Iuan, whereas, the
infer State (ransmilssion schumes are to be fundul.'l as 3% &qulty by """+
PEGIL and T0% a5 sofl [oan.

Fér Inter-stuta transmission projects pertaining to Part A, B
and  of Green Energy Corridar, lean agreement far finanelal assistance of
Eure 500 millmn freem KWW, Germany bas bean signed by PGCIL and the
Hrojects ara lllLaIy lo he compieted by 2MU. Further, for implamentatlun of
transmisslon EII::I"II}I'I'I.GH wnder Groell Enargy Garrldor-Part D, Puwurgrld hae
taken laan frﬂm ADB,

For Intra-state transmlssion projects wndor Gresn Ensrgy -
Carridor; the States of Tamll Nadu, Rajasthan, Himachal Pradesh, Andhra
Fradesl, Guiarat and Madhya Pradesh have signed the loan agreements
from KiW, Gormany for financial ussistance of Buro 76 million, Euro 49
mllllen, Euro 57 milllen, Euro 88 million, Eure 114 millicn and Eurn 124

Million respectively. : F 5
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LOK SABHA SECRETARIAT
COMMITTEE ON anvmmmm ASSURANCES Wm&-—- '

MEMORANDUM No. 2 | & LG

- Subject: Request for dropping of Assurance glvin In reply to Unstarred Questi-:nn
No. 878 dated 07.02.2017 regarding “Welfare af Tnnsgendﬂrs" et *-'_ i

On 07 Fehmaw, 2017, Shrl Konda Vishweshwar Reddy, M.P., addressed an. n,.

Unstarred Question No. 878 to the Minister of Social Justice and Empﬁwﬁnmnhw ?}é‘n
ihl]n;u N .

‘text of the Qu-:-&':iun along with the reply of the Minister Is as given in the Anna:grure.

L.]-\}u' ]

2.  Thereply to the Question was treated es an Assurance by the Earnmluae an:;laghji::
required to be Implemented by the Mlnlsw of Sﬂchl‘.‘iuﬁtl-:a and Empﬂwwmenl: “hii
within three months from the date of the reply but the Assurance Is yel:-qa P% i

Implementec. . [ B e T L S S . el ‘1,,,1;' ~L_.ﬁ-

3. In this regard, the Minlstry of Sadai Justice and Empﬁmnn&nt w'deﬂ M No.! ﬁ

"y 13[111;.:(11}{2{]15.1111 I dated 13.11.2017 I'ravu stated a5 under:-

Ml i If
“ﬁm Anter, MIﬂI@tarlaI i !:ummittelz has -beeny, ‘constituted 5 ko k - puriﬁq!gli» np{{.
il Irnplemenl:aﬂun of the Pxpert Committee's recommendation., In,aﬂﬂ}ﬂnnﬁl ﬂwaqd
Government has Introduced a Blll "The Transgender Persons (Protection of "
Rights) Bill, 2016" In the Lok Sabha on 02.08.2016. Acturdlngly,"ﬂﬂs*‘l’qtma‘]' *i‘
“Information was provided In' reply to'the Parliament Qua&ﬂon The Ministry ’ts“H i
" of the view that the same does rot constitute an Assurance, belrg nnly.hcm:nl voll
Infﬂrmaﬁun

e

4. Inview.of the above, the Ministry, With the appmval of tha Mlnlstan of Statenn’s "‘u?‘*‘
the Minlstry of Soclal Justice and Empowerment, have mqueﬁted the Committee to. ¥ ‘j

¢ kb
drop the abovis Assurance, PR x,. ﬁi

! 5 i W e e SElineiy 11.u- '“

The Commiltea may consider. - 0 f

= s 3t

DATED - ;g'lﬂ]-lﬂ'u Fadis sl T . e "
Nﬁw DELHP{ E » LI 3 L ' o
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: GOVERNMENT OF INDIA
fa MINISTRY OF SOCIAL JUSTICE AND EMPDWET{MEIHT
LOK SADHA
UNSTARRED QUESTION NO, 878
TO RE ANSWERED ON 07.02.2017
WELFARE OF TRANSGENDERS

{178, SHRI KONDA VISHWESHWAR REDDY:

Will the Minlster of SOCIAL JUSTICE AND EMPOWERMENT he plansed to stater

- (a) whether the Government hns any propasal to ennol my law for ensuring the welfan nndl

| development of the trnsgender community In the cauntry;
(b if 80, the details snd salisnt featuces theteof;

(c) the stepn wmken by the Government to ensure speedy implementation of Supreme Court
judgement on' tramagender rights;

(1) the nmount ssmotioned and spent so fir under varions sehemien; and

(e) the details of States that have lmplemented anhmm for erguring the rights ufimnagum'rm--ii'u
the country?

ANSWER

‘ MINISTIER OF STATYE FOR SOCTAL JUSTICE AND EMPOWERMENT

(SHRI VIIAY SAMPLA)

A

(8) & (b): The Government has lnwroduced o DIl titled "The "Pransgonder, Persans (Froteetion of -

Rights) Bill, 2016* In the Lok Subha on (2,082016, The BIll has been referred o the
Depariment velated Parlismentary Standing Commitles for examination wnd vepor,

(o) The Hdn'ble Suprema Court In lis judgment datsd 15,04.2014 In W.P, Mo, 40072012 filed by
Mational kagal Sarvices Authorly Vs Unlon of Indla and others ling, Inter-alla, directed Canlia
andl the State Covernments to ke varions steps for the welfafe of the trnagender commuinity
and nlio 1o examine the vecommendntions of ‘the Fxpert Committee based on the lepal
deciaration made I the above sald Judgment, An Inter Minlatarial Copmmittee hos hieen

sonatituted o implementation of the GIT Comminee s tqm’nuniﬁulun’. In Rﬂﬁﬁlnn..
"R Ohvernment has ﬁtmdundd o 14

11 *Tha Tr'nnagcmur ersony (Protection of Rights) Bill

" 2016" in the Lok Sabt ' . '

(d) & e} An Expert Commitiee wos conatituted in the Ministry to make dn In-depth atudy of
the problems being Mesd by the Transgendsr Community. and suggest suitable meagires to
amellorite thely canditiong, The Committes mibmitted [ty ropiort on 27th Junuary 2014, The
recommendations  of the Expert Committes haye hesn forwarded o sl the Smie
Covernment/UT Admiblatitiony for inling appropriate netlon. Presently, the Ministry I not
yunning any scheme for the transgender community, * .
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,@ o o LOK SABRHA SECRETARIAT /5}9/54}?-&@!? :E_
L COMMITTEE ON GOVERNMENT ASSURANCES - ik W
| . 1
MEMORANDUM No, 2 lﬂ e ! i'w'f*".
. el :.-'&;'?"'s
Sublect;  Request for dmpplng of Assuranc.e given In rep!v to Starred Qu‘fﬁﬂﬂn Na. 182 cf}f{

. T ~ dated 15 March, 2017 Supplementary by Shri Kalyan Banerjes, MP. at Pﬂgq ug_ . lh |‘
SRS 17) regarding “Skill ﬂﬂvﬁlnpmnt of Women" it T

SO 015 Merch, 2017, ShH Harhareyan Refhbr, M., i i
.m | i TM t‘lg'?ﬂﬂ& Mlnh‘zer?h*at‘smli Development and Entr prémurshm The text’asfﬁ'l Qilasr}nn &"E 95
: with the reply of the M1nlst&r Is glven In the Annexure..

i "h'i‘ e
Yigid Durlng the Discusslon, Shrl Kalvan Banﬂrjea, M.P., relsed the Fﬂlluwlng Supplemﬁntaw 1’r 'I-“;'1
Question to the Minister of Skill Devﬁlupment and Entreprﬂnﬂurship -

(e Ay d'

| LA S f‘{-mﬂi

"o weeks hack ]n Danhuni aren nf myr mnstituunq;, ynu hwe npnnnri up nﬂa T S ey

centre. I was also Invited and 1.wag there,. I was very happy to sea that, The L .A-';'I. A

.. representative of the Skl Dm[upment Corporation who was thers made a ~|‘--—'-1.='-:jiﬁ ;,1.1'.

. . categorical statement to this extent that the persons wha would get training .° & '-'TZ-!;"q

R _and certificata, they will all be given. employment, Is It correct’ that’ all the e "1"
.. .persons'who would be glven certificates by that Skill Centre will gat Empin\,fmant Wf, ":»;ﬂ I

" after they aré glven ceftificates? IF that 1s"so, how many persons have been™ i’ I’:‘.‘f T"
glven these cartificates and how many of tham have gn!: wnpiwment?“ ; L*

3! Buten o In reply; the tien Mlnlstﬂ of Skl ﬁcue!nprnr:nt and Enl:rn'-:prenaurﬁhlp (shii Tl&]w Pmtap‘ “”,“H

Rudy) stated as fﬁ!!mﬂm ot _ I

F o -

P i 'f ol "} glaf
i rEuardﬁ previous scheme,, In. the Star E:hema anr.! the Fmdhnnm v . *:7.' R 3

Mantrl Kaushal Vikas Yojana=1 had a lot of loopholes. We have Sl

, . plungm those loopholes, It wes nnt mandatory. But In the programma =~ 1, Fﬂ l
g launched under PMKVY-2 on 2" october which Is golng. to last tlll - 0 . j.
‘2022, we have made It mandatory that wage.employment or - = - i k

appmnﬂmuhlp or self-employment through banlk finance should-be m.r. |1 11‘3 |uf
* treated as placement. So, we: are working an that." i, et -y iz i Lu,m,m m
AR o T At @l F‘f"; "HVHI'I i b ETUER .1" LI 6t a3 .-."Il 1”‘,

. ST ,.---1“.;1- *-*-l.f‘r|,_
4, The abwa r&ply was I:reated as an Assurance by tha {hmm}l;te,ﬁ and required (o, e f'it "1&1 !
Implemented by the Ministry of Skiil Development and Entrepreneurship within three mun'l.hs |
fram thn date of the reply but the Assurance Is yet to be Implemented, - ‘

5, 1{.,1] ,In IJhIS regard,, tha Mlnlstry of SKIll Development and l‘:nh:epremuréli'l.tp .t:lﬂiz’g G‘MJ ﬂ_? o ”A ﬁl’ "I,

16020/06/2017-SNP dated 11 December; 2017 have stated as under:- e )

i u ¢l

“As per Pafa.5.3 (Titled as ‘Deflaltion of Placement’) of the guidelines of the, PMKVY £ ’*u [ﬂ

2016-20 ucl’férne, plur:emanl: of eanfidates Includes jﬂb‘ Waga,or seff-employment and 1
-] 1N \ S L ot L NI ENE 'F Tty

Sk i YAy g AR Y =1 'p | Ardye oy O l-;l“ -..J_ﬂ'qa!r

IR et SovMeva akatess OV ANERINENY S e eeanedh o e 2 O ‘.J';.ﬁr;;
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— . _ r . €3 ,
¢ foprenticeship. Also, zardidates A considered as piaced f they Hlfil the clighaility
e . crtordz adbering to the Common Norms, Further, a5 per the provislons of qu.delines, the
b o lask 20% payment Lo trairlng providers would be mace orly atler Empjoyrrent (both
: " wage and self) of at least 70% of the successhully cortified cancidates wilhin three
' morths of completior, of trafing, with at lsast 50% o the lrainees passing out seing :
) rlzced In waye emp.cymart.” I': .
. G As placcment |s We Integral past of the PMIKVY (2016-20 scheimg, the Mirlstry, wita ha
AR i o s mppeaval of Le Min'ster, of Siate In‘tha Mivstry of Skill Davelopmert and Ertregreneurshipy,
'i?_lj‘;.‘lx'-';:-'-',f‘ ' have requested the Commibes Lo drop H-e above Assurance, ,
. The Commibilbea may consider. k
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R |
B b
GOVERNMENT OF INDIA
MINISTRY OF SKILL DEVELOPMENT AND EHTREPRENE’.JHSHiP
| LOIK SABHA
STARRED QUESTION ND, *102
TO BE ANSWERED ON 16,03.2017
~Bikll=-BEVELORMENT.OR MOMEN e
) 1*402. SHRI HARINARAYAN RAJBHAR:
Will the Minlster of EKILL DEVELOPMENT AND ENTREPRENEURSHIP
«be pleased to state:
{a)  whelliar there lea Heen o dedlins of Jabs fof worman In' ruml areas god iF oo,
(A datalls theraof)
{b) tha number of schemes thal are simed at Skil Develapmenl and
Enfraprensurship exalusively for woman and he number of wamen covarad under
tha sghama;
(c)  whathear hls Minislry aims o carve out & gender spaallic fund lor ancouraging
Skill Developmant and Eﬂlmpmru.umhlp for women and If so, he detalls thereaf and
If not, the reasons tharafor;
(d) whulhur Ihe Govermmanl dlog proposas 1o:sel up ralning camps for skii
devalopment of wumnn neross tho countny;and
{(8) Il 89, tha. numiben ur dlstiets salocted for tha anld achemes In 1ha gounlry
Including In Uttar Pradash along willy the numbar of wohin (ikaly to Ge tmined In e
| galdl campe?
N ANSWER
MINISTER OF STATE (INDEPENDENT CHARGE} IN THE MINISTRY OF
SKILLDEVELDPMENT AND ENTREPRENELRSHIP
(SHRI RAJIV PRATAP RUDY)
Vs, . {a) 1o (a) A Stalement |z nld on the Table of the House,




: - D
G BTATEMENT REFEREED TO IN REPLY TO PAR J A} TO_(E] OF LOK SABHA

i TARRED QUESTION NO. 182 TO BE ANSWERED ON 15.03.2017 ASKED BY

s SHRI HARINARAYAN RAJBHAR REGARDING 'SK DEVELOPM Q

el WOMEN', )

' (8} Ministry has not conducted any specific survey on job parficipation of women

s In rurel eress. As per NSSO dals, thore hes been a decline of Laboyr Force

ol b . : ;

i ﬂ mantlon of the Job opportuniliss In this report.

g;;ii () Undor long term skill programme, the Women's Tralning Division, Directorate

Ganeral of Training under Minlstry of Skil Development & Enlrepraneurship
conducls Vosatignal Tralning Programmes through & nebdork of One National and
15 Reglonal Yocatione! Tralning Institutes (NVTI/RVT!s) exclusively for woman, In
varlous vocallonal courses belng conducled al NVTURVTIs, 7003 women are
undargelng rsining diring the curenl session le, 2018-17., Since Inceplion,
NVTIRVTls have tralned srotind 1,30,103 womsn Uil Jaruary, 2017.

The Tralning is being provided (hrough Crafismen Tralning Scheme {CTS)
and Crafts Instructor Tralning Schema (GITS) under Semaster System, Under Slale
Sactor, vocallonal treining to women under Craflsmen Tralning Scheme (CTS) g ="*
provided (hrough 1408 Wotmen industrial Tralring Instilutas (WiTls) / Waormen Wings
with sbout 63,270 seéis, In sddilion, 30% seals In General ITls are teserved for

women lralnoes, Ataund 1,35,459 women are tralhed In [Tls (both Govl. & Privata)
avary yosr,

Under Support lo Training and Employment Programme for Worman [BTEF)
implomented by Ministry of Women and Chiid Devalopmant, Govermmen! of Indls, -
wims 1o provide compelencles and skill thel enable women o becoms aell =
employedi entreprensuts. Under STEP sgheme, the number of benafslaries goverad

1‘;_'5&.:5:‘1\.:‘.?_' -,,'"_'"'-. :.'.I.-,_I-n_ _f"‘-_':_-'.':‘.-: SN e
= et e T S

A
|

i s 15133 duting 20156,

fh [ The fiegship programme of Ministry hemely Pradhen Manird Keushal Vikes

e Yojna (PMICVY) 1s tor sl sections of (he soctsly Including the women. Further, thete

0 are ceriain Ingantives Under PMKVY to encourage women patlicipation [ the sidl

i tralning, Al worren tralnees under PMKVY 1s-provided wilh Iravelling sliowance of

5 . Rs. 1000/1500 per iralnee per month depending upoh whether TC Is within dlstrict of

Hnt Damiolle of candldate or outside. Smilarlly, post placement support of Rs, 1450 par

v marilh per tralnes Is applicable for speclal group Including weman for 2 or 3 Frinoth

f54 post training depending on placument wilhin of outside the distriat of the domiclie of

'.-‘.% e ==+ {10 uand]dalpl. T—] ; e A e e e a wwwgn m e ] 86 ——r

Unidar PMIKVY 2015:16, out of 168 lakhs candideles, about B.84 lakhs
ralned (e, 44% vpprox.) were women, Undor PMIKVY 2016-20, launched on 2
Otlober 2016, 67040 women candidates (more then 40% of tolal enrolled) havs
basn errollod so far oul of which 4018 have been sssessed and anolher B3083
women are undargoitg Walnlng W now,
. Undar Deen Dayal Upadhayaya Grameen Kaushal Yojana (DOUGKY)
_ Implemanied by Minisiry of Rural Deveiopment, Govermment ol |ndla,_placemsnt
linked kil developmant 1s Imparted to rural youths Including women, A lotal of
,3180 women have boen skillsd under scheme during the FY 201e-17.

749
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(8) Minlsiry hes no such plan to carve cul gander specific fund for skl
devalopmant for wamean, i

{d) & {a) There fa no provision for gender speulflo tralning camps \ndar the
saheme of Ministry-of Skill Devalopment aned Entreprensurship. Howaver, RIEL gRmp
under PMIVY are organised for pertification of candidates Inehiding women, Atso,
Rozaar Mele and Kaushal Mala ara belng candunied under verious skill devalopmeant
schemes far moblilization and piaosment of prospactiva candldates Incliding wamen.

[T date mullipls Rozgar Malas have bean orgarilisod Wity pariicipation from
mote than 360 amployers, Arount | Lakh Unemployed youths Including women hive
parlicipatad In varlous Rozgar Melas and have been Intorviswsd for varlous job rdles
aercss mullipls seclors and Industiss. As B0 outcoms maora than 10,000 youlhs
Including women have besn offared Jobs by Ihe paricipating: smplayers through
Rozgnr Molas In the country Incliding State of Ultar Pradash, In the State of Utar
Pradesh, Rozgar Mala have besn sucoessilly organizad In the disticls of Maranas!,

Kanpir, Lucknow, Mizapur, Gonda, Ghaziabad, Agrs, Maoradabad  and
Shehbraripue,
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SHRI P, KARUNAKARAN : Madam Speaker, the MSME scheme implemented
by thie Government is nn ideal work. It is fo give employment to the individuals s
well a8 sinall entrepreneurs, It iz no ﬂuuﬁt that highest importance hag to be given
to women, We are participating in the r@wluw meeting of the MSME in the district
level committes, The main fssue that we some neross {a the sttitude of the bunks,
Wi!i; one reason or another, the banks are not ready to give loans,

They say that it is not feasible. 1 v:-rmlld lilkke lmow whether the Government

is aware of it, I so, what steps the Guvcmmnm is poing to lnkc., eupcmulljr with
regard to the banks® approach.

SHRI RAJIV PRATAP RUDY:; Mudam, this is a very large question and
certninly the ;mint raised by the hon, Member is very valid, In fact, we have been
struggling. | thmlc the banks have started vesponding now. When he Is talking
nbout MSMEs ﬂn-:l‘tlm:r. the people get trained there, to finance them to set it up,

X
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aths ! | *
this Is a challonge faced under the Pradhan Mantri Kavshal Vikes Yojana, We

have ensured that once we are doing a grant schieme, 70 per cent of the children
who are being trained have to be employed.

Now employment is to be treated in threo categories, Oue is wige
employment, the second is apprenticeship — if the boy or the girl joins
apprenticeship — and third is getting financed from 2 banl for entreprencurship,
Only yesterday, T had a word with my Sectetary in this regard, 1 would be

coordinating with the banks for this, People et training under tHu Pradhan Mantri.,
Kaushal Vikas Yojana and other schemes but this linkage is actually very weak,
That is why, under evety fraining we are {rying to creats mentorship and
entreprencurship module, Eiuppuse a girl gets training for a boautician. Now if
she is given a kit of Rs.40,000, she can start hor small enterptise in the village

itself. Similarly, if an clectrician is given training and Schneider is glving training
under Prachan Mantri Kaushal Vikas Yojana, we can give this child Rs.1 lalch kit.

e

* Then surely he will carry the most modern Equipmants and he would be capable of

i
i
it
s

[

T o e

working evet: if he is not getting o Government or industry job. So, we are trying
to establish this linkage. : | .
‘ I would be talking to 1'.111:: Ministry of Finance. The banks are oblipged to do
it bul the process and facilitation as the hon, Member has asked is a challenpe. We
would like lo link it up as eatly as possible. Iwill get back to the hon. Member on
this issue, ] - B
SHRI KALYAN BANERIBE : Madam, I would like to say that this job is a
very laudable ohe and he is also putling very hard labour, [ must .gpplmniala that.
In fact, lust week in the corridor of the Supreme Court, I was telling your nephew
that you L.:u doing very well.
’I'wB*w:acku' back in Dankuni area of my constituency, you have opened up
ore contre, 1 was also invitzd and T was there, Iwas very happy to see that, The

representative of the Skill Development Corporation who was there made a

categorical statement lo this extent thet the persons who would get training and

&4
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cortificate, they will all ﬁe given employment. Is it corpeet that all the persons

ho would be given certificates oy let ELI“ Umﬂ! Wl" B,l ['mmﬂmﬂm m

they are given certificates? If that is g0, how many persons have boen given these
certificates and how many of them have got employment?

SHRI RAJIV PRATAF RUDY: Madam, 1 just now replied about this, This is &
very important aspeet which the hon, Member hes raised, Under the Pradhan
Mantri Kaushal Vikes Yojena, you have inaugurated a very beautiful centre there.

Now if 100 boys/girls are being trained, 70 'of them have to be placed. The

placement has to be of three categories, 4s I said just now. One, hefshe has to gel
a wage employment, He/she can go to an industry. Secondly, if they are picked
up by the industry for apprenticeship, it would be treated as employment, ’I‘hirf]ly,
we have called self-cmployment if he con get linked with the bank. So, it is just
not wage employment, There are three categories, The funds will not be released
to the centre unless dnd until this is mandatorily put on line: that this has been
sccomplished. We are working on that. '

As regards previots scheme, in the Star Scheme ¢ Prodhan Mantri
i . ———————
Kaushal Vikas Yojana-! had a lot of loopholes. We have plugga-_d_ those

loopholes, It was not mandatory, But in the programime lsunched under
PMKVY-2 on 2 October which is going to Jast till 2022, we have mnde it
Mrﬂp]nmﬂnt at apprenticeship or self-employment through

bank finance should be treated ds placement. So, we are working on that.
— _.._——l—"'"__-__-'-r'_.___-_-"'—-—-_.____.

Madam, to estnblish 8 wholé eco-system across the country, we are Irying
to build up the strongest portal 8o that a1l thig could be tracked. We would be
furnishing the information to ench and every Member of Parliament through this
portal and also on line. We are trying to build up & mechanism Bocause We are
areating this whole eco-system i::-utitu!;ib?nliy for the first time in the country,
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COMMITTEE ON GOVERNMEREASS S FEEm - gt £

S Assurance giyen in reply to Unstarred

- . : ing of A 4 !
i Subject: Eﬁﬂ“ f;l;. “{SEE ,fmﬁ 20.03.2017 regarding Missing Official of

il
Indian Museum . e

on 20" March 2017, gyl Jose K. Manl, M.Py addressed an uni;tarmd Question No.
2049 tn the Minister of Culture. The text of the Question along with the reply of the Minister

is as given in the Annexure.

: by the Commiitea and
The reply to the Question was \reatad @8 an Assurance L
?’I;.qulmd to hap?mpiemented by the Ministry of Culture within three months from the date of

the reply but the Assurance |5 yet to be implemented,

o 3 The Ministry of Culture vicle O.M, Naou 5-16/2017 M 11 dated 10% November 2017 have
stated as under:-

"The latest regort dated 31.07,2017 from CIp, Kolkata menlfons that they have takesi
all sarts of informative actions during the investigations to find out the missing perso
e Dr. Sunll Kr. Upadiiyay, but he'is still untraced. However, the Inmsufgaﬁan Is going
o to trace out the missing person.

The €8I, to whom the matter was referred to, has also furnished their reply,  They
héve infarmed that there was pelther an order of a competent court nor & Stale
Government Natification for taking up investigation by CBI Into the matter antf hence
the Investigation of the matter could not be Giken up by CBI sup moto.

The Supreme Courf, where the case was filed, has dispased the same vide Wit
petition (CRL) No. 140 of 2014 dated 21.08.2017. While disposing. the same, the
Supreme Court has observed vonsequent ypon the order passed by Supreme Court
on 20.07.2015, it emerges that de},nfre' efforts made by the State of West Bengal the
whersabouts of Dr/Mr. Sunil Kumar Upadhyay, who was working as a Praservation
« Officer at the Indianh Muséum, Kolkats, has still not benn traced, The report submiited
by the Special Investigation Team could not be improved wpan, despite the motion
Berich order dated 20.07.2015° The order further says that 'in view of the above, It Is
not possible for the Court to continue to retain the petitian on the Board df. the Court,
Al However, In case some material becomes avallable to the petitioner; deplcting clear
¢ i i Informiation about the whereabouts af the missing person, it shall be open to the
i s petitioner to move an application In the petition and revive the same for further
o 1l appropriate directions. The petition has been disposed off in the above terms. *

4 In view of the above, the Ministry, with the approval of the Minister of Culture, have

requested the Commiitee to drop the Assurance,
v, '
The Committea may consider,
NEW DELHI:

DaTED: A7 16‘1 1‘?“?‘“
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Awnex e
GOVERNMENT OF INDIA
MINISTRY OF CULTURE |

LOK SABHA

UNSTARRED QUESTION NO. 2049
TO BE ANSWERED ON 20™ March, 2017

Missing Official of Indian Museum

2948, SHRI JOSE K. MAN: |

Will the Ministar of CULTURE be pleased to stale:

(@)

()

(a)

whether the Government has taken note that officer-cum-chief Conservator of
the Indian Musetm at Kolkata Is reparted fo be missing for a.long time and [f
80, the actlon taken by the Government in this regard; and -

whether the sald missing officlal is reported to have acled as a whistle blower
on many issues relating 1o theft and pilferage from museum and If &0, the
detalls thereof? :

MINISTER OF STATE (IC) FOR CULTURE AND TOURISM
(DR, MAHESH SHARMA)

ANSWER

Yes Madam. Dr. Sunll Upadhyay, Preservation Officer of the Indlan Musaum,
has been missing from his home from 03.07.2014, when he was on leave. On
being Informed of this by his family the following day, 04.07.2014, the Indian
Museum authorities immediataly brought this to the altention of the Chalrman
of the Board of Truslees, ie. f.E. the Governor of West Bengal, and the
Ministiy of Culture. The Govt. of West Bangal ordered an investigation Into the
case aof Dr. Upadhyay's disappearance by the Criminal  Invastigation

~ Depariment (CID), Subsequently, at every stage of the investigstion the Indian

(b)

Museum extended Its full cooperation lo CID. However, the results of the
Investigation by the CID Is awalter.

The matter has alsc been referred to Central Bureau of Inweétigaﬂan- vide this
Ministry's OM. No 17-11/2014-M |l dated 11" August, 2014, The CBI has also

been reminded to expadite the matter on 17" September, 2014 and D O Letler
of aven number dated 13" November, 2014,

There are no office records to indicate that Dr. Sunll Upadhyay acted as a
whistle blu:.!uer on any issue relating to theft and pllferage from museum. '
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LOK SABHA SECRETARIAT JPGEIET = ==

EC ASSURA
MEMORANDUM NO. 223©
) i Starred
A est for dropping of Assurance given Lﬂ reply to otar
ubjest Rqﬁ%l;tlun No, 248 dated 20.03.2017 regarding public Libraries”.

x4k

.M N
ot March 2017, Sl B, sriramulu and Shrl B.S, Yediyurappa, M.Ps,, addresse
2 Etarr{gg zﬂuarﬂiun No. 243 b the Minister of Culture. The text of the Question along
with the reply of the Minister s as glven In the Annexure,

 The reply to the Question was treated as an Assurance by the Committee an
| anulr'ed to bﬁgmplenmnted by the Ministry of Culture within three months from the date
of the reply but the Assurance |5 yet to he implementad,

7. In thig regard, the Ministry of Culture vide OM. E. No. 1-4/2017-Ub dated
14™ January 2020 have stated as under:-

whe requisite information in respect of part (d) of the aforesaid LSG No. 248
regarding  details of manpower shorlage in public libearies In the country,
State/UT-wise and remedial SEpPs taken by the Gaverpment in this regard and
detafls of the recrultment for. public lbraries in the country including these ln the -
libraries In Delhl have since been received from all States/UTs except Jharkhand,
Macihya Pradesh, Telangana and Chandigarh.

The detalls of manpower shortage In public Nbraries I the country have
been received from varipus States/UTs. The State/UT-wise detall is attached at
Appendix-I, It prima facie shows that the maximurn States/UT authorities have
inftated the process lo meet the manpower shortage in public Ibraries ia
respective State/UT.  The deatalls of recruitment of trained fibrary professionals
received from the various States/UTs are at Appendix-I1.

. ItIs also stated that as per Seventn Schedule of the Constitution af India,
. Libraty s a State subject and establishment of lifirary comes under the purview of

the State/UT Library Authorities.  Therefore, the remedial steps to meet the

manpower shortage taken by the Government fall under the purview of respemve

States/UTs.  Accordingly, the manpower shortage !
b and ‘recnitment of traitied
litirary professionals do not came under the purviev of this Ministry.™

4.  Inview of the-above; the Ministry, with the app '
ve : g roval of the
have requested the Committee to drop the Assurance. Minister of Culture,

The Committee may consider,

NEW DELHL:
DATED: 29 \iﬂ \.Qnﬁn
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Kerala:

o

8000

E.uﬁﬁnﬂnﬂﬂ%u&ﬁ: reporind o

Karals Pubfic Sendcs Commission  fof
eofimEt. As per the directions from the
Her=ls Pablie Senvice Caommizsion that, theve
Is no ratk fist awailable for some postsiand
thoss postn were flled wp Eﬁ:#&
{hrough Employment Exchange,

3.

Andhra Pradeash

ki

887

317

The Govermment of Aadhm Pradash #uﬁ
pevmitiad to fil up the 50% vacancies acrcss
thie Stat= by Direct: Recnulimant dated
24082012 mﬁﬂaﬁﬁﬁnﬂqgﬁﬁwﬂu
have fiied for suspansion of it The Hon'il=
High Court of the Andis Pradash have
paszad groers and distussed the said request
of them. Immediatsly sfar dismissad of the
u&uﬂnumﬂﬁucﬁgﬂnaﬁanﬂﬂg

of the yvacandes x5

14.

Maharashirs

o1

12145

126

ﬂﬁnﬂnuﬂﬁﬁﬂuﬁﬁﬁﬁﬂuﬁﬂuqmﬂﬂ
3 Mzharashirs for Ming up vasant posls AS
soon as the restrictions ar= Bited appropiste
Eﬂfﬂggﬁqmﬂﬁﬁﬁnﬁﬁ:n

15

12

o1

144

duwsp&gﬁﬁqwiwaﬁﬁ%ﬁ

‘waant post.

16.

a3

Matier taken-up with tespeciive Selection | |

Committes for mecommendston of regular
candidat=s.

17

i3]

424
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Governmant e

18,
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0

a0

= | Moved ta Government of fiagaland for Posts

Creation.
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an ta fill Up 1000 mare pesis contractuzlly.
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23, Labshdwesp - o1 (5] 03 ‘Gomman test was conducied but nebody was

. applied for resenved cost.
28. Camen 40y g1 - = N =
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N | w.,_
The dezails of recrultment of trained library professional wi -y _
[SiNe. Nams ofthe SHRIUT | Toel Mo, of Trained Librry Professionsls recrited guing the 1=t tirae yesrs. _
for
Diatt Linraries | State Central Libraries | for othar Public Librarias
1 Aruniachal Pradesh Nl Nit NIl
2. AsSEm G2 Ml Ml
_— 3. gifar 20 01 2E

5, Chhawisgarh Mot Aopliczhls Mot Appliczhls Nl

7 Gujsrat 48 ol Nil

E. Gos il as (S

7. Haryana y Nil (il I

E Himachal Pradesh il Nil Nl

g lammu & K2shmir 03 o1 08

10, Karnataka 15 02 ) 18 ; .. =

iL Relala nill M Ml

X Maharashira a3 M Bl

13 Mznipur Mil Nif Nil

13 Meghalayz il 01 it

15. Mizoram il s mil i
 15. Nagaland [ Nl it

17 Ddisha il Nil Nl

18 Rajasthan Ml Ni il .

.a..- SkkEm ol of . i = = == =

20, Urtarakhand i i il

i Tamil Madu il il Nil
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ﬁ'}nl N GOVERNMENT OF INDIA ; SR
Paadl B _ @ MINISTRY OF CULTURE
[

LOK SABHA

STARRED QUESTION NO."248
TO.RE AMSWERED ON 20" MARGH, 2017

PUBLIC LIBRARIES

1245, SHRI B: SRIRAMULY
- GHRI B.S. YEDIVURAPPA .

Wil tiiesMinister of CULTURE he pleased to stato:

(a) whether the Gavemment Is aware of the pathefic condition of public libraries
In the country Including Delhl Public Library and Khuda Baksh Orlental Public
Library st

[b) 1f so, the detslls hereaf and the reasona thersfor along with the sleps taken by
the Govermnment to rejuvenale thess fibrares; ' '

(c) whether the Govetnment has any foadmap for devalopment of public brary

system in the country and allocated saparate funds for it and If so, the detalls
thereof;

(d} the detalls of manpowar ghortage In public libraries In the counlry, Stata/UT-
wiss and remed!al steps taken by the Government in this regard glong with the
detalls of the recrultment of tralned ltbrary profeasionats for public librarles In

thes country Including thosa In the iihrarl?_s in Delhl; and
{&) the: total. nmﬁbér.uf fihrardes with Interniel and modern facllities set up in the
country and the Central Assistance provided In this regard during the: last threa
vears and the eurrent year, Stata/UT-wise along with the details of any likely
enhancement In the Cantral Assistanca In this regand?
ANSWER
* (DR, MAHESH SHARMA)
MINISTER OF STATE (INDEPENDENT CHARGE) FOR CULTURE & TOURISM

(a) to (e} A Str;{amant is lald on the table of the House.




j

STATEMENT REFERRED TO IN REPLY TO PARTS (3] To (a} OF LOK SABHA-
STARRED QUESTION NQ,"246 FOR 207 NARCH, 2017,

() & (b} The condition of LFI:ara-riJ_as uncer Minlstry-of Guiture is ot nathetc,
Evary  vear  grant-ialg genstal  Tor  ourchesa  of " books,
presaivelicnicannanvation, diglizalon, offies RMpanses alc, grant-irald salaras
and grani--ald for creation of tAapitsl aeseta e provided to librarles under
Mimislry of Culfura, . : '

OF i O R i R A Ao -

{) National Mission on Librades has been sa: up by Minisy of Cubure,
Gevornmen: of India, vide nothlzgihan dated 4% May, 2012 in pursusnce o
National “nowledge Commission racommsndations Tor sustalned atterclon for
developiment of Libraries and Informaton science Sector. The Presioent of India
ladnchod the Natlonal tissior, an Librariss (ML) on 3.2.2044, The bomponsnis
oF National Missian on Liararies are:

. <roatlan of Mational Vidual Lisrary of india (NI
. Setting wp of NvL Mods! Librares

. Quantitativa & Qualitative Strvey of Lhraries

r Canacity Zuflding

|
Thatolal budget allacation far NV s 3. 407 crotes durdag 12" Five Year Plas,
The purpose of National Virual Library o [nadka’is to fuciltate a torhprelesive
catasese of dighal resources o ifoimation about Iagla and on Infotrnation
yaneraied In fwla, in an open accoss ervircnmert, This projest “os been
enirustad to IIT Bombaey. NVLI protobype Ras sinoe bean dovelopad snd
contents are Laing procassad for uplaading. 35 Sisla Centq! Librarlzs, 35
Biswict Libraries ard & Librades tnder the Ministy of Ciiture are tu be
upgradzd as Model Librares. Tha Juanttabive & Gualtaliva Surey of Lbraries
es been wderEken lo prapare a bnseline cata of siaries In India through «
survey of 530G Likrariss, The werk & baing done by ‘itidian Market Ressarch -
Bureat {IMRR). Tre Capaciy Builditg hes bsen undedaken to onlence the -
professinnal wmpetcnoe of library persornel, IMFLIBNST has condused -
tralring in this regard, ' '

Also Rala Ramimvhun Roy Lbvay Fourdatlar undet |t tnaichng &nd Rot
matching schemes pravides fiandal msslstascs for developmart of puble
librerl=s for various purposss =g, Books, furriture & 2quipnerts, nodarnizaton,
constructior off forery buildngs, mohile thrary savices, eslabFsarsent of
children corngr, facililes far speCdly abled rawders, seminarswerkzhugs,
tralnivg, caraer pLldares efo, ' '

'-ulll
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(¢) The Information belng collected, ,,——3»

. £ & (e) Ministry of Cultura doss not have any echeme for setting up ney libraries,
" However, uhder National Misslon on Libraries funde have besn appréved for the
medamization of various state and central fibraries as per detalls at Annexure-L
Cenlral Asslastance provided by Raja Remmohun Roy Library Foundation during
last.threg yoars and clirent ysar (in Rupses In lakhs) is — Andhra Pradesh
(18,21}, Assam (161.78), Gujarat (162.7H), Fangia (42.52). i
(7.14), Kemala (4.13), Mahpeaghira L156.01), Mﬂﬁﬁﬁlﬂﬁ Ezmhﬁalﬂﬁthﬂn
(4,02}, Slidim (17.30), Tamil:hadu @00} WitarMradesh (22,
(481,58) and Pondicherry (20,8). Agart from e boolc assistance ff s form of
supply of books and purchess of bools for varlous Stats Central Lilirafles and
ofher llbrarles under States/lUTs Is also provided by Reja Remnishun Roy
Library Foundation, As yet no anhanedmeit In Contral Assistance diting fhe
current year Is proposed,




Annexurs referrad in

reply L Mart {2} of the Starred Question No,

. . -
AnpRiurg - 1

nneo: #3248 for 20.02.2017 on Public
Libraries, . .
A StatafLTg brary Nema hpproved Airrsunt
Mp. . . o . duripg the veor | approved
%} ARENREHR, PRATESH | Sttt Carseaf LBy, T v EEEE‘TQ‘:L“_E%E?E
i THUOMHCHAL FRAESH | THSREE “Tirgir e i FRE B 7.0
B e L e - hiebe Gty o] iy -Bangz lore Zla-18 - B30
iy ERNATIOND Jou e - St ey, Sl mope EITEETS UADD |
O | Madnam Ste'e Ceptsal. b val - 2H44E 101C. ]
6 | MIEGERN DEARG: Tty T Pl b 201415 5000
I =TT StateLlrary Galshe, Bhube Faamer Zp19.15 223,00
| . & [ OREISA Hslotl ey, GEnammi R shy 203ei5 40.3E |
g | RAIASTHAN Cr. Radiakrds vl Refya Kend:iya -
s ' I"siaeaiz yay, by - b . L 13,52
10 | TRISURA Bindiercra Stalz Central Dlorary, Agprtala 2914-15 225,10
[ TRIPURG Makotl Blattlcs Library, akarl 201815 1700
1z | TTAR PRASESE Stace Cersl  Slirary,_allahabzg G FOE.00
17 TUTTaR FARES .| Bovrrrment Distrct [Tarary, Favah e-je T E7.00 |
14 | WEST BENGAL .| Wezst Rengal Sie Certal baary, Eolkals 201-15 277.61
15 | WEST BENGAL Horkr: Reagal Slcte Library, Sopchbehar Z01d-15 RSOk ‘-
| LG | TELANGANS Siabe Sanal Libeey ydersoad 2C14-:5 LY
X2 TELANRRNA Disirl Senleal |lbesry Mz aonananzr 28i4-15 N0
1| AGRAN Dt 21144 solbrapy, Jothel, Avsam 20-9-17 40,63 |
10 | AREAN _ _ izl Libtary, GLaahet, Agsee 20:4-15 L
20 [ THAVIEGARN ., Listrlct Libgary, Bhanlts wivla 221410 8790
21 | CHAATIEE8A] | Distrlel | fwary Ralgarh : 2014-15 LHAD
21 [.304 Kaishrardae Shera Stabe Cental lbra®y, o
. _ Foui, . - 201-1 T LN
23 |G Qi Franeisch s Gonmes District 1oy, ™
' . Hayr ) N : 201418 £7.00
23 TGINARAT State Coiral Libeary, Gar diing per IS 10GAi
25 ANDUIRA 3SADESH State Agyiotal LA, Gut 201215 LI
26| AND [RA A3ADESH Regoral divary, Raamurcy , 2014-15 33,00
A7 | MARITUS Slate Cantral Librzy, Inipla , Mai pur 20j4-15 19,00 |
| 28 [ M&nIPLR D= el Ligrary, Sdweatl, Mes|pr 2014-15 20.00 ;
LAY [ aMI MasL Dreitlek harary welore, Téml Neol 2014-15 T
23U | TamMtl WA L lbray T irchiralul |, Tme[ Hady 20)9-05 F1.00
B I ) e 2014-15 TOTAL | 3203192
_831 | 343A51HAN  Sarbajanil Marda. Pusakalnys, co Cis-18 83146
32 [ CRATA Slate Qentra L arary, THinAe: athaptem 2015-16 N3N
53| PORDICHE Y Remait Solland | heary, Puduc 1oy CALE-1A 166,51 -
4 | PONOICHE Y O £ 2 Aerganathan Gewve rimenk Publl=
I - librapy, Glaliii Ubrary, Karal sl _2lL5-16 ¥6.04
i . o . 201516 TOTAL 127,65
35 ' NAGALAND Prlatrlct Libre: y, Dimeg- 5 20.6-17 T1AL
S0AT | MIACRAN " 3iate Sorlal Library, Alzwal. [laan: Lodear | 27!
6 | MAHARAEHTRA ik itk Lbrasy Nangurkar, Mpiacasgra C201E-17 2,009 |
|37 [ =M : 5|5 Etate Sertaal Ubrary 201F-1F L
|38 | MaDHYA FRADISIT Gl Mstriet Ubrery, Sha e WE 201617 Toud
.28 | MAGAHLANE stite Lot dlbrery, $g1ma, Negg ud 201hri7 177,43
' i TOTAL , 2013-17 YRl
4084,0
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@ ey 2.1/4

- COMMITTEE ON GOVERNMENT ASSURANCES
t . I

MEMORANDUM No, 22\

Subject: Request for dropping of Assurance given In reply to Unstarred Question
No. 3431 dated 22.03.2017 regarding "Survey of Rall Lines"

o |

On 22 March, 2017, Shrl Mansukhbhal Dhanjlbhal Vasava, M.P., addressed an
5 Unstarred Question No. 3431 to the Minister of Rallways. The text of the Question
'-"-='-' i ) along with the reply of the Minister is as given in the Annexure.

2. Thereply to the Questlon was treated as an Assurance by the Committee and
required to be Implemented by the Ministry of Rallways within three months from the
date of the reply but the Assurance Is yet to be Implemented,

3. The Ministry of Rallways vide QM. No. 2017/W-I/WR/PQL/Misc./Assurangce '
dated 22.03.2019 have stated as under:- .

“All the 3 surveys have been completed. The present status of the project [sias
under: ! .
()  Kosamba-Umarpada : Survey for géuge conversion of Kosamba-
Umarpada section (71,58 km) has been completed, As per survey report, the
cost has been assessed as Rs 914.41 crore with the rate of return of (=)
2.72%. The proposel could not be taken forwarded for sanction due ito
unremunerative nature and a large shelf of angolng projects.

() Chuchapura-Navasari-Tankhala: Survey for gauge conversion of
Ehuchaﬁujra-ﬂai.rasar'l-Tankhaia (37.80 km) has been completed, As pel the
. survey report, the cost of conversion of 37.80 km long line has been assessed
as Rs 382:41 crore with niegative rate of return of 0,37%. State Government -
of t;ﬁl:jamt has been requested far providing land free of cost for the profect
endto share 50% cost of construction, State Government's consent Is stil
awalted,

; e e 5 g W S T PRSI Ty B e e e e R Y e T



: I
(i) Dakbal-Chanded gauye conversion with extension as hew line

to Kevadiya Colony: Dasao-Chandod gauge conversicn with extenslon is
rew line to Kavadiva Colory (17,5 ki GC+32.25 «m NL=249,75 km) has aoon
induded in the Budget 2017-18 subfect o raquisice approval from Lhe
Guyerrment, ~ha J:Iru]'e:ct hﬁs Eeen sancticred in May, 2018 at a cost of Rs
£63.2G croe. The work taken up, which will teke time ta complote.”

4, in viow of tho abm’é, the MIRlsky, with the approvel of the Ministor of Stete in
the Minstry of Rellways, aave requested the Committez to drop the alhnve :
AssLraoe.

The Commitles mag} m.nsider.
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.  Anexd e
GOVERNMENT OF 1HDIA
MINISTRY OF RAILWAYS

LOKSABHA  ° ’

UNSTARRED QUESTION NO, 3431
TO BE ANSWERED ON 22.03,2047

SURVEY OF RAIL LINES
+3431, BHRI MANSUIHERAI DRARJSIBHAL VASAV
W tha Minlster of RAILWAYS be pleased ts atate:

S the n;.mﬁ of the ralbeay lines for wihich budgstary provislons wers - —
- mnade durlng the [nst fwog years to carry out survey worke for gauge
converslon; da /

(b} the total numberial surveys that have heen completed and-the numbsr
wiere survey work Is still Incompleta; '

(o) . thersasons for not completing the survey worlky

(d)  whether the Government has not fixed any

time limlt to complets
these surveysl :

AT R S B

) 1T 850, the detalls thareof an
and
. |

(fy  the actlon taken by he Government agalnst the officers roaponsihia
. for not completing the survey within the stipulatsd tima limit?

d the reactlon of the Government thereto;

ANSWER

—_—

WMINISTER OF STATE IN mn!LMIulm? OF RAILWAYS

(SHRI RAJEN GOHAIN)

{a) to () During the last two ywars and et _'ﬁnnnt:h:l year lae 2015146,

201647 & 2017-48, 27 surveys for Gauge Conversioh projects have heen
sanctioned, l1st of which 1s Appended, Dut of theso 27 surveys, 3 surveys viz,

([} Kosambn-Umnrpodn, m Ghuchapurn-Mavnshsrl-Tanaltala und (IIl) Pabhol-

Chandod- Kevadlya have been completed and {helr reports are under

e

i B
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@mmlmﬁnn, 2 projects viz. (i) Ahmedabad-Mehsana and (ll) Fatehabad
" chandravatigen] have besn taien up fof execution. For the remalning 22

projects, Finsl Location Burvey Hrs beon taken up. Most of the surveys In
progress have bzen Included for the financial year 20117-108 only,

L T | T e IR S or U N S P T S

(d) to (f Burveys requlre lnvestigation of varlous alfematives In consulation
with State Goverpments and forest depertment, to decide the most
tachnlcally feasible 1ailnnm§nt, interaction w!lth SMtwaprnmmh tradie ood

industries for asasssment of tallic projections, preparation of plans and .

drawings for calculation of costs etc. Since this Is ah extensive sxsrsiss, it

Is not possible to fix time iines for bath completion of all these surveys and

the lines being made functional,
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.npr@mrxmau 7O IN REPLY TO PARTS (a) TO (&) OF UHSTARREN QUESTION HO,

o .E?E—FHHL;M&HS,UMN DHANJIEHAI VASAVA TO BE AHSWERED, IR LOK SABHA

oii22,03.2017 REGARDING SURVEY OF RAIL LINES

(a) to (e} Détills of 27 surveya for Gauge Cahvarsion sanctioned during the last tivo
years ni the curfantysirte. 2015187201647 & 20170 are ss givenlisfovns

r. Zonal | Wameotthe | Ysarof | Yearof 1ngu: Goat Gtatus
Moi| * Rl _+Project Sanctan [Gemplotiani-bmim |([Tinon
4 | Westam | Kosamba- 201546 | 201647 | 72 | 814 | Survey
Umarpars complotad and
l symmination of
* ' f;ﬁ‘ﬂﬂtﬂkm I.Iﬂ. )
2 | Westem | Fatehabad 201818 | 2018.48: | 23 | 245 | Work Inciuded
- Chantirsvatigas) In Budgot 2017
(20 Tem.) with ' : " | AE-ms Materinh| - — -
Rafiam-indora Modification to
projict(GC of =, - | ongoing
FTD-Ujjaln) Ratiam- - :
. : | Khandwa-Akela |
1 * . Gﬂ‘!‘ﬂn
' Gopvarsion
3 | Western | GC of ~ | 201546 | 201516 | 68 | 478 | Warl
| Anmodabind- ' sanctioned  In
1 S T e e —
\ dotibling b e
"4 | Contral | Pachora and - 201617 104 Survoy hiss
) Jumner and hoen tnkan up.
\ s " | extenialon ta ! '
- ) Maligapur . g Ay
- -u_\_n_,irmm Pathanicot- lmomAr ] |-y | [Survey - hos
~ | [ Jeginder Nagar : | beon taken up. |
§ | Westorn | Ghuchnpura. 201617 | 201647 | 30 388 | Survey
: Havisasri- | completod and |
Tanalthala | examinotion of
. [ Detallod
\ Pmojoct  Report
(PPR) taken up.
Propasal x
I Includad nlso In
‘ Capltal ]
\ Investmnnt
- - \Fmgrmnw 16-
_ i 17
su] 7 | Westemn | Dabhol-Chandod | 204647 | 201647 \43.1'11 ﬂB’I.aﬂlF:nnl Locatlon
il l GE with | Survey  (FLS)

F - Iﬂ{/ —
B . : : oo ) .
_,w_ d | .
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IO

¥ Zowai bamne of tha Yearof | Yewrof Length| Cost . Bbahin
Ry - Prajeed Sanction |Tomalatisgl In Kin (€ m o) R
axiensioa upio . . complated and
" Kevadiya L : ! examination, of
DA T - DPR faken up. _|
Waetar | Adraf Meth- | 200798 | | 9375 IrLs pas teen
g i pMlapee - takan up,
-,-!Nn:tlm -Eltanarma-ftanu) L. 205745 | .. | 1234 - .« FLS ..ha'n Thana
- b e . . | fakan up,
Westem | Mjpmatnsgars | peiTq2 | 5483 |, . [FL® hes baan
ot | KHEdDY s _ . , , telian U,
) '.’ilmlalum qui'lhu!mh 201748 | - FLE has hoen ! -
| s | - thken wp. P
Westsiin qugurh v 420 (RLS has heen
o _\:"‘L-ﬂ‘.*nrl'ar o ; ] folcen uy,
| Wagemn }t;]fcaluiﬁtﬂ.« GIEFR T e B3 has diean | T
o | Kabosan R ' 1 Bikenip
-wastém'lfﬁﬁuaan . Rd-| 201713 5172 FL& has beoy
[ giimaemo - E "1 takei .
Western | Khiledlya- - 201745 | . 81,27 | FL¥ hes hamn
I I'Visavadar o [ ' * 1 talsen-ug,
"Horth " T MArwar-iavi) 20179 B I Vi FLS hpa boen
‘Wedtem | - v - - i+ limken pp. "
-igHR - Mathuras PO RS ’ 11 FALE hes baen
-Ceftial | Yimdaven A I-...I..,....."_ e tekenam.
Vieatern | Nadiad-Patlad 207G - 326 | .FLS hae feen |
TR . ' . . | trken up.
Horth | Hanpara- zot7a | 20 FLY hus  been
Fastery |, Mepalganj Yl R e taken wy. '
Wegiern | Petled-Bhadran | 204 7-16 £2.5 FLS has bhean
o I : \ . Lerhen
[« ~Horth - P e o] - BOATAY Jwmmencims . BB ] L FLBC has  boent |
.| Egs‘lnrn o e bt g talien up.
Wastarn | Prachl  Rd- | 201748 28 FLE ‘aé heen |
| limlluari . ' ) ) talan up. _
Western | Samioyo-Tlimba | 201718 63,53 FLE haa heen
L it i taken up,
V/estern | Eanat-famburar | 204710 24,00 Fi# hus hean
: ' T Lmken up,
Yesinrn | Talala-Dalwads | 201718 Soomo FLE tbs been
: ' tahen up. b
Western | Yaraval-Talala- 20 TAL PR FLE hes been
- Yieavadar, | - | tuhen up,
Western [ Vijapurs 2017-18 d1.63 J¥LS bos been
| nmhlyasan tuken up,
" THHUAR
o5
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® LOK SABHA SECRETARIAT - /5’/95‘"‘?/“23’?

il OMMITTEE ON GO ME NCES
MEMORANDUM NO. 927

Subject: Request for dropping of Assurance given in reply to Starred
Question No. 385 dated 29.03.2017 regarding "Competition in
Indian Telecom Market".

On 29 March 2017, Smt. K. Maragatham, M.P,, addressed a Starred Question No,
385 to the Minlster of Communications. The text of the Question alonig with the reply of
the Minister Is as given In the Annexure.

2, The reply to the Question was treated as an Assurance by the Committee and
required to be Implemented- by the Ministry of Communications (Department of
Telecommunications) within three manths from the date of the reply but the Assurance Is
yet to be Implemented. :

3. The Ministry-of Communications {Department of Telecommunlications) vide O.M.
No. AS-12/1/2017-A5-V dated 03.07.2019 have submitted the present status of the
Assurance which Is as under:-

"),  Metger of SSTL with RCOM: Through DoTs lelter dated 20.10.2017, the.
demerger / merger of telecom busingss of M/s Sistema Shyam Tele Services:
Limited (SSTL) with M/, Reﬁarce Communications Limited (RCOM) has: beern,
taken on record,

P e =T = ;= e L g, e
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(). Merger of AWBSIPL with BAL: Through DoT? letter dated 05, nf..zazz the
merger of M/s Augere Wireless Broadband Services India Put. Ltd, (A WESTEL) with.
¢« Mfs Bharti Airtel Limited (BAL) has been taken on recard.

)

b
T

e
L i

(iil). Memer of RTL with RCOM: Through DoTS letter dated 17.04.2017,
demerger . of telecom business of M/s Rellance Telecom Limited (RTL) and jts
merger Into. M/s Reliance: Communication Limited (RCOM) in five License Service
Areas was-taken on recard subject to conditions mentioned thereln. RTL and
RCOM challenged the DoT' letter dated 17.04.2017 before the Honble TOSAT
through Telecom Petition No. 105 of 2017, The Hon'ble TDSAT passed an Interim
oraer a’a{i;'d 13.08.2018 [n the Talecom Petition No. 106 of 2017. RTL and. RCOM
have not yet complied with the Hon'ble TDSAT'S Interim order dated 13,08.2018.
In the mednwhile, the corparate insolvency resolution process (CFRP_) of RCOM &
RTL Is underway.




@ (i, Margar of TICPL with BAL: Througf D.:JT’E felter daled 34.095.2018, s ,;:«er@
of Mfs Telenor (Indla) Communications Frivate’ Limited’ (TICPL ,J with M/ Bty
. A.ﬁE'f Limitod (HAL) fias Beer Eaken gt resord.

(v Merger of Vadafons wfm ID.EA Thmugh 5oT5 elter goled GA.08.201E,
merger of M Vooalfane India Limited and Vedafone Mobile Socnvdces Limited wn.’a‘}
Mis frdea Collular Limited has been taken on recond.

(vid  Mergor of RCOM with Aircel: Mys ROOM through it letter dated 30.16.2017
informed &he Do ihat application No. 376-81 of 2015 (regarding Demerger of
. Wiraloss Yefecont Busingss or M/s. Rellance Comimunication Limited & M/s Reliance
N Telecom Limited and its consolication with Nys Alrcel Uimited & Dishnst Wireless
' Linited) ﬁa!’am tie Naﬂ‘ranaf Cormpany Lawv ??"-‘bunaa" Mumbal has been
w;ma’ra Wi

4. I, view of the abova, the Minlstry, wity the approval i:f the Mirlster of State in the
Miristy of Cummurlcelions, have reqJested the Cammitee to drop tha Aasurance

The Coln:nitbee may consider,
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Al — MINISTRY OF COMMUNICATIONS Ssmpe W2

10 o PEPARTMENT OF TELECOMMUNICATIONG ) —_—

e i . LOK SABHA I

Sl e STARRED QUESTION NO.385

e TO BE ANSWERED ON 28™ MARGH, 2017

EGIM B . !

o B COMPETITION IN INDIAN TELECOM MARKET
L +385, SHRIMAT! K. MARAGATHAM;

Sl Wil the Minlstar of COMMUNIGATIONS be pleased to stata!

il (a) whether the Government has falkean nots of the reportet consolidation among the .

i Indlan Telecom Service Providars (TSPs) and if so, the detalls thereof and the reaction of the

- Government thereto; _

il " (b)  whetner the reported consolidalion is likely to yield enough compettion without

el causing fragmentation of spactrum and If so, the detalls thereof;

{&)  [fnot, the actlon 'prupu_aﬂd to be taken by the Government In this ragard;

[t 11E (d) whether the Government has taken note of the alleged anti-compatitive practices

g B resortad to by some of the Indian TSPs against new sntrants Into ihe telecom marlet and If

T B g0, the detalls thareof and the reaction of the Govermmaent thersto; and -
Sl b (&)  the action takenvbelng faken by the GovernmantIn this ragard? :
ol ANSWER
ol THE MINISTER OF STATE (IC) OF THE MINISTRY OF COMMUNICATIONS & 1
et i : : MINISTER OF STATE IN THE MINISTRY OF RAILWAYS :
e - (SHRI MANOJ SINHA) '

v il g * (a)tofe)  AStatement]s laid on the Table of the House, :_‘
Hat) i1 I
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ETATEMENT TO Bz LAID ON THE TAELE OF THE LOK SABHA I REEPECT OF PARTS (8} TO -
{o} OF LOK BAEHA BTARRED QUEBTION ND.JG5 FOR 28™ MARCH, 2017 REGARDING
GOMPETITION iI¥ THDMN TELEGOM MARKET ",

(%) Depatrent of Teleocommunivalons recerdly  has  received  follovdng
intimafioniproposals regarding merger/demargerfacquisitionitranafer of Licenses: -

fiv  Acquisition of tofacoi bisginess of Wis Sistama Ghyam Tels Sarvicer Limited (M/s
S57L) by Mt Rallancn Corvmunivetions Limited [REOM),

fIf Marger of Mis Aupgere VWirsless Broadband Sarvices India Pyt Lid, wiih Ld'a Bhard
Mleiel Lirnltan., :

{il) Gemerger of telapar business by Mia Rellance Teiacom Limlted (RTL) & morger into
W's Rellanca Comrmunication Limlted In five Livensa Sendca Araae,

{lv) tderger of Mfs Telenat (Indla) Communications Limited vith Ma Bharti Alttel Limiled,
and : ' :

(v) Merger of Wis Vodalong Indla Limitad & fta subsidlaries with Mis tdan Gelular
Limiled,

) Demergor of Wiralsss Telecorn Qusinese of M's  Reilarcs Communleation Limited &
kM= Refience Teleaar Linked (RTL) and la conscldation with Mis Alrcef Limked &
Oishnet \Wirsiess Limlked.

Crapartman! hru:assas tha proposal as her puldeling and Irluillmliuna issuaﬁ on
rerger ang pcauisition from Hme to tma, Accordingly, Departmant hes conveyed f tale on
record Tie following proposals of mergentyonsfar of business: - :

i) K SSTL nd Mis ROOM; On 52.08,2017 atbject to fulfillng the conditlens
prasctibad in the letler daled 22.03,2017, Both corpanies have yet lo flfi
© tha prescilbed conditlang,

(i) Wiz Augere and M Bhvartl Alrtel tmbed: On 17,01.2017 subdect o fufiHing
tha conditions preseribed by 1he tepariment. These condidons have been
challenged by Mfs Bhadl Afel Limided and M/s Augere ‘befors Hor'ble
TDSAT. Hon'bla TDHAT directed the department to take on reccrd the
merger af M/ Bharth Alrte limited and MYs Augsre and thelr luensas. Tha
matler fs under consldaration. '

Thae_pmposs| of demenger of l-:v_limmrn-'buslneﬁs of hi's RTL ls under congldoration (]

__whila ither three proposals e ul iniha, St 36 6 Yot KT 68 Bppiovad by Nelonal Company

Law_Tr"ﬂJLp 3. e

_ ——r—

Wi  The copaclidation among the said indan Telocom Service Providers (TSPs)
does not causo fragmeniation of spectrum rether It allows consoldalion of spectrum to
provide baller servlcas by alficient utisallen of specirum.  After the repartad consolidation |
among the various Ind'an T8Ps, hero will be emough competitian in the soctor a5 six players
ara expocted to remain In each servics eirga In acceas service segment,

Conld.... -
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on 01.11.2018, the Govemment directad all the operators to resalve the

=

-~ ® (d)&(s)  The Government has recalved complaints of ant-competitva practices b

D

resorted to by some service providers agalnst a new antrant .b;Lduiamhg the p'mmﬂmﬂn.;ﬁ
Int of Interconnection. The provislan of polnt of Interconnectioh and COnge
networks Is governed by Reference Intereannection Offer (RIO) Regulation and Quallty of
Serviea (QoS) Regulation lssuad by Telecom Regulatory Authorlty of Indla (TRAI) and the
muitual Interconnect agrasment signed between the operators, In a meeting hald with T5Ps

06.09.2016, the service providers have provided Points of Intercannections ‘Po

Imposing a
) of paint of
interconnection to anather sarvice provider. Telecom Commissian has recommendad to rafer
back the recommendations for raconsidaration by TRA i
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LOK SABEA SHCERTARIT  + 717 -*é;
COMMITTEE ON GOVERNMENT ASSURANCES ‘

|

MEMORANDUM No. 223

Subject; Request for dropping of Assurance given In reply to Unstarred Questicn
No. 4514 dated 25,03.2017 regarding “Rall Cclram Factories”

On 29 March, 2017, Shrl Nihal Chand, M.P., addressed an Unstarred Question
No. 4514 to the Minister of Rallways, The text of the Question along with the reply
of the Minister |s as given In the Annexure.

2. The reply to the Question was treated as an Assurance by the Committee and
required to be implemented by the Ministry of Rallways within three months from the
date of the reply but the Assurance Is yet to be implemented.

3. The Ministry of Railways wide O.M. No. 2017/Elect({Dev.)/Assurance/2 dated
24.07,2018 have stated as under:-

“Raliway Board has decided to delete the work of 'Bhllwara-Setting up of
greenfield MEMU manufacturing facility by Bharat Heavy Electrical Ltd.! from
the boak 'Works, Machinery & Rolling Stock Pregramme’ (Pink Book) for 2017-
18." ‘

4. Inview of the above, the Ministry, with the approval of the Minlster of State n
the Ministry of Rallways, have requested the Committee to drop the above
Assurance. - ' '

The Committee may consider,

DATED i _‘:g‘u'}linﬂn '
Naw-ﬂﬂnf .




|
I

4514, SHRI NIHAL GHAND:

Anngure.

COVERNMENT OF INDIA
MINISTRY OF RAILWAYS |
' |
*LOIK SABHA - !
UNSTARRED QUESTION NO.4514
TO BE ANSWERED ON 29.03,2017

RAIL COACH FACTORIES

WIll the Minlster of RAILWAYS be pleased to stato:

(@) the number of rall conch, dlesel and electide engine factorles

functioning in the country it present;

(b) the number of coaches; diesol and olectric enginaw built during
the Iast two years| and

(o) whether the Government has roceived any pmpnn‘t_l from
Rajasthan or othir States fo setup rail conch, dleseland eloatrlc
. engine factorles and If ao, the detalls thoraof?

ANSWER
MINISTER OF STATE'IN THE MINISTRY OF RAILWAYS

( SHRI RAJEN GOHAIN )
(a) to (e) A Statemaont Is inld on the Table of the Houas,

C




.;3@ ETATEMEH‘I' REFERRED TO IH REPLY TD PARTS (m). 1:0 (o) OF
; UNSTARRED QUESTION NO, 4514 BY SHRI NIHAL CHAND TO BE

ANSWERED IN LOK SABHA ON 20,03,2017 nuur;umu RAIL COACH
FACTORIES ,

'[;} Presontly threo Rall Coach Foctories, two Dissel Locomotive
factorles and nn Blectrlo I.uu:umnruvu I'nctm ara funnﬂan[nu In .
. the eountry under Mnﬂm of H‘ilhmlyn.
() The number of coaches, disssl and slectric engines bullt '
during the st ﬁuu'yaﬁdm-mm factorles are glven helow:-

Year Conches | Dieser Engines, | Electiic Engines
201418 | 3314 355 © | 250 '

| 20158 [ 307H o 200

T

{e) An MoU has been signed by Indian Rallways and Bharat Heavy
Electricals l-!mllml (BHEL) for setting up of Malnline Eloctrical
Multiple Unit (MEMU) counch factary at Bhilwara In Ha]nthnn. In
view of changed requlremont of MEMU coaches, the nhm

_-_'_'_-'___-—\-__——-———I-_L______--__—-—-—____
mntln.r Is;, howaver, balng mlultnd. Anather propesal from

Wcrsmccr s Mol

Gujarat Infrastructura nwuinpmnﬂt has been recelved for

setting up high speod rolling stock manufacturing unlt In Gujorat
Stato. ' '

[




i LOK NABHA SELRNLAKLAL
COMMITTEE ON GOVERNMENT ASSURANCES -

& - MEMORANDUM Mo, 3.4 Sherdle %’g

% gubject: Reques: for drepping of Assurance glver. in reply to Stared Question No. 546
: dated 12 Anril, 2017 (Supplemantary by Shri Shrkant Eknati Srince, MP at oaps
Nosu, 31 armd 32) regarding *Ag-eemant Betweaen WBOC znd Mauritlus®,

LU

On 12 Ap, 2017, D= Shelkart Eknath Sninde and Shri Ra'iul Shewals, M.Ps. addressed
5 Starred Quastion No. 545 to tne Mirlster of Housing and Urban Alfairs. The text of the
Questian zlong with the reply cf the Minister is cives Ih the Anners. '
2. Durdng the discusslen, Sarl Shrkant tknath Shinde, M.P., raised the Tollowirg
Suppementary (iestion to the Minister of Housing znd Urban A%eirs:- '

A1 would like o know from the hon. Minister, in e last three and half yezrs,
circe tols Mol was sigred, how mmany propertizs or houses have Eeen
deveioped by MBCC, the tota' cost of Freso prolects and huw many of these
houses are in the alfoxdable houslhe capegory?™ ' :
3, In reply, the then Ministar of Housing and Utkan Affalrs (Shrt Raa Inderjit Singh) stated
as followst- " R :
nporle for these thrae places has not been campletely assigned to
NBCC so far because all the houses have not bean vacated yet. As and
whan the houses get vacted, NBCC would start the werk and would
finish it within five years" .

4, The above reply was treated as an Assurance by the Commiilee anc reguired o be
Imalzmented ty the Minisly of Housing and Urbay Aalrs within three morthe from the date of
the reply aut the Assuraree 15 yet to g irpementod.

5. In this tegard, the Ministy of Housing and Urban Affairs e OMMNe FNaH-
. 41016/ 14/2017-P5 deted 24 Junc, 2019 have siated as Uneer- '

“The Mimslry Fas skared an Mol with NBCC (1) Limitsd, the implementaticn agecy
appalrted for redeveloprent of fhe abovs thres coionies. As per the terms of Lhis
‘ ag-eatnent the constructicn would' ba completed in & phasec manne: within 2 period of -
5 years from the da's of cammencement of the projcet. The Ministey shall handever all

the tree coan'es mastly free fram ali esrcumbrences eard encroachment.on "as ks wihere

It is" “asis after nccupants are re'ocated by Divectorate of Estales, Further, the vacation

of quarters has been carrfed out in phases as per the arovisions of the Mol and the

. process is gaing to be corpleted In duz course of me. The GPRA prajects hes to b2
completed Ly 2023 (the aclel curation would be 5 years from the dalz of
cammencement of the project) and W, vacatior of the quariers In lhese colonles 1s a

pre-requlste for subsequent recevelopment, 2y KBCC a5 par the ag-ead timeallnes,”

C. I+ view of “he gbove, Lhe Minlstry, with the appraval of the Minister of Slate {1/C),
Minlstry of Housing and Jrban Alfals, have raguected the Commites @ drop the above

Aszurancg.”
The Commitiee may consfdar.

T R
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| | M
GOVERNMENT OF INDIA

MIMISTRY OF URBAN DEVELOPMENT
LOK SABHA
STARRED QUESTION NO."545
~ TO BE ANSWERED ON 12.4,2017
AGREEMENT BETWEEN NRCC AND MAURITIUS

Mo, "546 DR. SHRIKANT EKNATH SHINDE:

SHRI RAHUL SHEWALE:
W the MINISTER OF URBAN DEVELOPMENT he pleased to state:

(a) whether any Agreement has been signed between the Natlonal
Bulldings Construction Corporation (MBCC) and Mauritius
Government to develop n mﬂn] housing project in Mauritius
and if so, the detalls thereof and the total cost of the project;

(b) the number of housing units likely to be constructed by the NBCC
as per the Agreemant;

(e) the detsils of the other projects of NBCC In Mauritiue and other
‘forelgn countries;

(d) the present status of the Gavernment housing colonies belng !
developed or likaly to be dmmlop'nd by NBCC In Dellil along with
the schaduls for starting and completion of these hnuslﬂu
projects; and

(a) the time schedule for acquiring the arealland of Government
colonies, proposed to be developod by NECC In New Delhi area?

ANSWER
THE MINISTER OF URBAN DEVELOPMENT
(SHATI. VENRATAT RAIDD)
(a)to (0): A statement Is taid on the table of (he Houss,

i TILLL L)

"
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STATEMENT REFERRED TO IN REPLY TO PARTS (s} to (e) OF JrHE LOK SABHA

STAREED QUESTION NO., *548 FOR 1242017 REGARDING AGREEMENT
BETWEEN NBGC AND MAURITIUS '

(&)

(o}

C

Yes, Madam. An Agreamant hias been signed on 20.3.2017, batween fhe NBCG
(India) Ltd (farmarly Mational Bulldings Construction Corporation Lid) and
Maurltius Gevarmment to develop a spalal houslng project al Dagotisre and Mare
Tabito, Mauritius, The satimated oost of the projeel Is USD 20 millians. NBCG
has- baen appointed as Project Maﬁﬂgﬁmenl Consultant {PMC) Agency on
"Daposit Werk basis* i provids Projsct Management, Supanvsion and Services

Including Architectural Seices for planning, deslaning and consultancy services.,

This Froject s belng ﬂmﬂmd loy Gmrﬂmmant of Indla (Gol) uhder Grant
Asalstance to Maurltius:

As per fhe Agreemant, the NEGC will construct _?ﬁﬂ_lmmaa

Tha delalls of the other projects of NBCC In Mauritius and other foralgn countries
are @8 helow: L

Mauritius : NBCC has signed an Agresment on 10.03.2017 with the Mautitiua:

Governmant for construttion of New Suﬂmrm oourt Bullding on PMC basla. The
estimated cost of the project (s US S 30 million, which Is helng financed from Gol
Granl Asslstance to Maurilhvs. |

Maldivos : NBECC s Involved an PIC in () Renovallen worl of Indira Gandhi
Mamorial Hospital at Male and (i Fm,lucl ‘worlc of Instibute: for Security and Law

« Enforcement  Studizs (ISLES) at Addy gitm which are belng Implameantad ss

Gol Grant Assistance Projecl to Maldives.

(d)&(e) NBCC Is currently undartaldng the radevelopment of Kidwal Nagar (Easl), which

Involves construction of 4,608 number ofi flats of various categorlss from type |
ta VIl office biocks and soclal 1nmmnmm The work gomimenced on
01122014 and s kely to be mmnlalad by 30.11. 2!]1&. 80 far, the sgelal
Infrastryatura bulldings such as Local Shépping Complex, Barquet hall snd

P -
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2, :
Benior Becondary Eclmuia_ham berah Complated and harded avar 1o New Delhi
Muricipal Gounil (NCIME).
NEGT has also been entrusted with tha work of redevelopment of Genersl Pog:
Resldendal Colonies at Naurgji Nagar, Metall Nagar ard Sarollni Magar, The
: targui date of comploticn of the preecl is ve years efter Fanding over
hivdranece-fiea land tn ihe impleinenting agency.  Redsvelopment dos nog
prizil actweiton of farwl. The colonies earmarked for redevelopment ars
handed svear ke NBGO siter they are vasabad,
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(Q. 546)
DR. SHRIKANT EKNATH SHINDE « Madam Speaker, thank you for giving me
this oppaortunity. First of all, 1 would like to wish you many happy retumns of the
day.
HON, SPEAKER: Thank you,
DR. SHRIKANT EKNATH SHINDE ; Madam' Spesker, NBCC and HUDCO
have entered into an MoU to develop the land parcels of various Gavernment
bodies to incrense housing stock and officé space in varions citios of the country,
Under the MoU, HUDCO is supposed to pm'vidu: funds and design support for
construction, while NBCC is expected to use its project management, expertise
and technical know+how to develop and;mm-ket the properties,

I 'wonld like to know from the l;nn. Minister, in the last three and half years,
since this MoU was signed, how many properties or houses have been developed
by NBCC, the total cast of these projects and how many of these houses are in the
affordable housing category? .

i giite fie o e, aﬂﬁr‘ﬂ‘rmmﬂmmﬁqﬂ e fnead] TR 3 Tl w8
e Reas TR w gw Mranev. 2,444 WOEr N &) Sdwomie i e war
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DR, SHRIKANT EKNAT m;r second question is regarding
affordable housing scheme of the Goyernment, The Governiment is giving major
push to affordable housing and it Wants to achieye the target by 2022, Hon.
Fininge Mmmm‘. in his recent Budget speech, gave affordable housing the ‘infm

stytug” which Is gmng to help these projects to get institutional funding, That is
expected to help Hng down the cost. The Qovernment is nlso offering various tax




P el Vb o L NG AN X Y N b N

—
o -

e = =
BT R o e

e
R Y

=—==-T_.

SR

!

@J

. ‘ af}

sops lo these projects. However, one of the major components of the cost for
housing is land. The cost of construction is very less as compared to the cost of
land, Therefore, my specific question to the hon, Minister is: What steps the
Government is taking to control prices, especially in major cities like Mumbai and
its suburban and its peripheries? I would also like to know wﬁethar the low cost
institutional borrowings will also be extended to land purchase,
RAO INDERJT SINGH: Madam Speaker, the land is a State agset. The State has
to tuke a decision on that and not the Ministry of Urban Development. But I would
like to say that under the Prime Minister's Awas Yojana, by 2022, we would
provide houses to all those who ate in the low income group, middle income g‘mu'p
and lower sections of society and to do that there are four verticals. Under those
vetticals only the Government of India-gives grants and aids. So, if the State
Government takes care of the housing project of the land, then wo will pru:.'ide
money to help the person who is building his hmmal therc:
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® . LOK S| - /5’//&‘ noly _.EF

@ c EE ON GOVERNMENT RANC
MEMORANDUM NO. J&ﬂ
' 0§

Subject:  Request for dropping of As_su_n_ance-giwen in reply to Unstarred
Question No, 1358 dated 24.07.2017 regarding “Indira Gandhi
National Centre for Arts”,

il

On 24" July, 2017, Shrl Balabhadra Majhl, M.P,, addressed an Unstarrad
Question No. 1358 to the Minjster of Culture. The text of the Question along with the
reply of the Minlster Is as glven in the Annexure, )

2. ~The reply to the Question was treated 25 an Assurance by the Committee and
required to be Implemented by the Minlstry of Culture within three months from the
tate of the reply but the Asstirance Is yet to be Implemented,

3. In this regard, the Ministry of Culbure vide OM, F.NoAkd-17/5/2019-Akad. /931
dated 7' November, 2019 have stated as under:-

"The matter Is under active conslderation of this Minlstry With Indira Gandhl
Natlonal Centre for Arts, -

Further, it [s submitted that opening of Regional Centre of an organization Is a
very long process, it may take time to identify the financial and land resoutce for
opening the regional ceritre and It cannot be ascertained at this stage Ahat by

. which time/year a satellita centre of Indira Gandhl National Centre for the Arts In
Odisha can be operational. . . ]

: : 1 o ,
In view of the above, the Minlstry, with the .approval of the Minister

L 7
(Independent Charge) for Culture, have requested the Committee to drop the
Assurance, ' : s
The Committee may consider,
New DeLur:

Davep: a9 ,n'] I aedo
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- . ' r!lfn'n R R )
' -GOVERNMENT OF INDIA - 2
@E@ MINISTRY OF CULTURE '

R ' ! LOK SABHA li

UNSTARRED QUESTION NO. 1358
TO BE ANSWERED ON 24.07.2017

INDTRA GANDHY NATTONAL CENTRE FOR ARTS

1458, 51IRE BALABHADRA MAIHT:
will “hie Micilste- of 'cuumu:' he pleased Lo Slale:

(1) whethar it is roe Lhal the Goverrimesnl hd&- taken decision to open 2 saiellite
canire of -F‘Idll’-:. Gandhi Natiznal Centie far the Ars In Odisha;

£
il

¥

" {3) - if 5, tre deotals therso® and the time by which 1t I3 Meey o be Tully

B
byt functianal; ard
g .&l['
; ir‘ij {£)  the'steps behg talkes 2y the Government and the fackars belng considered bo
i sat up o reglenzl centre of Indira Gandal Nat mmi Centre for the A< a0
; 4’?[ Dclisha? .
il
! Iiil'ﬁ.
L H
1 By _
hﬂ . I'*"IIN_IETER OF 5TATE _[IC} FOR CULTURE & TOLIRISM
.", (DI. MAHESH SHARMA) '
M | ANSWER
i ;': _ fa}to (ch  Lxecutlve Cormmit e af Indlira Tarelh, Mationzt Centre Tor the Arls
3 Z.-‘-': (TGMCAY In lts ?2“' meetag hekd cn 18 Apll, 201Y declded that g
hse Satellite Reglonal Zene could oc cstablished | Qdishe whidh will
: E fareklor under tae Reglonal f‘,ent*ie, IGNCA, Ranchl.
ﬂf Ceclsion of the Excoutive Committes Js belng tmplamented accordingty.
il ' : § o _
5 *1‘ T
o :
s
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*;55’51 e COMMITTEE ON G\ WERNMENT ASSURANCES
@ - MEMORANDUM No. 226 Alewlis =G
’ € - Subject: Request for dropplng of Assurands given In reply to Unstarre

Question No.. 1972 dated 27.07.2017 regarding “Ground Water
Lavel In Dark Zone Areas”,

———

On 27 July, 2017, Shri D.S. Rathod, M.P., addressed an Unstarred
Question No. 1972 to the Minlster of Water Resolirces, River Development and
Ganga Rejuvenation. The text of the Question along with the reply of the
Minister Is as glven In the Annexure, ;

, 2. The reply to the Question was treated as an Assurance by the
| Committee and required to be Implemented by the Ministry of Water
Resources, River Development and Ganga Rejuvenation within three mionths

from the date of the reply but the Assurance Is yet to be Implementad.

3, Inthis regard, the Minlstry of Water Resources, River Development and
‘Ganga Rejuvenation vige O.M F. No. H.11016/55/2017-GW dated 30 January,
2018 had stated as under:- '

"The proposal for National Ground Water Management Improvement
Scheme (NGMIS)/Atal Bhujal Yofana Is belng revised and wil be
Implementad after approval of Expenditure Finance Committes (EFC).
Since approval of EFC and implementation of scheme will take Its own

SR 4. Further, the Ministry of Jal Shaktl vide O.M.No, H-11016/55/2017-GW
LSt - : - Section dated 19 August, 2019 have stated as under:-
i "The proposal for National Ground Water Management Improvement.
; Scheme (NGMIS) now: renamed as Atal Bhujal Yofana Is still under
o consideration of this Department. Since approval of the scheme will take
i”"“_y_.’ i § its own course and time, as such, It is again requested that this
e ; Assurance may kindly be dropped from the [ist of pending Assurances in
_';; b respect of this Department.”
b . -
e 5. In view of the above, the Ministry, with the approval of the Minister of
“ﬁfﬁfi State (Jal Shaktl), have requested the Commiftee to drop the Assurance,
ane g
L g8 The Committes may conslder.

DATED:= a.g)u'}].qa&n
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b,
R COVERHNMENT OF [MDIA m
i MINISTRY OF WATEW RASOUREES, -
it RIVER DEVELOIMMENT & GAMGA Rmtwm.mm
' LK BABS |
CNSTARRED QUESTION NO, 1972 1

ANSWERLD O} 27072017
GOUND WATER LEYEL TN RALRIL ZOME ARTAS
{975 BRI NS RATHOD

whis e Winlwer cof WATER IlESDURCFiE,_'F_".I\.I'ER. DEVELOPMENT AND GANGA
REICVENATION bu plaaecd tn atba:

fz) whethe: the Guesement plans lo ghant mare tunds o upgrmie the grovnd waller level b the
daslt gonn areas ol Cjurot and
! ) if s, {lie deiadls herzol? i
AMEWTR

THE WINISTER QF STATE FOR  WATHR RESOURCES, RIVER DEVRLOPMENT AND
GANGA RIJUVEMATICN
[DI, SANIERY KUMAT BALYAN] : _ ' 1

foy te ) The Hnilnnnl. f.]lm.ndwnlar anah,:,nnm Tmatovemest Schame, which b nodes

'muuutumﬂnn n'i""m l.}.r'.al'nmanl r:mr!sum lmpnnmJTandwﬁ_Jnnuﬂ;:nnni_mdhﬂ o
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. COMMITTEE ON GOVERNMENT ASSURANCES ﬂ/#wﬁ? ~XIX

MEMORANDUM No, 227

Subject; Request for dropping of Assuranca given |n re ly to Supplementary to Starred

Question No. 161 dated 27 July, 2017 by Prof. Sugata Bose, MP regarding
“Inland Waterways”,

On 27 July, 2017, Shrl S.R. Uijayakumélr #nd Shl Gajanan ﬁ'rrtlkar, M.Ps. addressed a

Starred Question No. 161 to the Ministar of Ehipping, The text of the Question along with the
reply of the Minlster Is givan In the Annexurs,

2 ﬂhrfﬁg the discussion, Prof, Sugata Bose, M.P,, milsed the following Supplementary
Questian to the Minister of Shipplig:- .

"We need g'reatar passenger ferrles and water-bome good transport to conrisct
Duniwni with Haldla, the deep sea port, We have to think ambitiously, We can
consider a Kolketa Super Part which will Includs the nelghbioring regions of the

24 Paraganas, North and South, Howrah and Midnapore. If such a propasal
comes from the Government of West Bengal, will the Minister of Shipping
respond pasitively to regenerata that reglon of Easterr India?"

3. In reply, the then Ministen af Shipping (Shri Nitin Gadlear) stated as follows:-

"As far as the Issues raised by the Hon'ble Membar regarding Eastern
Region Is concerned, earller we were supposed to build Sagar Port,
now they have given proposal for Tajpur, They have spoken about
changing the place of port. Regarding the change of place, we arae
giving proposal to Cabinet. After ks clearance, we will definitely
consider on the proposal of Bengal Government.”

4, The above reply was treated as an AsSurance by the Committee and required to be

Implementad by the Ministry of Shipping within thrae manths from the date of the reply but the
Assuranca Is yel to ba impleémentad,

S, Inthis regard, the Ministry of Shipping wide O.M.No PO-11016/119/2017-P0-T1T dated
02 September, 2019 have stated as under:-

"The Govermnment of West Bengal propased @ new Port &t Tajpur which was to be
 developed as SPV |.e, ‘Bhor Sagar Port Lt (BSPLY. The draft Cabinat Note was prepared .
and' forwarded for Inter-ministerial consultation on 30.07,2018. The Cabinet Nobe was
gent to Cabinet Secretariat and Prime Minister's Office for thelr review on 02,11,2018,
The métter also came up for discission In 3 meeting convened by Prime Minlster's Office

6

h;we requested the Committee to drap the above Assurance."
The Committee may consider,
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In view of the above, the Ministry, with the approval of the Mihisten of Shipping (1/C),




R L e § #ur...? :
| .Lr A el ... - ] ; :
N..It h;}l... .—HI T .... 3 T S “.. > Sl
; S it =i 5 =13 - ﬁmq..r-ﬂ..c_u-.l._r a3
S i r




Annextu
COVERNMENT QF [NDIA ' <

MINISTRY OF SHIPPING

LOK SAaDlla
CTARKENQUESTION NG 146)

10y BE ANSWERED ON 27.07.2017
IMLAND WATERWAYS

*161: SHRI 5. H. VIJAYAKT MAR:
SHRI GATANAN KIRTEKAR:

Will tha Minister of STIIPPING be sleascdto state:
(0 the getzils artl the presenl implemeriatinn watus of the Inland Yessels (Mrevention ard Conteol of

Pollutian and Protectin: of nland Water] Rules, 2016 in the country;

tb) the detzils of the prajects Lncer excoution for expeditious rransporizlion of cargo and pessengers
and developmeet of tourism dwough Iniand wilerways atToss the sountry,

{v)  whether the Goverrmend has wotked nut a plan T encourage the use of waberways for being maor
econarrica’, custerner friendly and smooth movement of ‘moods end passenaers end if so, the
deteils themal;

(d}  Lhe sleps proposed lo o taker, by tqe Govermmenl to oost shipping tourism in the country
particulary from Mumhal to Llephanta Ceve, Kolketa to (janga Sager and Diwarka Sectian: and

(£) lue steps kaken praposed 10 De taxen hy Tie Government for modemizarion of major Ports for
sasy and smooth mevement of poiis?

ANSWER
MINISTER OF SHIPFING
{SHRI NITIN GADKALRI}

tayto{z) A statemunt s taid on Wz Table of the House,

Statcinegt referrud to in reply €0 paris {a) to (g gt Lok ¢ bha Siarred Crocstion no."161 Tor
27,07.2017 raised by Shri S, K. Viju aknmar & Shri Geianan Kictikar, ¥.P's uu “Ezland Waterways''

{a)  Under tae Irlend Vesgels Act, 19°7, the Inlind Yessals i Prevention ana Control of Polludion of
Inland Waler) Pules, 2066 were notified L July, 2016 ard ioid on the 1able of boch the houses of
oarliament. Theae rules are implemented by the State Cloveminants,

(by  Some of the imputant projocis teken up for expadilions trunsportation of eargo, pRSAORErs and
development of tourism throigh inland waierways across (e GOUNTY are 23 under: '

i) Coosruetion of muli-modal terminals ot Varanasi, Suhibganj anc Haldia; navigational Iock at
Forrzka under the J2) Marg ¥ikas Preject an atignal Waterway-1 Lo enable movenant of inlatd
vegselz ol 1500-2000 fnnnes capacity.

i) Roll-an Roll-off (Re-Ro) services berween Dhobri and Homingimari on YW-2 (River
Reshmapulra) was operationelized during 24 16 Lo reduze the vircuitons roas rowre of amout 220
i Lo reacr Hasinginar via logighepa.

iii) Canstruciion of Slipway at Pandd [Assam) on NW-2 whiich will be tie first dry dock repair
Facility in the NE Regien.

iv} On “atioral Waterway -3 (West Coast Cenal from Kotapuram w© Kollarm along with
Champakers & Udyogmandal canall, two Lerminals 4l Bolghamy & Wiilkngdon island hove baen
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Vi)

(c):

ek

reh

doveloped and inade operalicnal in Cochir. Part Trast area “or coneiner raffic of Intsmational
Corteines “Uranshipmant Terminal at vallarpadum  (IC1T) through Ro-Ro ! Low-ur Low-off
{Ln-lu} service.

O WW-1 develcpment of fairway berarcern Muktyala to Wijayawodz which will provide ar
v Tiziant Jowistcz solurion to Loost economic prowith of the region ard facililale “he development
of Amravan, the cepital city ol Anchra Pradosn &5 substailial construenian materie] is expectad
1¢ be branseoeled o0 1nis streleh.

A number of projests wnder Sagurmels Programm: for creation ol infrestructure For mavems:t
of carzn/ pessenger by seal Natiorel Walerways, have =een sunctionzd, ‘The dolails of Projects
sencticned are glven at Annex-1

Under the Nationul Weterways Act, 2016, 111 Nal'anal Wateraays M™Ws) acluding the tive
cudsling MWe, nave been declarcd.  While W', 2 end 3 arc operetional and carpo arud
passcuger vessels are pioving on Inei, on NW-4, {he develooment viarks under Phase- T have
heen saochionsd in 2017, Futlher, preperation of a Demgiied Project Report (LER) including
Front End Brgineeriug Design (FRRD) for the conatriclivn of weirs / barrages with navigationd.
locks ad check dams betweer Fankapal and 2aradip ! Dhamea (Fhzse -I3 has been sanctionsd
firr developriens al Ww-3,

Out of 106 newly declared NWs, 32 NWs ar considered tacnnically feasible so far.
b Tist of these 3 NWs is at Annex-1L Cut 0¥ tnese 32 NWs the developmens of 7 N'Ws has
been Approvec a5 er delails ap Annex-Ifl.

The devehopoent and pramotion of ienriss’ cestiration inchding cruiic cirouits and
imclementation of sourism prejects (5 primarily the sessonsindlily of the rzapoctive stele
CavernmealiUnien Terrilory Administzation.

The Stels Gavernment of Gujaral has nformed Lhal w boast ehipping tourism in Dwarka
ceciion, under its ‘Tourisim Poliey of 201%, it is ptomating cruise rerminals at Okha, Dravarka,
2orhandar nd Veraval. The Maharasklra Maritime Dpard Tas informer thal Lo fagilitate to s
fro passcngers movement betwaen tumbai and Elephanta Caves, installstinn of a new floaing,
pantoar ut Shetbunder, Flepienta lslard and work for widening ang irereasing the height of the
existing old ‘etty at Rleplanta leland has heen saaclionsd.  West Bengal Tourism Develonment
{orpocaliomn aucd private i operaxrs condue: river ornise during Gangasagar Mela,

e Mmistry ol Shipping has luken vadous steps o boost cruise shipping in L country.
Tliese include doveloping terminals ol some of the major ports, vebmlex L vessel reiared charges,
impiem:nting Standard Operaling Procedures (SO} lor graise vesse's 210

Tlhe Ministy of Touwrism peovides Central Firamzial Assistance (CFA) under roluvait
achemes to Statc Cuverrmerts! UTs and to Central Apencies SoF wvarious tourism projues
inuludiag Croise Terminale and Cruise Vessels syajeel 10 avadtability o funds,

Fxpansion and maderrisation of Majar Ports in the coumry is an an-going process o heep the
perls abreast willi new technolopsics and alse to mee. trade (traffic) requirements, The process
primarily invelves:

(v wumstreetion of mew berts and leriminals

fil* mechanisation of existing berthy 2od te:inals

i) capilal dredging for deepening o7 drs s far attzacting lsrge of vessels in port
thannelx

fiv) road and rail connzclivily

{¥) ivslullation of ves«cl raflic managemut system RUARN Y

Ae 2 resuls of these initiatives tken by lhe Govt, aggrogate cargo randling capacity in
Major Morls has expanded during the Twelfth Plan (01042012 1w 31.022017) from 696,53
Million Tonnes Per Armum (MTPA) to LO65.83 MTPA whilz the cargs handied at Majar ports
yoressed from 560,13 MT fo 647.76 M1 during the Tweitth Man. The various modemization
eesures has cnabled easy and uinooth movement of goods at maior parts.
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ANMNEXURE-S

Anpexure referred (o in reply to part {b) of Lok Sabha Starred Question a0.*161 lor
27.07,2017 raised by Shri 8. R, Vijavakumar $ Shri Gajanan Kirtikar, M.Ps on “Tnland
Walcreays”

Project Funds Funds Hlaig
sL . Cuast Sanctloned | released Erojuci
No. Name of the Project (Hs. in {Rs, in (B in Prnptjment
_ _ crore) Lrure) crore) ) ]
| Coion 8 N
Mand 7214 an.an 1000 Maritime Board
andwi L _.
, Censtruclion ol RE3- | haharasktra Maharashtra
© | RO Juity =t Mandwa £3.04 27.50 13.75 tlaritime Board
Oreding of RU-Pax Cjaral
- Scrvices .
G| IR T IO
Dahej in Guif of .00 V17,00 5850 Aaritime Board
Cambay o
Dedizarcd  coastal Gujarat
4 berth for Crujarat
passengerfcarge by | 37.00 18.30 025 baritime Board
_ sea &t Porbandar Port B o ]
Construction al . Cujarat
5 | coastal  berth  at : Ghﬁ!r.at
- . 10800 41.20 20.6% Marilime Peard
Navlalkh:
Cunstruction af Tumil Madu
Rreekwater both in '
North and South: side
al” entrance crannel : .
_ . Tarmil Madu
6 |at Cuddalore Port & |y yo | 5550 | 2843 | Marilioe Board
Construetion ol -
Coustal Besth | & 2
and Capilal
. Dredging of Channel ) |
= Construction ol *aharashera Maharasr |z
jertics gl Gorui 650 3.45 173 Maritime Boanl
B Consimotion of Maharashtra wiaharash.m
jetties a1 Vasai 6.74 .37 L.69 Marilime Board o
g Constructlion ol Maharashim Maharashtra
_ | Jetties al Bhayander, 14.15 /.10 3.5% Masitime Board
y ;ftl;:;ruc:llonﬂmméli" | Meharashira Maharashtra |
. h £.73 3137 |69 Ma-itime Board
(Vimr) |
Conglrociion of hlaharsshtra
L] jetties at haharashira :
Kharwadeshwari k292 f.46 123 baritime Board
| tpalghan ) L
b Construction ol i Maharashtra Maharashira
| jeliies st bagor B 3.4% 1.65 Maritime Doard
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Consiruclion ar

| Bhivuni island

18.00

5.80

13 |semtes - Maharashtra | Maharashtra
R 7.51) . . Mariti
tihodbunder 378 1.57 Maritime Board
14 ":-:Juril:::m:;ﬂnmmair | Maacashtra | Mehacashine
Jetlies Y 10.23 531 255 Maritime Boarc
tinghudyrp _ _
s Canstrog on of Maharasht-a Maharashim
letites at Horivali 15.47 774 3.87 | Marime Board
The vpgrading ol the Wt
. terth Mo 2 ang 1 Bengal
kP for coasal 7.50 501 251 | RePE
vessels af KoMT _ _
17 Coastal Cargs Berth IChP'I‘ Tamil dadu
Clacapr 80.00 30.00 27.00
I3 Consruction of VT . ?m;hra;
coastal Berth at VPT | 40.00 30.00 30.00 fades
Construcon of Tamil Mado
19 . Coasta!  herth at . . YalPT
42, 25.00 .
VoCPT 7 00 |
Refurbisamert  and Kerakn
Cupacity
200 | enhancement ol : qae  CoPT
terminal o ColT
CoanstrucIon of Anifhiry
- 21, passenger  jetty at 37.21 AFTDC Pracesh
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ANNEXURE-II

Annexure referred (o in renly fo part [¢) of Lok Sabha Starred Question no.*161 Tor
27.07.2017 raised by Shri 5. . ¥ilavakomar & Shri Gajanan Kirtilkar, ¥.I's on “Inland
; E A5 i

LIST OF 32 NATIONAL WATERWAYS CONSIDERED TECHNICALLY
FEASIBLE FOR DEVELOPMENT OF SHIFPING & NAVIGATION

BARAK (INW-16)

RARDGVI (NW-68)

FITART (NW-1113

CLMRBERILA (NW-2T)

GHAGHRA {(NW-40)

CANDAK (NW-37)

KOST (NW-58)

STUNDERBAN WATERWAYS (N W-97)

AJOY (AJAY) RIVER (NW-7)

0. ICHAMATI RIVER {(NW-44)

1. HUPNARAYAN RIVER (NW-36)

12, SUBARMREOKIIA RIVER (N¥W-96)

13, SUBANSIRI RIVIR (MW-35)

4. BAITARKI RIVER (NW-14)

15, MAHARAIN RIVER {(KW-6d)

16. ALAPDPUZHA- CHANGANASSERY CANAL (NW8)
17, ALAPPUZIHA- KOTTAY AM = ATHIRAMPLUZHA CANAL (INW-1)
18, KOTTAYAM-VAIKOM CAMAT (4W-39)

1%, GLRL PR IEWER (MW -35)

20, KABINI RIVER (NW-51)

21, KALI RIVER [NW-32)

72, NETRAVATHI RIVER (NW-74)

5. SHARAVATI RIVER (NW-90)

24, CHAPORA RIVER (NW-25)

25, MAPLSA - MOIDE RIVER [MW-Y])

26, AMBA RIVER (NW-10)

27, DABHOL CREEK - YASIISIIT RIVER {MNW-28)
28, REVADANDA CREEK - KUMDALIKA RIVER (NW-R5)
29. SAVITRI RIVER (BANKOT CREEK) (NW-89)
30, MAHI RIVER (NW-66)

31, NARMALA RIVER (NW-73]

32, TAP! RIVER (NW-100)

— o W B ] SR B o B —






A RE -~ 11

Annpegure refarvad o in reply o part (e} af Lok Sabha Starred Quoesfion no.*16]1 Tor
27.07.2017 raised by Shri 5. B. Vijayakompr & Shri Gajanan Kirtikar, M. I's on “Inland

Witerwavs™

a1, ) Development of New National Waterways

Na.

1 River Darak (MW 16):

2 03 (Thrue] Waterways in Gog

Manduwt . WW 101 — Zueri ):

(NW- 27 Cumberjua, NW 6§ -

| Dredgicg  work  Jor dwelﬂ[;t'héﬁt' af fﬁim‘a}' awarded.
|
Consullant zas been cngeped For upgrudation af eaninals at

- Bedarpur, Karimganj and oew Ooating ierminal st Silchar,

A pmbosat for ciev'é!_c;pmtnt of these N'Ws at & cost of Rs 22,65
crore has been appraved on 02.06.2017. Work is proposed ‘o
be executed through Government of Gon with the assistancs of
Mormupee Porr Trust for whick a tripactite bol) is under

Mnalizalion,

Alappuzhe—Kottayam—
Athirampuzha Cenal (NW-9) :

LR}

Proposal for deseloperent at a cast of R& 1.60 crore has been
approved on 02.06.2017, Tendering 18 in progress for award of

wiork,

4 ‘River Gandak (HWW-37):

s River Rupnarayan (N W-ih)

Proposal Tor duvuiﬁp.ﬁ_l_uhl al a cust of Rs 12,91 grote has heex
approved on 02.06.2017. Tendering is in progress ir award of

wiork.

Hraposal for cevelopment at a cost of Rs 24.00 crore has been
approved oo 02.06.2017. Tendering Is in progress for award of

wiirk.
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11.01 hours I

|

ORAL ANSWERS TO QUESTIONS

HON, SPRAKER: Q. No. 161 . Now, Han. Minister,
(Q. 161)

PROF, SUGATA BOSE: Madam Spealeer, the hon, Minister has mentioned in his
reply that modernization of major ports in the country is an an~guing process to
keep the ports abreast with new technologies and also to meet trade traffic
requirements. .. (Jnterruptions) N '
11.02_hours

(At this stage, Shri Anto A4 ntony and yome other hon, Mem’_bém eame

~ andstood on the Jloor near the Table.)
HON. SPEAKER: Nothing will g0 on E:;cﬂrt!. |
(Fnzerrlupuam'j o -
PROF, SUGATA BOSE: Now, in the State of West Bengal, the Eastern freight
corridor being built by the Railways will stop in Dunkuni and we have o deep sep
port at Huldia.,, (Interruptions)
HON. SPEAKER: Hon, Member, again fuu nredoing wrong things,
we (Interruptions)
PROF, SUGATA BOSE: We newd greater pussenger forries and witer-borne good
fransport to cornect Dunkuni with Hnldis, the deop gen port, We have to think
nml;iliuuaiy. We can consider a Kolkats Super Port which will include the
neighbouring regions of the 24 Perganas, Nocth and South, Howrah* and
Midnapors, If such & proposal comes from the Govemment of West Bengal, will
the Minister of Shipping respond positively 1o regenerate thit region of Bastern
Indin?
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TR W T B e e re0 Rele @ o T 120 Reiifdery 9 o5

" Mot recardad

e e T T T IS T “"‘l“""""'



R , I ; ‘:}
smmﬁnﬁmmwﬂmwwlﬁﬁéﬂmﬁmma.ommmﬁmﬁﬁ
B, G e 4,nanmmanqa‘iﬁﬁmﬁ.ﬁa'ummmmﬁigam..w
'ﬁ'ﬂ‘ﬂﬁ?nﬂ_ﬂﬂﬁﬂ_&umwmﬁm.IWEﬁﬁWﬁl...(ﬂW}
et st : a0 o Y & O e g
M o ol it o et wew A deed do @ AR K we & T w0 A R
sy A &, oW we iy R R g S o W wore e B ik o ww g
o B S B @ e & < B TR R e S 4 )
W e B (e - -
el T e e ge @ Ry 7 /€, e Ry o e ek
wm&ﬁnmﬁmmﬁim'ammmﬁa‘rmm%wmﬁmﬂ
Rrerae wE TEd & ) o wite dey ot yw e ofed T w $ R de E
(e ae T  wERd A & A o A T o g R ) () @
it ot ot 1 . (ara) ol A Gore afve et B el v € o fag
'wﬁmﬂﬂwﬂnmmiﬁtﬁmmhﬁmﬁ]

... (Interruptions)
HON. SPEAKER: The House standg adjourned to meet again at 11.30 a.m.
11,05 hours | |
The Lok Sabha then adjourned tll Thirty Minutes
past Eleven of the Clock.
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¢ 1130 hours
The Lok Sabha ve-assembled ot Thirty Minutes past Lleven of the Cloot:
(Hon, Speaker in the Chair)

v Unterruptions) _
ORAL ANSWERS TO QUESTIONS ,,., Contd,

HON, SPEAKER: Shri S.R. Vijayn Klll:lnﬂr.
< (Interruptions)
SHRI SR, VIIAYA KUMAR : Tha National Water Highwny No. 4 includes fhe
entire stretch of Buckingham Chnal for.a length of 316 kems, The stretch of North
Buckingham Cannl nnd Sot Buckingham Cangl acted s a buffer zone and
r:gulmddtha tsunami waves and spyed thousands of lives nInng_f.Im Coromandul
Const from tsunarnj waves, which pecurred on 26 December, 2004,
(Interruptions)
11.30% honrs _
(At this stage, Shri Rayneet Singh and some other hon, Members came and stood
' | an the floor near the Table)

T would like to know from the hon, Minister whether the Government iz
keen about expediting the National Waterway Highway No, 4 covering the
Buckingham Canals from Cherinai fo Pondicherry and if go, the steps being taken
by the Government in this regard, Thank you,
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HION. SPEAKER: Hon. Members, please go back to your seats, This is not propet.
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HON. SPEAKER: Now, Prof. Sugata Bose.
... (Interruptions)
PROF, SUGATA BOSE: Madam, I bave already asked my Supplementary
~ Question, ... (Iterruptions) '
HON. SPEAKER: Tam sorry. I forgot it.
Shri Kalikesh N. Singh Deo ji. ' '
.. (Interruptions) ”
SHRI KALIKISH N. SINGH DEO : Thank you, Madant. The hon, Minister
“himself said that the cost of transporting goods through inland waterways is lass

than 20 per cont versus railways and roads. However, in contrary to the
contribution of the ports in inland waterways to the GDP, which stands at one per
.cenit, Railways conttibutes 9 per cent and roadways contributes 6 per cent fo the
GDP. Tt means, there is a lot of potential to develop this entire inland waterways
and port sector,

1 would like to draw the attention of the hon. Minister to thl: Ports of
Paradip and Mahanadi inland waterways system which he has already committed
to. I v._f.nuld like to know from the hon, Minister as to what are the plans to develop '
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i the Mahanai inland walerways, How much money is he going to spend on both

i the Paradip Port and Mahanadi waterways und by whea would this be done?
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i MENT ASSURA byl =
I . | MEMORANDUM NO, 24| At X5

Subject: Request for dropping of Assurance given IL1 reply to Unstarred Question

No, 2347 dated 31,07.2017 regarding “Violation of Guidelines by Lalit
Kala Academy”, .

“s

ol

ERTE

On 31* July, 2017, Shri Venkatesh Babu T.G,, M.P., addressad an Unstatred Question Na.
2347 to the Minlster of Culture: The text of the Question along with the reply of the Minister Is as
glven in the Annexure, -

2, The reply to the Question was treated as an Assurance by the Committee and required to .
be implamented by the Minlstry of Culture within three months from the date of the raply but the
Assurance Is yet to be Implemented.

' 3. In this regard, the Minlstry of Culture vide O.M. File No.Akd-17/5/2018-Akad/801 dated
© 22" Qctober 2019 OM File No, Akd-17/5/2018+Akad/801 datad 30" September, 2019 have stated
as unhder;- oy S .

"Vife this Minlstry's ortder dated 3-17/2016-Akad. dated 05.04.2017, & Cammittes was
constitited to enquire Inth the verious complaints recelved against Sh. 1K, Chakravarty,
[Ex-Chalrman of Lalit Kala Akedem! and submit its repart within three weeks, The
Commitiee submitted its report on 14.06.2017 and based on the report of the Committee,
with the approval of the then Hon'ble Ministar of Cultufe; the matter has been referred to
CBl through CVO of this Ministry on 27.07.2017 to get an Investigation conducted against
the alleged Irregularities, Further, Vigllance Division 6f Hhis Ministry wide Its OM. dated
10:11,2017 has Informed that in order to ascertaln the corractness of the facts; CBI has

registared two cases for Preliminary Enquiry vide thelr Preliminary Enguiry Registration
Reports both datad 01.11.2017, )

. Now, Vigliance Division vide thelr O.M. dated 04.09,2019 has forwarded u self-containe
!B note recelved from CBI vide which CBI has informed that PE has been clased ail
Z - recommended this Ministry on the followlng two paints:- '

(i) Formulate policy/quidelines regarding allotment of gallerles o Fareign Mission and’
other parties under CEP and collaboration and sanctoning temporary advances to
the employess of LKA and othes partles and its seltlement on timely basis;

() Take necessary actlon In audit paras as deemed fit and Its end In acetrtance with
. the financial riles, : :

As per recommendations of CBI, It may fake some more time to formulate policy/’
guldelines regarding allotment of galleries to Forelgn Misslon and other parties under CEP
and collaboration and-sanclioning temparary advances to the employees of LKA and otijer ,

parties and Its sattlement on timely basis,”

4, In view of the abdve, the Ministry, with the approval of the Minlster of State (1/C) for
Culbuire, have requestad the Committee to drop the Assurance.

The Committee may consider.

NEW DELHI: .
. D_n.'rEﬂ:_ &5\‘11J=ﬁu g







GOVERNMENT OF INDIA | i
ee MINISTRY OF CULTURE _‘ﬂ@*ﬁ?ﬁ >
LOK SABRHA

UNSTARRED QUESTION NO. 2347 |
TO BE ANSWERED ON 31.07.2017

VIOLATION OF GUIDELINES BY LALTT KALA ACADEMY

2347 SHRIVENKATESH DADU T.G.:
Will the Ministen of CULTURE be pleased to state;

() whether the Government 1§ aware of the allcaations 6f vislation of Government
fuldelines by Lallt Kala Acacemy; i

(b) If sq, the detalls thergof; - _
| (¢} whather the Governmant has set uh & Commitiee to probe the charges of the
: -allegad Irregularities In the Arademy; ‘
(d). 1f sb, the detalls along with the composition of the Commjtisa thersof: and
(8)- the tme by which.Its Report s likély to be submitted?

MINISTER OF STATE (IC) FOR CULTURE & TOURISM

(DR. MAHESH SHARMA)

ANSWER

(a)&(b): Yas, Madam. Ministry of Cllture has recelvad complainis regerding alleged *

¢+, edministratlve: and fnancial Imegulatities In the Lallt Kale Akademl. Such
compizlnts: pertaln Intet alla to Irregularities againgt varous current and post
functioraries of Lallt Kala Akatleml,

(o}ad): Yes, Madam. A three-Member Commiitee was set-up by Minlstry of Culture vide
order datec 18 Aptll, 2017 to Inculre Into vatious allegations of Irregulantes
‘and violation of Govemment guidelines by Shd KK, Chakravarty, former
Chalrmman, Lallt Kala Akadem. The campasition of the Commiltes |5 g, Tl

-1, Dr O, Pathaly, Princlpel Chief Controller of Aceouints - Chnlrman
2, Shri Rakash Singh Lal, ' .
Aditlonal Director Geperal (Admn.), X
Archiseologleal Survery of Indla (ASI) = MeEmbir
"4, Shrl PG, Kaladharan, Dirsctor (Admintetration), AST -~ Mambar

(e): | [ithe Committes subimitie ls report on 14.06,2017. Based on the report of the)

Commitize & uf e Hor'Ble MinStar of Tultare; U7 matter fas |
been refarred th CBL on y <017 1o get an Investigalion conducted against |
the alleged Trregulantles, 'J‘-i [o== =
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‘H . e fbereliy - ZXIL.
1 8 A LOK SABHA SECRETARIAT
' COMMITTEE ON GOVERNMENT ASSURANCES

I

MEMDRANDUM No. 3O

Subjoct: Request for dropping of Msur'lnr.e given in reply to Supplementary to Starrad
Question No, 243 dated 02 Auglist, 2017 by Shri Ram Charltra Nishad, MP
ragarding "Rall Englngers”

————

Gn 02 August, 2017, Shrl Ram Chatitra Nishad, M.P. addressed a Stirred Question N,
243 to the Minjster of Rai!wm_m The taxt of the Quesﬂnn along with the reply of tha Minister is
alven in the Annexure,

2 During the Discussion, Shr Ram Chatitra "Nishad, MP., ralsed the following
Supplementary. Question to the Minister of Rallways:-

“(1) 1 would ke to ask Hon. minster through you that how much time will this
work take and whether there Is any plan for fast tracking? .

(2) Madam, my second Question ta Han, Minlstﬂr Is that you are preparing high .
speed rolling stock for bullet train, T would like to know If the Government
proposes to use high spesd rolling stock to Increase the train spEed on other
rallway routes?" ,

3 In raply, the then Minlster of Railwuym (Ehri Suresh Prabhakar Prabhu) stated as
“Tollows:-

"1) You have asked a very good question, We are sending people for
training from here. We are opening a training school in Ahmedabad
where everybody would be imparted training to |mplement. make and
rin the project. )

2) We will do It after obtalning approval of CCEA; We are going to
build High Speed Railways or Eemi-hugh speed railway network to
connect all the places in the country.”

4. The above reply was treated as an Assurance by the Committze and required to be
Implemanted by the Ministry of Rallways within three months from the date of the reply but the
Assurance s yet to be implemented.

5. The Ministry of Rallways wde O:M.No 2017/Infra/LS/13/43 dated 03 October, 2018 have
stated as under:-,,

"Trajning .fhst]‘t_LITﬂ Is an Integral part of the Mumbal-Ahmedabad High Spead Rallway
(MAHSR) Prisject. The process of construction of Training Institute under MAHSR Project

<) :
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hes been inltaked at Vadodarz from 14-03-2017 whh the techniczl ano firancial -

agsistance of Governiment of Jabzn, Appreximately 400G cHizlals of Higs Speed Rall will
gat tie traning in tae irainkag insdtute hefora the MAHSR Projecl ecome oserational,

~The Iligh Spead Azi'way “rojecis are highly capiial end tachclogy nbessive, Fresently,

only Mumidai-shuredabed High Speed Rail (MAHSR) Froject has boes sznctared for
irplcmortation with technlcal and financlal zssistance of Govemment of Japar.
However, Governmant of India has icentified variods corride-s a5 potentia High Speed
Carrido's for whick feaslkllity studlas ars arderway, Projects which sre ctherwise found
viadle alung with sultanie financ'ng maciels would be oonsidered “or Implementation. 2n
addition speeding-uz of trains across Indiaq Reilways 15 alsa a conlinuous process."

In view of tia zbuve, e Ministry, wilh the approval of the Miris:er o Stake

the Mlistry of Railways, -have requested tne Committoe to drop the 2hove Assurance.”

DaTED: 28 I-ﬂ L,]b:;gh

The Committee may consleéc®, .
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4 . ® | GOVERNMENT OF INDJA
! MINISTRY OF RAILWAYS

LOK SABHA

STARRED QUESTION NO, 243
TO BE ANSWERED ON 02.08,2017

RAIL ENGINEERS
"243,SHRI RAM CHARITRA NISHAD; .
Will the Minister of RAILWAYS be pleased to state:

" (a) whether the ltnlhmxya‘ is considering to train 4000 rail
engineers before 2020 and If S0, the detalls thoreof;

(b)  whether 300 of these englneers are proposed to be tralned In
Japan and if so, the detalls tharaof;

(c) whether the Rallways Is also ¢

onsldering to set up a high
speed mlllng‘stnck; and :

(d) If 50, the details thereof 7

i 0 - ANSWER
| MINISTER OF RAILWAYS

(SHRI SURESH PRABHAKAR PRABHU)

(a) to (d) : A Statement Is Inid on the Table of the House,

ke

Ahneny we




T

g STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) ui
" STARRED QUSTION NO. 243 BY SHRI RAM CHARITRA NISHAD TO
7 1JE ANSWERED ON 02.08.2017 REGARDING RAIL ENGINEERS

(a):  Yes, Madam. A Memorandum of Co-operation (MoC) has been
signed between Government of India and Government of Japan on
12.12.2015 to implement the Mumbal-Ahmedabad High Speed Rail
Project with technical and ﬂn:;nchl assistance of Japan which also

envisages training of 4000 officials of Indian Railways.

(b): Yes, Madam. “Tralning Programme for Young Officers of the
Ministry of Railways (Mol)" has t:um-menr:nd and 137 officers have

so far been trained in the Programme,

(€)&(d): Mumbai-Ahmedabad High Speed Rail (WAHSR) project has
been sanctioned for implementation with technical and financial
assistance of Government of Japan. Flrnaurnmant of High Speed
mlllnﬁ stock is an Intogral part of the project that envisages

. promoting Make in India of high' speed rolling stock In a phased

manner.
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SHRI K.H. MUNIYAPPA: Madam Speaker, thank you for giving me this
opportunity.

I think this is one of the model projects where the Government of India, the
Ministry of Railways, is spending Rs. 200 crore for laying one Kilometre of track.
The Standing Commitlee on Reilways made a recommendation to the Ministry to
take ﬁp {he entite 65,000 kms. in the country, Under this you need to spend only
Rs. § to Rs. 6 crore pot kilontetre and the speed of the trains can be increased by
20 to 25 kms and the entire country can be benefited. This was recommended by
the Standing Cormmittee on Railways, I want to know from the hon, Minister as to
when hie will take up this project.

 SHRI SURESH PRABHU: The discussion and negotiation for a project like this
lias been going on for a long time. In fact, the previous Government also had
decided to work with the Japunese to prepare & feasibility study for this, It was
compleled during the lime ﬂ{' out Government, Our hon. Prime Minister has

‘ already said it. This was the mandate given by the people to the Government
because this was also mentioned it otie of our pre-election commitments. So, we
are undertaking it 1 want to assure you that it has nothing to do with any other
railway projects of the Government which are being implemented.

The entire funding for this or more or less 85 per cent of this will come
from the Japanese and that too on very soft terms, This is the best soft term under
the ODA, Overseas Development Assistance. So far the Government of India has
been rogularly receiving ODA assistance from the Japanese for a long period of
tirne, including for the metros, This is not the first time we are getting it. So, this is
the best negotiated ODA project which Japan has done not only for India, but for
anybody else in the world, Therefore, this is the biggest and the best commitment

2,




that we have got from them, including soft terms, manafacturing It in India and

[
running it in Tndin, 8o this i the best thing. As T have explained to

you eatlier, wa
are already undertaking various projects all over the country and |

4m going to lny

this map alse on the floor of the House which will give you an idea 45 1o how we

ure trying (o progress.
So, whateyer hudget of Raflway is ooncerned it is bein

_prajects which have not been completed for a loy
made, finds wers not

& spent on on-going
g time, Thoygh camr;aihncnt wns
provided. I want 1o agaire that we are completing them now.
We are .doing something in the least c:irmt option between Delhi to Mumbai an
Delhi to,Howrah which is raising the speed of the trin to

200 kms. per hour, This
is the least cost option which we

wre doing also. So it is not that this is-a one-off
project which we are trying to do, There are quite o

undertaking to ensure the modernisation
network not only for tracks, byt

few projects which we are
und upgradation of the entirg raflwny

tlso for signalling, for passenger amenities and for
improving eatering efo. T have come out with n New Cateri

catering which was in big trouble, So,
taken up.

SHRI SUDIP BANDYOPADHYAY: Madam Spealcer, when the
comes, there is & common feeling that, Bullet Train is coming,

ng Potioy for improving
all nspeets of Ruilway operations are being

name of Japan
But the question
which T want to agk the hon, Minister is different, The railway project which they
are trying to implement is Mumbai-Ahmedabad High Speed Railwny Project. But
[would Hice to know from the Minister ns to whether the infrustrueture for rhnning
such Ligh speed traing can be miade mn;il:ul_:ule: in o country like Indig whers w»:: are

nat able to run Rajdhani and Duranto trains on time, These trains also run Jate and
they are not able

to. match up with their estimated speed. So, I want to know as to
- how far they aro goitig to be technically well etuipped and ho
cope up with the dnfrastructural gt
Bt 350 Jams. per h-::l:;'.

W serious they nre lo
up to'run such high speed traing approximately
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Then, 1 would aiso like to know as to how far they are going to take safety

"

and scourity issues into consideration while running these high speed trains.
SHRI SURESH PRABHU: Madam, 1 want to assure the House that all these
aspects have been taken into consideration. A lot of work has been going on, not
now but for the last several months. We ate oreating o fully elevated network
which will be fully &:nnnd We are using an integrated signaling system so that the
etitire npamtmn will happen with the new rolling stock and this is snmethmg
which is going to take care of the salety aspoets. As you know, Japan is the best
railway network operator in Lh&_wurﬂ where the safety record is the best. So, the
Japenese themselves are participating in it It is done with the entire technical
coopeiation of Japanese people and that is why it is happening,
With regard to the question as to why the Rajdhani and Duronto trains are
petting delayed, T would like to submit that 16 per cent of tailway network carries
. 60 per cent of the traific in our country. Some networks are operaling at 160 per ‘
- gent to 170 per cent of the capacity. So, for the first time in the last several years,
we have sanctioned 16,500 kms. of doubling and tripling as opposed to more than
20,000 kms, which was sunctioned in the last 70 years, We are already
undertaking a high speed network which 1 have already mentioned, For the first
' time, we are prepuring a signaling syslem of @ very high value so that the trains
cant run propetly and train setsare being introduced, So, all of this will ensure that

age old problems with which the Railway was suffering and which have caused
serious challenge o run the Lrains on time today will be properly addressed and
that is why we are doing il. Besides this, T can assure you that all the safety
standards, ull the safety precautions have boen taken and the Japanese themselves
are dirm:tif’;nwlvmd in it. So, we can be sure that it will happen, In fact, the first
question was on training. Thai;cfurc, training is also done precisely with the same
purpase of ensuring safcty as ~1v¢lI
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i R Procurement of high speed rolling stock is an integral part of the project,

You are aware that compatibility and integration is a major issue. You are 4

- forward looking Minister and 1 appreciate what ‘you have done particularly to

modemise the Railweys. That is on record. I appreciate the things which are

hafppetﬂng for the first thme. Br:sirlua looking forward, all the trains, not only

. Rajdhani and Duronto, are running late throughout the country. So, ot least, you

should look into the present condition also while aﬂdr%ssing the future situation

because the Rajdhani Express and Darjecling Mail ‘were introduced between
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Kolkata and Delhi and North Bengal and Kolkata respectively a long time back. '
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DR. FAROOQ ABDULLAH; Mudam Speaker, I thanl you for permitting me fo
ask n question to the Minfster, My, Minister, you wm kind enough to give the
names of 50 many places where the rail is going to run at a bulles spead. But there
wus no mention of Jammu, the train ﬁ-am Delhi to Jammu, About the track that
they are building; now to Srinpgar, T ﬁ:ql that the time has: come that tlmy should
consider that tracl also for 5 High Spnm:[ Trnin,

SHRI SU[{I_ESH PRABHU: Madam, we will definitely do that,
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B COMMITTEE ON aamnﬂnmvmssrmwm
MEMORANDUM No. 23\

Subfect: Request for dropplng of Assurance given In reply to Supplementary to Starred
1 Question No. 243 dated 02 August, 2017 by Dr. Faroog Abduliah, MP regarding
Rarl Engjneeni“

On 02 August, 2017, Shrl Ram Ghadﬁ‘a'ﬂiﬂd, MiPy, ‘addressed a Starred Quastion No.
243 to the Minlster of Rallways. The text of the Question along with the raply of the Minlster 1
given in the Annexure. ;

2. During the Discussion, Dr. Farooq Abdullah, M.P.,, raised the following Supplementary
Question to the Minister of Rallways:- :

"Madam Speaker, I thank you for permiting me to-ask a Questioh to the
Minister. Mr, Minister, you were Kind enough to.glve the names af sa many

places whera the rall Is going to run at a bullet speed. But there was na meston '
of Jammu, the train from Delhl to Jammu. About the track that they are
bullding, now to Srinagar, I fesl that the time has come that they should

consider that track also for a High Speed Traln,”

3 In raply, the then Minister of Rallways (SHrl Suresh Prabhakar Prabhu) stated as
follows:-

“We will definitely do that" |
4, The above reply was treated as an Assurance by the Committee and required to be
Implemented by the Ministry of Rallways within three months from the date of the reply but the
Assurance |s vet to be Implemented,

5. The Ministry of Rallways wide 0.M.No 2017/Infra/L.S/13/43 dated 03 October, 2018 have
stated as undar;-

L I LR PRI PESE

! "Tralning Institute s an Integral part of the, Mumhal Ahmedabad High Spned Rallwav :

o (MAHSR) Project. The process of construction of Tralning Institute under MAHSR Profect
has been |nitfated at Vadadara from 14-09-2017 with the technical and financial !
asslstance of Government of Japan. Approximately 4000 officials of High Spead Rall will |
get the tralning In the tralning Institute before the MAHSR Project become operational, f
The High Spesd Rallway Projects are highly capltal and technology Intansive. Prasently, i
anly Mumbal-ﬁhmadahad High Spaed Rall (MAHSR) Project has been sanctioned far | |
rrnpinmenta’dm with technical and finandial assistance of Government of Japan, ;
However, Government of Indla has Identified various corridors as potential High Speed |




I- s
|

Corridars Far which “eashilty studies arz underway. Prajects which arc otherwise found
viahle alonc will) suitzhle A1ancng mode's woukd 2e eonsdered for mplemertatiors, Tn
=ddition speeding-up ot srans ac-ois Indian Railways is also 8 continuous process, "

6. Ir view of the above, the Miristry, with the approval of the Mnister of State In the
Minictry of Rallways, have-neguested the Comittee t2 drap the sbove Assuraice.”

¢

The Commwttze may consider,
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A @ . GOVERNMENT OF INDIA Ahnextve
g MINISTRY OF RAILWAYS |
1

i LOK SABHA -
e _ STARRED QUESTION NO. 243
B TO BE ANSWERED ON 02.08.2017

RAIL ENGINEERS
"243,SHRI RAM CHARITRA NISHAD;
Wil the Miniater of RAILWAYS be ploased to state:

-[n} whether the Rallways is considering to train 4nud rail
anginsers hefore 2020 and If so, the detalls theraof;

(b) whether 300 of these engineers are proposed to he tralned In
Japan and if au, the detalls thereof;

(e) whether the Rallways Is also cnmldnrlnn to set up a high
speed rulling stock; and

(d) If nu, the detalls thoreof ?

i ANSWER
MINISTER OF RAJLWAYS
(SHRI SURESH PRABHAKAR PRABHU)

(n) to (d) : A Statement is lald on the Table of the House.

Eree LI TET ]




¥ - !

* SPATEMENT REFERRED TO N REPLY TC PARTS (a} TO (d) OF &
(TARRED QUSTION NO. 243 BY SHRI RAM CHAMITRA NISHAD TO :
‘i ANSWERED ON 02.00.2017 REBARDING RAIL ENGINEERS

4 | | -
o {a): Yos, Madam. A Memoerandum of Go-operation {MoC] has bezn
o signed hetween Government of lndia antl Boverngnent of Japan on
3&

i 12,12.2045 to implement the Mumbai-Abmedabad High Spesd Rall

s
TR

Projoct with technlczl and Mnancial assistznce of Japan wilch alse

o o
R,

. envisages traiining of 4200 officials of Indian Rallways,

(b} Yes, Madam. “Tralning Frogramme for Young Diticers of the -
Finistry of Railways [MoR)" hos commaonced and 137 officers have

so far bean tralned I the Progranine.

" fe)d(d): Mumhml-hhmh_ﬂnhad Rlyh Elpeal:l Bail (MAHSR) prolect has
hesn sanctionad for implementation with techrical and financial
asaistance of Govemment of Japan, Precuremant of High Speer
rolling steck ig an inteqral pnﬁ. of tha prﬁ!ect thot énvlsasﬂas

, .pm_muiing Maise i Whiliz of high speed mlliﬁg' stocic in @ p_:hm:nu

manner.
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. SHRI KH. MUNIYAPPA: Madam Speaker, thank you for giving me this
\ nppur@mﬁty.

1 think this is one of the mud;l projects where the Gnvmumulm of India, the'
Ministry of Railways, is spending Rs. 200 crore for iajring one kilometre of track.
The Standing Committce on Rallways made a recommendition to the Ministry to
take up the entire 65,000 kms. in the country, Under this you need to spend only
Rs. § to Rs. 6 crore per kilometre and the spoed of the trains can be increased by
20 to 25 kms and the entire country can be benefited. This was recommended by
e Standing Comumittee on Railways, I want to know from the hon. Minister as 1o
. whesn he will take up this project. . X
_SHRI SURESH PRABHU: The discussion and negotiation for project like this

has been going on fot 4 lnng; time. In fact, the previous Government also Taad

decided to work with the Japanesc to prepare a feasibility study for this. It was
completed duting the time of our Government. Our hon. Prime Minister has
" already said it. This was the mandate given by the people to the Govemment
because this was #lso mentioned in.one of our pre-election commitments. So, we

are underlaking it T want o assure you that it has nothing to do with 'nr'ly_ other

railway projects of the Governument which are being implemented,

The entire funding for this or moxre or legs 85 per cent of this will come
from‘the Japonese and Lhat too on very soft terms. This is the best soft term under
the ODA, Ovetseas Development Assistance. So fuf the Government of India has
been regularly receiving ODA assistance ftom the Japanese for a long period of
time, including for 1he meiros. This is not the first time we are getting it. So, this is
| B K o best nogutinted ODA project which Japan has done not only for Indie, but for
Erttw : anybody else in the world, Therefore, this is the biggest and the best commitment




&

T

that we have got from them, including soft terms, manufacturing it in India and
running it in India, So this ig the hest thing. As T have explained to you earlier, we

arc already undertaking various projects nll over the oountry and I am going to lny

this mnp dlso on the floor of the House which will give you an idea as to how we
are frying to progress.

So, whatever budget of Railwsy is concerned it fs being spent on on-gaing
projects which have not been completed for a long time, Though commitment was
made, funds were not provided. T want o gisire that we nre completing them now.,

We nre doing something in the least cost option between Delli to Mumbi and

Delhi to Howrah which is raising the speed of the train to 200 lms. per hour, This
i the least cost option which we are doing also. So it is 1ot thﬁt this {5 a one-off
project which we are trying to do, There are quite # few projects which we are
undertaking lo ensure the modemisation and upgradation of the entire ruilway
network not only for traeks, but alse for signalling, for passenger amenities and for
improving catering ete. T have come out with n New Catering Policy for improving
catering which was in big trouble; So, al] ﬂ'%IJL‘EIJL‘i af Railway operations nte belig
taken up. :

SHRT SUDIP BANDYOPADHYAY: Madam Speaker, when the name of Japan
comges, there i§ o common feeling thnt: Bullet Tm}n is coming, But the question

- which T want to ask the hon, Minister is différent. The railwny project which they

are, rying to implement is Mumb‘niaﬂhmudnbnd Iigh Speed Railway Project. But
I'would like to know from the Minister as to whether the infiastructure for nmmng
sieh high speed trains can be made available in o country like India where we ure
not able Lo tun Rajdhani and Durento trains on time. These traing alse run late nnd
they are not able to fateh up with their ‘estimated speed, So, [ want to know 1s 16
how far thuy are going to be technically well equipped and how scrious they are to

cape up with the infrastructural gt up to-Tun such high speed trains upproximately
at 350 kms. per hiour,
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Then, [ would also like to know as to how far they are going to take safety
and security issues into consideration while running these high speed trains.
SHRI SURESH PRABHU: Madam, I want to assure the House that all these
aspects have been taken into cansideration. A lot of work has been going on, not

“now but for the last several months, We are creating a fully elevated network

which will be fully fenced. We are using an integrated signaling system so that the

entire operation will liappen with the new rolling stock and this is something
which is going to take care of the safety aspects. As you know, Japan is the best
railway network operator in the world where the safety record is the best. So, the
Jalpanasr: themselves dre partiﬁijanﬂng in it It is done with the entire technical
cooperation of Japanesc people and that is why it is happening, -

With regard to the question as to why the Rajdhani and Durento trains are
getting delayed, T would like to submit that 16 per cent of railway network carries
60 per cent of the traffic in ous country, Some networks are operating at 160 pm.'

.cent to 170 per cent of the capucity. So, for the first time in the last several years,

we have sanctioned 16,500 kms. of doubling and tripling as opposed to more than
20,000 kms, which was sanctioned i the last 70 years, We are already

undertaking & Ingh speed notwork which I have already mentioned, For the first .

time, we are preparing a signaling system of a very high value so that the traing
can Tun properly and irain sots are being introduced. So, all of this will ensure that
age old problems with which (he Railway was suffering and which have caused
serious challenge to run the trains on time today will be properly addressed and
that is why we are doing iLI Besides this, T can assure you that all the sufety

" standards, n]l the safety precautions have been taken and the Japanese themselves

are d1re¢t‘i}r mvulvcd in it. So,.we can be sure that it will happen. In fact, the fest

queslion wm: on training. Therefore, training is also done precisely with the same

purpose of ¢ ensunng salety as well,
ofY et wiret walfan s wdaw, v A smudh ey & i R e @ gw A
o fang e A & R v s st ST SRR et | SR @ ol &)l A




B

=

A S g Y 4 o R 4, G
&, ) T =

AT SIEI @ T AR 9% A
| + o (20T
At e a weftan wdt a A Tl ()
W srem ;o e f

Al o e R s o < g T R R 7 g @ oo e 9
R 3 Y 3 e i Ve 9 e Forgrt w7 <ot o Wew wife nimgsi
A T ot A o g, s o T & T ot wow sl 8
= it el v uPAT e o mrr -
mm:mmmmﬂﬁﬁmﬁﬂm

o gy A, 9 e i R

mﬁwm:mwmﬁml

ot Ry g ¢ LR G el GRS T S g .
A A A A, et et T IR W e e S 3 2 e P £
m&mwﬁﬂmﬁalmﬂmmﬁ‘%ﬁqqmmwﬁr‘@mmwﬁh‘r
's’m‘fFt‘ww-fﬁmmﬂﬁmvﬁlmawWﬂﬂMf#mwmaﬂ?ﬁw
a%mmm%h’rmﬁw?ﬁmm’éﬂ:

ot s el fen s mﬂmﬁﬂﬂﬁzﬂeﬁaﬂwnﬁ.ﬁaeﬁﬁww}m
o S, A e i @ e SR e IR Y St e

-

AW R e o & R SR e TR T R g

I e W b s . et 1, 3 ot e sifere R A e it
ﬁﬂﬂ#ﬁﬁmlmﬁmﬁ-nmﬁ%mﬁéﬁhﬁmmﬁ A it w7
mﬁwﬁwmﬁﬁm ?ﬁmmﬂﬁmﬂ%ﬁmlﬁmﬂmfmﬁ, Fot the
first time g0 matty things are happening, FENFRRE 3 3T wwer v
aﬁﬁ?ﬂmmmﬁ‘tﬁmﬁ?mﬁmmﬁwmmhﬁwmtﬁf




"
L = ‘ ».

et st s, dre o Yk 0P & fee T ) & e R o IR o
o vt ot & iy $ehfd @) e 8

g e e & R o, e & W ey 9, wE w ol R Rt F
arr 3 Procurement of high speed rolling stock is an integral part of the project.

You are aware that compatibility and integration is @ major issue, You are a

forward looking Minister and I appreciate what you have done particularly to
modernise the Railways. That is on record. 1 appreciate the things which are
happening for the first time. Baéidga looking forward, all the trains, not only
Rp}dﬁani and Duronte, are running late throughout the country. So, at least, you
should look into-the prcsant'ur:-ndit.iqn also while dddressing the future sifuation
becaust the Rejdhani Express and Datjeeling Mail ‘were introduced between
Kolkata and Delhi and North Bengal and Kalkata respectively a long time back.
e e W 3 g g S v T, ofes T @ T A 3 B WL W W I E
: w arol T ang sy nd m i & i e e § R o fow e e wet
"yt sy ¢ dae w9 salifa st &)

A g ¢ e, itk el @ TR Wl & i e & e Jed wgfe
it 3 e S W W) st s sy syl fren o) o & wRgfe w3 R
e ot e ) o), it ¥ o o TG ) e T R §, v R
ST Al S G anh A w e de ol A0 O & o o b e §1 e
ot &t el & et ot <l 3 et g H o S @ & o v T W
i A wa ) waat ferd § sreey S Al wen, R s R Wﬁ‘tﬂﬁ‘i‘ff
sufiry o v e e & T Team @) @ R 0 o gl o N e & e
e ¥ wet wEm w S RR o e, oo g wE e & & et SR
o el it <k 81 wgl-orst ¥ & e vl wr @ R s w0 < # Delhl
to Musmbai and Delli to Howrak arc our major tracks and they pass through the
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DR. FARQOQ ABDULLAH: Madam Speaker, I thank you for poermifting me to

ask o question to the Minister, Mr, Minister, ymi were kind enough to give the

names of so many places where the riillis going to run at o bullet speed, But there
was no mention of Jammu, the train from Delhi to Jammuy, About the track that
they are building, now to Srinagar, I fh’lat that the time bas come (hat they should
consider that track also for a High Speed Train, : '
 SHRT SURESH PRABHU: Madats, we will definitely do thay,
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(! COMMITTEE ON GOVERNMENT ASSURANCES
' |
MEMORANDUM No, 922

Subject: Request fur'drupplng of Assurance glven In reply to Unstarred Question” -
No. 2087 datiad 02.08.2017 regarding "Intarnet In Trains”

On 02 August, 2017, Shriniatl Pratima Mondal, M.P., addressed an Unstarrad
- Question No. 2987 to the Minister of Rallways. The text of the Question along with
the reply of the Minister s as g]uen I the Annexure.

' 2. The reply to the Question was treated as an Assuranca by the Committee ancI
required to be Implementad by tha Minlstry of Railways within three manths from the

date of the reply but the Assuranca Is yet to be Imp!c—:ment&d ;

3. Inthis regard, the Ministry of Rallways widiz O.M. No, 2017/Ti EIE}I{?H? datad
27.07.2018 have stated as under.

“Rallway had undertaken a pliot project of providing Wi-Fi basad Internet

facllty I Howrah-New Delhil Rajdhan! train based on Satellite commuinication

technology. This technology was capltal Intensive with recurring cost in the
: form of bandwidth charges and thus was not cost effective. Also, the Internet
' bandwlidth avallabllity to passengers was Inadequate. Hence, the project was
el " dropped. Presently cost effective technology for provisian of reliable Wi-Fi
based Internet faclity with adequate bandwidth In tralns Is not avallable,”

4. Inview of the above, the Minlstry, with the approval of the Minlster of State In

the Ministry of Rallways, have requested the Committee to drop the above
Assurance.

. The Committee may consider.

PATED - dﬁ ]tﬁ ’qng}g
NEW DELHL !
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. BOVERNMENT OF. INDIA -
i -. S HEINISTRY OF RAILVILAYS
A LOIK SABHA
4 UKSTARRED GQUESTION NO.2987
i TO B ANSWERED ON 02.08.2017.

INTERHET IH TRAINS

2997, BHRINATI PRATIIA MONDAL: : ' | '.

| WI the Minlster of RAILWAY e plsrned to stater

{a} whether the Rallwm progposes fo jrravicke lulermat Tacliliy in
remming trains; and

(1 if aa, tha dotulls ﬂmrnui along with the nama of tra!ns sslectod for
 thia Enedlity?
ANSWER
IKMISTER DR STATE IN THE MINIETRY OF RALWAYS

(SHRI RAJEH GOMAIN)

(8} & (h): Ao a pliot project, Rallways hava provided WiFL based
Intornet facility & MHowrak-New Delhk « Howvah Rnjdhanl Express using
Satullite commumication technoioegy., This fechnology ‘13 cupliad
. intznslve-with recurring coats n the farm of hanl':hl.'ldlll chargpe,

t loglan 1,
o Rﬂll-.m;,gu AIS MO, p}g_loﬂ _g_vurlum cost afactive tachnologlan

1
fo prnrvida WLFl b nmvlng {rains. 'Dm:n _Mm%% |

L

avnﬂﬂﬂn-. declalon to sxiend WI-F hasad Il'lt‘nmli lni:lllty In trnlnu wibll |

J sl

_ ba h.llr.un.

ol
s
" .

L L]

b
o
it
—
- .
T— .
VAN
oy I

2 |

" A ey s e s e - T T T T L E T X I T T g TR
X ,,,: P TR T B e e i e R T e T e R T R T e T e i e R ST e T T T R R AT L



ﬁ/%{msﬁk ~ XXJiz
LOK SABHA SECRETARIAT

COMMITTEE ON GOVERNMENT ASSURANCES
I
MEMORANDUM Nd, 233

Subject: Request for dropping of Assurance glven In reply to Unstarred Question
No. 3868 dated 09.08,2017 regarding “Infrastructurea Projects”

On 09 August, 2017, Shrimati Jyoti Dhurve and various other M.Ps., addressed
an Unstarred Question No. 3868 to the Minister of Housing and Urban Affalrs. The
text of the Question along with the reply of the Minister Is as given In the Annexure,

2. The reply to the Question was treated as an Assurance by the Committee and
required to be iImplemented by the Ministry of Housing and Urban Affairs within three
menths from the date of the reply but the Assurance Js yet to be Implemented.

3. The Minlstry of Housing and Urban Affalrs  vide OM. No. H-

liﬂlﬁfZleﬂl?}AMRUT*WF No.9039560 dated 11.05.2018 hE.'s.-'E stated as under:~

“Schemes/Missions of tha ‘Ministry of Housing and Urban Affalrs are balng
Implemented by the concerned States/Union Terrltories (UTs), The Smart Clty
Misslon and AMRUT Mission will end In March, 2020, The prograss of the
Missions Is belng monitored closely by the Minlstry for timely complelion of the
projects. The reply made in this regard with respect to part (d) of the Lok
Sabha Unstarred Question No. 3868 is a factual statement, which may not be
treated as an Assurance.”

4 In view of the above, the Ministry, with the appmuaf of th& then Hon'ble

Minister of State (1/C) In the Mrn!stry of Housing and Urban Affalrs, have requastad
the Committee to drop the above Assuranue.

The Committee may consider,

DATED ;- ;ﬁl & I oo
New Detnr *
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Amnexdne
GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFEAIRS

LOK SABHA
UNSTARRED QUESTION NO. 3868

TO BE ANSWERED ON AUGUST 09, 2017
INFRASTRUCTURE PROJECTS

MNo. 3868. SHRIMATI JYOTI DHURVE:
ADV. JOICE GEORGE:
SHRI M.B. RAJESH:
SHRI GAJENDRA SINGH SHEKHAWAT:

Will the Mintster of HOUSING AND URBAN AFFAIRS be
pleased to state:

(a) whether the ﬁuwmment has reviewed the progress of '
various urban missions/urban development schemes In the
country and If so, the detalls of schemes reviswed;

(b) the detalled review of the progress and Implementation
Issues noticed, State/ UT-wise;

(c) whether the Government has assessed that the major
Infrastructure projects announced for cities In the country
are likely to boost {he' GDP of the country and if se, the
details thereof;

(d) whether various schemes/projects llke Smart Clity Mission

and AMRUT are likely to be completed In their timeframe and
If so, the complete detalls thereof; and

(e) whether the Government proposes to increase the funds [
under its varlous schemes and if so, the details theraof? i

. ANSWER - i
THE MINISTER OF STATE IN THE MINISTRY OF URBAN |

ti DEVELOPMENT
(RAO INDERJIT SINGH)

tsds o 63
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(a}&{h) Ves, WMadam. Honitoring of progress of various

Missions/Schames launched by the Minislry of Housing mnd

Urban Affalrs (WoHWA) with = view to rescive lssues iz o

contlnuous process. Juch roviews sre done regularly by
MoHUA In moestings, through video conferencing with officers
of Stetew/Unlon Tenitories (UTs) and Nold vislts of the senlor
officers and Howble Minister. Btates/UTs have been urged to
fast track sanctlon’ and grounding of housing and urben
infrastructure projecis. -

P, Madamn.

The Minlstry s taking all offorts (o ensure tmely complation
of the Misslons/Schemes. T ) i s

(e) Mo, Medam.
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Appendie-xxv
MINUTES

o COMMLTTEE ON GOVERNMENT ASSURANCES
liges (2019-2020)
(SEVENTEENTH LOK SABHA)
ELEVENTH SITTING
(31.07.2020)

The Committee sat from 1100 holrs to 1155 hours In Committse Raom "C", Pariiament House
Annexe, New Delh,

PRESENT
Shri Rejendra Agrawal - Chairperson

MEMBERS

Shri Nihal Chand Chauhan
3, Shri Ramesh Chander Kaushik
4 Shri Kaushalendra Kumar
5. Shrl Ashok Mahadeorao Nete
6. shrl Santosh Pandey

SECRETARIAT

-

Shrl Pawan Kumar - Joint Secretary
Shri Lovekesh Kumar Sharma - Director
. Shrl S.L. Singh = Deputy Secretary

1
2,
3.
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At the outser, the Chairearscn welcomed the Members ta the sitting or the Committes
25 Memroranda containing

ard appriszd them that the :;itting has been convened to consider
various Minlsirias/Departments  for  dropping of 26 perding
of the renresentatives of the Ministry of Home Affairs
ck up the said 25 Memeoranda

requests reccived from
hssurances and for taking aral gvidanca
regarding pending Assuranoes. The Commitiee then o
9 to 233) for consideration for dropping o otherwise of the ralevant
faw Memoranda, the Comwittee authorizec the Hon'ble
Chairperson subseguenty decided to drop 24
[ and to pursue the remelning 02 Assurances as
by the Miniskry/Department zoncernad.

(Memaorardum Nos. 20
Assurances. After considering &
Chairperson to dedice the Memaranda, The
hesarahces as per detalls given In Annexure-
oer details given In Arnexure-IT* for implementation

YOO KO 'x}{m: VOO, 00

The Committea then adjourned.
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Annexure-l

Statement showing Assurances dropped by the Cammittee on Government Assurances at their sitting held
on 31.07.20240.

S5I [ Memo Question Mo./Discusslon & Ministry/ Brief Subject
Mo. | No, Date - Department
1. |203 USQ No. 1185 Railways Fraight Charges
dated 23.11.2015 I :
2. 217 s No. 1637 Defence Raview of Stores of Military Engineering Services
: “dated 25.71.2015 (Cepartment of
- . ) . Cefence) :
3. 21 P S0 Mo, 141 Corperate Afeirs | Corporate Sceiel Responsibility
 dated 25.71.2016
- {Supplemeantary by Sori
N Jagdamai<a Fal, M.P.) _ M
T | 2.2 {0 SQ Na. 141 Corperate &feirs | (1) Corparate Sardlal Responsibil:ty ﬂ

- dated 25.121.2016
| (Supplementary by
Smt. ¥irron Kher, ¥MB)

(i) S No. 141 : (i) Corporate Socia. Responsibility
datnd 25.17.20.6 “

{Supplementary by
amt, Kirran ¥ner, MLPD

“
5. 213 USQ No. 3163 . Culture Promation af Folk Art “orms

7 daled 05.22.20165 b “ L L o
a. 7 214 USQ Na. 3595 . Railways Perding Rail Line Projects in UP

! dated 07.22.20185 _
7. 215 US) No, 4617 Power 7 Scheme to Energy Security Programme

dated 15.12,2016

L - . _———
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'SI |Memo | Question No./Discussion & Ministry/ Brief Subject
No. | No. Date Department
(Supplementary by Prof, Sugata
Bose, M.P.)
18. 1223 | USQ No. 2347 Culture Violation of Guidelines by Lalit Kala Acad
| dated 31.07.2017 | L i
20, 236 SQ Neo. 243 Raiiways Rail Enginesrs
dated 02.08.2017
(Supplementary by Shri Ram
Charitra Nishad, M.P.)
21, | 231 SQNo. 243 Rallways Rail Enginears
dated 02.08.2017
(Supplementary by Dr. Faroog
Abduliah, M.P.)
22, |232 UsQ Ne. 2987 Railways Intermet in Tralns
dated 02.08.2017
23. |233 LSO No. 3868 Housing and Infrastructure Projects
- dated 09.08.2017 Urban Affairs .
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Appendix~ s
MINUTES

COMMITTEE ON GOVERNMENT ASSURANCES
(2020-2021)
(SEVENTEEN TH LOK SALIHA)

FIRST SITTING
(03.12.2020)

The Committee sat frum 1100 foums ko 1215 hours in Commitiee Room B, Palliament Houge Anrexe, New

Pa'hj,

PRESENT
Shrl Rejercra Agrawel - Chairperson

MEMBERS

She Ramesi- Chander Kaushik
Shri Kaushalerdra Kumar
Shri Santosh Fandey

Stri Pashupati Kumar Paras

Mol

SECRETARIAT

Shii Pawan Kurar = Jalnt Secretary
Shri Loveresh Kumar Sharma - piractor
Shrl S.L, Singn - Deplity Secretary

e

WITNESSES

200K XX XA XAXXX XXXAX XXXXX

AL the oulset, the Chairparson welcored the Members to the sitting of the Commitiee and

apprised them that the siting has been convened to (i) chalk out future programme of tho Commitlee;

(i} consider ard adopt 14 draft Reparts; (i} consider 25 Merroranda EDT'I..ElIF‘IIr'g requests recoved from

variods Ministrics/Departments for dropping or otherwise of 61 pending Assurancns: and {iv) take aral

evidencoe of the representatives of the Ministry of Cvi' Avlation regarding pending Assurarces,

2. Thercatter, the Corinittee took 4o for canbmeraklm and adoption the folluwing 14 Draft
Reports;-
(i} D-af: Seventesrilh Report {17kh Lok Sabka) regarding ‘Requests for Oronolng of

(i}

Assurances (Acceded to)
Dra® Eighteenth Report (17th Lok Sabha) regardthg ‘Reguests for Croppirg  of
Assurances (Not Acreded ot

172



) (i) Draft nineteanih Report {1780 Lok Gabha) regarding 'Roview of Pending Assurante:s
perining to the Ministry of Power’;
() Daft Twent'eth Report (17th Lok Sabha) regerding ‘Roview af Pending ASSUFaNCES
persnining fo the Minlstry of Yodth Affairs and Sports (Depeartment of Sparts)’;
(v  Draft Twierty-First Report {17th 'ok Sabha) regarding ‘Requests Tar Dropping of
Assurances (Acceaed )
rdy  Draft Twenly-Second Report (17th Lok Sabha) regarcing Requests for Dropping of
Assurances (Met Acceded W)
ndiy Dralt Twanty-Third Repert (17th Lok Sabha) regaréing "Reviow of Pending Assurances
Pertaining to the Minisry o Cnemicals anc Fertilizers (Depertment. of rertilzers)’
fiii] - Draft fwenty-Fourth fepurt (1/th Lok Sabhe) rogarding Review of Pendipg AsSUrances
Parlainng to the Minisiry o° Defonce (Dapatment Af Defenca)’;
fyy  Drafl Twenty-Fifih Report (17th Lok Gabha] -egardind ‘Ruguests for Srepping of
Assurances (Acceced o)’
%) oraft Twenty-5ixth Reporl {17th 1ok Sabha) regarding ‘Reguests for Dropping  of
pssurances (Mot Acceded ko)
(xi}  Draft Twenwy-Gaventh Report {174 Lok Sapha) regarding ‘Racuests for Droppirg of
fssarances (Acceded o)
(xii]  Drak Twenty-Eighth Report (17th Lok sacha) regarding ‘Requests far Dropping of
Assurances (Mol Accaded )
(xliiy Dra Twenty-Ninth Report [17th Lok Sabka) reganing '‘Requests for Dropplng  of
fssurances (Acceded ta}; and
(xiv) Draft w rtleth Report (17th Lok Gabha) regarding 'reguests for Dropping of Assurances
(Not Acceded to)'.
3. The Committee adopted =1 the above mentionad 14 Drafs Reports without any amendment and

authorized tha Chairperson Lo present the Reports at o later c2te.

XXRXX OO, AR XAXXX YOOOAX, YO0

The Committae then arffourned.
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' Appendix - }otvrr
COMPOSITION OF THE COMMITTEE
ON GOVERNMENT ASSURANCES*
(2619 - 2020)

SHRI RAJENDRA AGRAWAML - Chalperson

MEMBERS

Shri 5udip Berdyopadhyay
Skri Mha Chand Chalhan
Shri Gauray Gogei

Shri Nalin Kumar Kateei

Shri Remesh Craander Xaushlk
Shri Kaushalendrs Kumar
Shri Ashek Mahadeorao Mete
5hit Santash Pandoy

Shri Pastupati Kumar Paras
Shri Parbatsnzl Savabhai Patel
. Shri MK, Raghavar

. 5h1 Crandra Sekhar Sahy

. Dry Bharatlben Dhlubha Shyal
«» Smt. Supriva Sule

BENS AW

e e L T Ty SR
m.*.mru:—uf_"l

SECRETARIAT

[

Shr Pewan Kumar - doint Secretary

Fold

Shri Lovekesh Kumar Sharma- Oractar
Shri 5. L. Singh - Depuby Secretary

o

The Commltter wes constituted w.e.f, 09 Cetober, 2019 wige Para No, 609 of Lok Sabha Bulletin
Part-I7 datad 29 Qctober, 2019
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